
Second Floor, 
Cornçercjal Complex, 

Indiranagar, 
Bangalore-38. 
Dated: 11 JAN 1994 

ORIGiNAL  
2 L 0------ 

APPLICANTS;-Sri.C.R.Rangadhamaiah and Others 

v/s 
The Chairrnan,Railway Board and Others. 

To. 

Sri.K.Subba Rao,Advocate,No.27,Chandrashekar Cornple, 
1st Main Road, 1st Floor,Gandhinagar,Bangalore-9. 
Sri.R. Bhaskaran, Advocate,No.40/2083, Elarnkulam Road, 
Kaloor, Kochi-682017. 
Sri.P.Shivan Pillai,Advocate,Grass House,Monestary Road, 
Karikkarnuri, Kochi-682011. 

Sri.Vijaynarayan,3-C ELIJOiADO,112,Nungambakkacn High Road, 
Madras-600 034. 

Chairman,Railway Board,Rail Bhavan,New Delhi. 
The Secretary,Ministry of Railway,Rail Bhavan,New Delhi. 
The f9eneral Manager,Southern Railways,Park Town,Madras_3.T 
The Chief Personnel Officer,Southern Railways,Park Town, 
Madras-3. 

90 	The Divisional Railway Manager, Southern Railways ,Mysore. 
The Senior Divisional Personnel Officer,Southern Railways, 
Palghat,Kerala. 
The Divisional Personnel Officer,Southern Railwys, 
Madurai Division,Madurai. 

• The Divisional Superintendent,Southern Railways, 
Divisional Office,Palghat,Kerala. 
The Divisional Railway Manager,Southern Railway, Eanga1ore.. 
Sri.K.B.D.Karanth,Advocate,'2,Mangalanagar,Sankey Road Gross, 
Bangalore-5.. 

• Sri.A.N.Venugopala Gdwda,Advocate,No.8/2,Upstairs, 	• 
R.V.Road,Opp:Bangalore Hospital,Bangalore-4. 	• 

••••. 



SUBJECT:- Forwarding of copies of the Oders passed by 
the Central Administrative Tribunal,Bangalore. 

-x-x-x-x- 

Please find enclosed herewith a copy of the OP1DEF 

passed by this Tribunal in the above mentioned applicatiOns 

on 16th Day of December,1993, for further necessary action. 

, DEPUTY REG1STHA(!j' 
JUDICiAL BRANCHES. 

gm* 
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CtNTRAL D11INISTRAT.LVE TRIBUNAL 
NGLORE BENCH 

.A.NOS. 395 to403/917f90 416f90.320/92., 
298192. 37?J92  and .44 to 80/93 

THURSDM, THIS THE 16TH DAY OF bECE118ER, 1993 

SHRi JUSTICE V S.MALJMATH 	.... CHPIRMAN(J) 

SHRI JUSTICE P.K.SHYAMSUNDPR 	•... VICE CHAIRMAN(J) 

SHRI V. RAMAKRISHNN 	 .... 11E1BER(A) 

I • 	Sri C.RRngadhamaiah, 
5/0 Sri Range ish 
aged about 68 yees, 
Retired Guard-A Special, 
Chikkabidre, 
Chikkanerayakanahalli Taluk. 

Sri K.V.Sreekantiah, 
sf0 Sri K.U.Subrsmanyaiah, 
aged about 69years, 
Retired Guard-A Special, 
Ch-70,St.h f1ain,Saraswethipuarn, 
1ysorb 9, 

Sri M.W..Narayana Setty, 
5/0 Sri K.Iunlsuamaiah, 
Retired Cjjard-A Special, 
2003/2,Rajkamal Street, 
Ilysore-1 

Sri B,J.Nagaraiaiah, 
5/0 Sri Jayapale Nayanar, 
Retired Guard-A Special, 
158, Shankaranegar, 
J.B.Kaval, Bengalore-560 022 

Sri K.Seshadr.i, s/a Sri Krishna, 
8hatta, aged about 69 years, 
Retired Guard-A Special, 
92, Lakshmipurem, Arslkere. 

 
69 years, 

7 R 	 Special, 
/ 1964, 9tin Road, •6thCross, 

J [ 	P 	as13na.,Bengalore - 21 

J 
/o Sri Piftnkataemachar, 
ged aUt9 years, 

Special, 
'glLarallel Road, 	 • 

7gar Extension, 
Shimoga own - 577 201 	 ..•.. Applicants 

Contd./- 

I 



. 	2,, 

1. Sri•Shivaswamy, S/o SriT, 
u.rgechalam. Pi1181, 	aged 

about 69years 	Retired 
Driver-4 	peciel, 	44,. TI 

- fvlajn, 	Melee 	Bl®ck, 	Nw, 
Barnloo Bazar, 	(lysore-21 

5 0  Sri 	3,N.Pharoah, 	S/a Sri IIli,P. 
Pharosh, Retired Driver-R 
Special,2355, 	I Mein 	II 
Cross, 	K.G.Kopp0l, 	Charnaroo-.. 
-puram, Mysore, 	- 

applicants I to 9 in 

 Sri FLJ.Nahadevan, 
to 403/91 

/O R.Jeyaram, 
aged about 67 years. 
Guard 	'F' Special (Retired) 
residing at No.157, 	IVth Cross, 
Nagappa Block, Sriaiipuram, 
Bangalore - 560 021 Applicant 10 in 0.. 

No.1  57/90 

 
* 

Sri R,Shjvej8h 
Retired 	1A Suerd 	Special, 
and -residing at No.1153, 
'Sri Range', 	II Main Road, 
S.N.Colony; 	Yeshwarithpur, 
'Bangalore - 560 022. 	. Applicant 11 in O.A. 

No.416/90 

12. Sri Pepanne, 
5/0 Nethevedu, 
aged about 63 years, 
Driver Passenger 11R448, 
Southern Railway, 
Be.ngalpre City(Retjred) 
No.5/18, 	Backside of 
fluniswèra Temple, 
Bhuvaneswainagr, Magedi Road, 
Bengalore - 23, 

1. Sri Chouse I1ohjjen 
5/0 Przsen Mohidee, 
aged about 63 years, 
Driver Passenger fIR 238, 
puthern Railway,Bangalore City, 

etired) C/a Noor [loheined, 
KOWD .,. Railway Qua.rter 

'eswanthapur, B.angelore - 22 

14. Sri D.John Peter, 
S/c Opraisuamy, 
aged about 58 years, 
Driver Goods fIR 612, 
Southern Railway, 
Yesuenthapur (Retired) 
No.62, 	III Cross, 	I S€.agG, 

4\_f1k].ipuram, 	Bangeloie - 21., 	. ...•APPLICANTS• 



-'= 

- 	-_._t_s 	'a. 	•" 

15. 	Sri Menickern,:. 	.. 
w 	 Lakarnenappe,. 

1aged about -60 years, 
Driver Passenger FIR 414, 
Southern Railway, ArsiIere, 
(Retired.), No.286/h,, Ith Cross, 
Bangalore, -.;50 121, - 

16. Narayane, 
/o Nyathavadu, 

aged about 72 years, 
Shunter FIR 2791  
Bangalore City, .&uthen RaJ.1wy, 
(Re.tired) -No v 53 6/0 Nauaz Stores  
11th CrossFIsgadi Road, 
Bangalore — 23, 

17.. Sri M.S.Susainathan, 
5/0 Meristamy, 
aged about 62 years, 
Drive± Passenger fIR 475, 

outher-n Railway, Yalehanke, 
(Retired)C/o P.fli.Joseph, 
45/n Old Railway Cluarterà, 
Yesuanthaur, Bangalore — 22. 

Sri Sidaih, 5/a  Siddeieh Gowe, 
aged 62 yas, .)iesel F83iSttt fl 
fIR 523, Southern Railway 
BangsiQra City, (Retired 
No.58, I Cross, 3rd Nei Road, 
Ramachandrapuram, Bangalore 

19. Sri Kadirvelu C..R,, 
5/0 C,S.Ramalingam,: 
aged about 58 years, 
Goods Driver MR 624. 
Southern Railway, Harihar, 
(Re-tired), No.32/2, I Main Roe, 
'I Cross, Okilpuram, 
Bangalore — 21. 

21. Sri Gulam Dastagir, 
Sbo Ild.Ghouse, 
aged abut 69 -years, 
Shunter :OR 5972  Southern Railway, 
Yesuanthapur (RetireM No.3, 
Star Building, Darga liohalla:, 
Doorvanina6arf lJkd Mdrás Road, 
B,L,-.n-,  pn-1.or e — 560.. 1 1. 

21/' ,S heed, 
/ 	to Md.Hief, aged 67 years, 

.1 	5ThunterM539, Southern Railway, 1 

	

	 r. 
- ( 

C!bss, L.-8, 
Shastrin,1;/I Iridiranagar, 

\ 	in g alo$ - 

/ 

.A7PLICANTS. 

,Cont. I- 

in 



22. Sri D,John, 
5/0 NDévid Pillet, 
aged about 66 yee1s 
S6iBteflt tUBdIEMT 13030  

S.outhern RaL1wey Behg4ore 
(Retired), C/o Carentet Sutemafly1  
12th Cross; Magedi Roadp 
Sangaibre ' 23k,. 

23 SriShalk Fektudd2en 
/o mohemmiai Khsirn 4tLlf  

aged about 63 yeeDs 
Railway Guèrl  
Southern. RaiIwy, rsikere) 
(Retired); Manflipet, 
Mrsikere 	573 103, 
Haatan DlsttIct, 

24 	Sr& KbG.Ktishnemiftth9, 
S/o KGundepèp 
age4 about 60 .yeai's 
Guard Vp Spl.. EE .994, 
'Southern. Rathiay, rsikeDe, 
(RetIred), or.84,, Yrrabpa B1ck 
LxMIpur, gralkert 	573 103 

125 	SrI W. E J. rho ii y, 
S/o t &1apa, aged about S. 

eaDs 	sst Guard E 1317, 
Souther!i Ri1.wy Sä9a1.o 	City, 
(Retired))  No29i:, EU1.9  5th Tai1 
Kengerl Satellltc Town, 
Bangalore 

Si N.Vrandaao, 
S/o NVeko1a Rao, 
aged abouVS9yaDs., 
F1rerna.r 	- MR 59 
Sout 	

.
hern RI1uay, htmoge TOU!1, 

(Retired),No12i:, IT t''o.Ss., 
8ehid S,P fce, Ashokna.ge , 
Shimoga Toun 

27. 'Sri. M1an1,'. 
S/o Mo'ttai aged aout 

:. ye'rs, •Shurtter MR 472, 
$outhrn RailwV,Re.tAree

),, 
, 

Baiyeppanehali   
Rathnawanya1ya) 	tgar)  
K1amm8flahaiIi Min Road,, 
Bangalore 	33. 

2b. SrI M axmrI, 3/0 Nurugesh, 
aged about 63years,, 
Drivr. GOOdS MR 41 C; 
Southern RaIlway, 
VesuarithepU? (Retire), 
tk22, 1 Cross,, Bhasyarnnagar, 
SrireMpuram!, Bang.alare. 21. 04 APPLICRNT5 

..tontdj— 



egeo aoout bi years, 	- 
Driver Passenger MR721, 
SouthernRailway, Shimogaloun, 
Retirei, No.209/41., Reckemmai  
Building, Main Road, 
YesuanthepUr,8angelore-22, 

Sri Sye 	hbas, 
Sfo 5yr3$ Dastair, 
aged about 69. years, 
Southern Railway, .Bnngcle City, 
(Retirel), No.41, 	cross, 
II Main, 'Patharayanapuraj 
(Near Stybrmya .Maaeid), 
Bangaloe - 2 0  

Sri. Pdul,Rehim, 
5/0 Md.Bekshi, 
'gad about 62 years, 
8huter MR 349, Southern ftailway, 
Bangelore City (Retired), 
No.22t1, 114 Cross,. 
j{oshel.li  Main Road, 
Petharayanpura 
Barigalore - 26. 

Sri K.Mei'avoonj, 
S.,0 K..Mthew, 
ageJ about 66 years, 
Driver 1ood MA 701, 
Southern Railway, Yeswanthapur, 
(Retired), No.517, 7th Cross, 
K.N.Extensior, Yesuanthapur, 
Bangalore - 22, 

Sri S.Ceflgadhaaiah, 
5/0 B.Siddaiai, 
agel about 6Z yenrs;  
Guar1-Spl. EMT 428, 
Southern Railway, rsikere, 
(Retire)., Nc.\Jesantha Nilays, 
?iear Sedans alkles, Behind 
Turn! Hou8e, Arsikare. 

34. Sri G.Ramaemy, 
5/0 .Govinparaju, 
aged about E4 years, 
Mail Guard tT!T711, 

N4% 

hern Ri:uy, Bangalure City, 

	

irec') k.2 	k*Uiy Qtrs 
eyther.n.'Railiay,- BangeloDe-23. 

cS( 	1 
-,

AV 

FA 

S/o C.1bu, 
about .59 'e era, 	

"It8 Y, 

:aiore— 2 • 	- 	

- 	. 



'Sri N,Nagaraj, •, 
	

: 
S/a 'Mu$iswamy Nai4ti,  
aged aut 60 years,• 
river Goods (R '436,. 

Southern Railway, Rangalo're City . 
(Retired), No.619''Kothanraremapwam, 
Veiyal1kév1, 12—p CráaE,. 
13angelore - 	. 	.. 	. 	. 	S  

37. Sri 6,Gopal, 
S/o tengen, 
ged abut $' yee, 
rivqr'GooeriR 599, 

Southern Railway,. Yeewanthapur, 
(Reirod), 'C/o C.Chak!:evaI'thy, 
No.42/b, Railway Qtrs. 
Baiyeppanalialli, 
Bangelore '- 38. 

3E. Sri Khuc$us, 	 . 
5/p Husi5e1 
aged about i6r, years,. 
Driver Vess3ngez MR 1121  
Southern Railway, BanQaicre City, 
(Retire.à), 'No.469, '10th Crc, 
flathikere Main Road, 	- 
Yesuanth6pur, rgalor-22 

39.. Sri Iieyanna, 
S/o Nayanna.owde, 
aged aout. 71 years, 
Shunter MR 254, 	' 
Southern Railway, Bangelore City, 
(Retired), No.40, 7th Cross, 
Cayathrinégar, Sirampuram, 
Bangalore—'21. 

40. Sri Gurusiddaiah, S. 
5/0 Siddepta, 
aged. about 68 	a3:8 
Driver'Passenger MR. 393, 
Southern Railway?  Shimoga Town, 
(Retireá), - Fttr. Guddekaval 
Hosur'3evgal Post, A.rsikere 
Taluk,.'Ha'ssan District., 

41.. Sri Mohamed Hx.ssain, 
S/o Noharned Budensab, 
aged about 66 yeers, 
Shunter fIR 
Southern R.Iuay, Harftier,, 
(Retired), 	aravethi Post, 
Herihar 'Taluk, Hrihar. 

42. ' Sri T.Duggan, 
Sb .E.Duggaji, 
aged about 65 years, 	 • • 
Driver Passenger MR 71 

, 

	 S 

'Southern 'Railway, Bangalore City 

LI 



;SriJohn.:Ross,-S/o Noah, 
aged about 62 yrs, 
Driver Passe-hgor 1R 359, 
So.ukhern.Railwey, Bagalora City, 
(Retired), No.860, HMT lafut, 
-behind Chowdeswerj. Tnp1e, 
:MBth1ke,eflgE1dI'54. 

iri E.-HUSSey, S/o. illbin Hussey, 
aged about 64 yers, 
Driver . Pessenger, rnR 19, 
Souther:n R ellucy., Barigalore Citj, 
(Retired) . N6.5-. 7th Cross, 
5uedarp.aiyE, .Yeswanthaptir, 
Beqgalore-22. 

Sri B.JayarAm' Sinçh, 
S/o Nar8yan inh, 
aged aO!Jt 63 years,. 
triver. Passenger.  '9R. 511, 
Sou,.therr. 	fliiay, Shirnoge To!n, 
(etire) ii6.1831, III Cross, 
Rathan S.int'j...ane, Nadi mohau1.a 
1'ysore .- 570 .021'0  

Srtizjruthi R, 
5/0 Neelakant.e Reo, 
aged BbQUt64 years, 
Drivr Passeger- . .422, 
Southern Railway, •flangalore City,. 
(Retirea.:)., No,.2, I Ilain Road. 
Gundu Münëes8r&Teml.eStreet, 
I'iatadhrahei.11, Bangalore-32.' 

Sri Ilohamed-Besha, 
S/u A bdulla Sab, •.  
aged about 67 
shunter. 1!1R 423, Southern Railway, 
HarIhar,.(Retired), No.351, 

- 1.1 Cross,Gendhinagar, 
Hariher. 

SriKisten, S/o Govindan, 
aged about 59 years, 

Sangelore City, 

( ( 	 iding, Baàks,de o?flnohara 'Mills 

IC Mr 

ied 	uthrn Railway, 
" 	eswanthapur, (Retired.); .•" .PIPPLICANTS 

. 



1 

j 	 Cf-a Chaterine 1, 
: 	Gtaneyothi High School, 

H 	 -No.61/I, IV—N. Block, 
Rajjinaga, 
Bengalore - 10. 

'Q. Sri Rangalah, 
S/a Rengesuamy, 
agedahout 68 years, 
Driver Passenger MR 160, 
Southern RailuRy, Banqei.or 	ity 
(Ret5,rod) 14o v 27., Chic Bar 
Road Cross, ShivtiJiaja', 
Bangalore-51. 

51. -Sri Ethirajan, S/a R.Cnci, 
aged aboUt65 years, 
Southern Railway, Mysoro 
(Retired), Driver Paseengor, 
MR 378, No.1389, UI Crcss, 
Kaki Ráed, Meridl ohe..La, 
Mysore-21. 

52. Sri A.Xavier, 5/0 'S.Lrithoriy, 
aged about 62 yoar8, 
Driver Passe hger 1R 63, 
Southern Railway, rsikere, 
(Retired),Na 0 52/2/, flehiid 
&t.(larrys Church, Arsikae-1.03, 

53. Sri Linga,' $/a Karbeseppa, 
aged about 67 years, 
Shunter MR 2531  
Southern Railway, Hariha, 
(Retjred),C/o Kurvethi Lnge, 
mrvethi Post, Harihar. 

Sri Revanappa, 
5/0 Liddappa, aged about E3 years, 
rireman First IlL 1129 9  
Southern Railway, Hauiha:, 
(Retired), Cfo Revariappa, 
Challageri, Flaliikarjuia Extension, 
Arnrevathi Post, Hariha. 

Sri 14.Ethierej, 
5/0 Ibbaiah Sunder Rat, 
aged about 73 years, 
Driver Mail MR 5 
Southern Railway, 'enoe1ore Ctty, 
(ietjred), C/a t.1Sridnr, 
No.343, Reliwey trs.' (Mt) 
Bangalore - 23 

56. Smt.Kaii].e 8ai Plroji R8o Kaul'e, 
/o lte Piro 
1ed about -.51yea:s, 

flrPsenger ItR 4:531  
Southern Railuay, Araikere, 
No.223, Cld Rms aed 	rsikere. .. .PPLICANTS 

, Coritd./— 



53. Srnt.Sharadamma, 	. 
/o late SGansahan,. 

aged about 2 /e1r8, 'j;'t'r 
Southern Rilway, Y?swnt'Ir - 
No.5, .1 cross, Moha -ikurnrnqar, 
Yésuanthépur, Bangalore-22. 

.59. Smt.Sufie Khatun, 
.t/o late Frit4ar, 
aged aboUt 53 yars, 
Diesel Asst,MR 
SouthernRailwey, Bealora Ctty, 
C/o M.rumai, No.O?/E )  KN EXi., 
5th Cros'sYesuarthaur 
Bangalora-22. 

6. Smt.Kemikamina:  
tLfolate A,Subramany, 
aged about 49 years, 
Dilsst. fIR 521 . 
Southern Railway, baingal.pre city,. 
No.4/C,I floor, 1GRly.Clcny, 
Bang alore-2.3. 

-61 	Sri Shenthakumar., 
fb late nandaraju, 

aged about 25 years, 
Driver Passenger, MR 35B, 
Southern Railway; Frsikere, 
trnbedkar .nagar., Holenarsipur, 
Hasart Djst,  

62. Snt.Devamma, 
Wj`/o late 8.F1.1Jenkatesh, 
aged aboUt 47 year.s, 
iese1 f4sst, MR.1266, 

Southern Railway, Banqa!ore City, 
No.91/B, Railway Qtrs., 
Near Running Room, 
B.na1ore-23. 

akshrni, 
F.Srirangappe, 

53 years, 
ds, MR 474., 
ailway, No.131  

, 6th Block, 
ar, Bangalore - IC. 0 PPLICANTS. 

..totd../-. • - 



., lu 4' 

64. Smt.Helen 
W/o late LF.Tristrem, 
aged about 50 years, 
Site No.17, Petel Hanumeiah's Flet, 
Jalahálli Post, Bange1or-'13 

Sri £.Ramernurthy, 	. 	.6 Jpp1icants in 51.No.12 * 
S/o Doraisuamy, 	. 	 to 66 in 0,A.No,320/92 
aged about 60 years, 
Driver Goods MR- 735, 
YesuenthaLIr, No.375, 'th 
III MaIn flood. Gokul 	.age—i, 
f1ettikereLeyout.& Pos'-.. 
Bengalore-54. 

Sri Abdul Rahim Khen, 
aged about 60 years, 
Driver Goods MR. 514.1  

No.43, Kjka Lyot, 
Mysore Rcad, Bngei.cre-26. 

67, Sri Setht. Reo S 
S/o late S.N.rikantaiph, 
aged aoi.it 63 years, 
Driver Goods !1R 753, 
SRaIiuy., Bengeicre 
(Retired), No.1362, 5th MaIn..Road, 
hi-id Stage, £—Clrck,.. 
Rajajinagar, Bangalore-560 010. 

61. Sri .F.Hendersori, 
S/o late F.b.Kenderson, 
aged about 60 years, 
Driver Goods IR03, 5.Railway, 
Bengalore (Retired), No.31, 
Pempanagar, Yeswanthapur, 
Bangalore-22. 

69..Sri Bheemaieh, 
5/0 Chennaiah, 
aged about 68 years, 
Driver Passenger MR .10, 
S.Railway1 Mysore Division, 
(Retired), A..Colony, near 
New Railway Ckr.y, 
Shimoga Town. 

74. Sri Shiva, S/o Venkataswaiy, 
aged-about 64 years, 
Shunter MR 307, S.i-ailwy, 
Mysore Division, (RetLted) 
No.1721  . .Co]ony, nec' 
New Railway Colony, 

Shimoga Toi'n - 57-7 201. 

71, Sri ilohamad 1bbas, 	 .. 	.: 
S/o Khalender Khasim, 
aged about 62 years, 
Driver Mail, MR 426k 	 .• PPLICNTS 

ic" 	. 



Tf'J. - 	•-;z 	 ? 	 zJ: 	 - - 
/ 

S.Raiitj Drs1ere 1!viiion, 	 - 
(Retired), Gopal- Singh Quortera 
-B.H.Road,' rsikere. 

?2. Sri E.Natarajan, 	 ,. 
S/o Ekambaem—K, 
aged about 62 years, 
Driver I1ail. 1MR 429, 	•. 	

. 	: 	 \• 	 ... 	•-. 

S.RaIlua.y, •i4rsikere 'Divisiur, 	. 	. 	 . 
(Retired), No.291, Kumarr 
Nilayem, 1ssan Road, 

573 •1iJ3. 	 . 	 . 	. 

73. 5r1 &uamany 
5/0 .Uthd1,:.ed about, 59 years  
Driver Passenger, S.Raiiusy,  

	

rsikere D-ivislon(Rstired), 	. 	.. 
C/oFrithc.hy, -15/A, Rail'4ay Qtjertr.s, 	S .. 
Frsikere.- 	 . 	 . 	,• 	. 

74.. Sri R,PuruShotheu,  
S/o 80arrachandra Ncldtj, 	:- 
aged.  .akout 63 years, 	. . 	 . 
DriverPassenger i1 7l5. 	 . 	. 
3.iilàey, Arcire Divis1rui, 	. 

d), C/ R.Sheskar 06Zire
No.121/B, Huca Colony, 	 . . 
9hadavcth5. - 77 301,  

75• Sri JI.Jeter, 	 . 	. 	:. 
5/0 U.t4nthony, 	. 	. 	. . 	. 	 S.  
ao.about 64 years, 	 . 

-Dri'ier-E'iail, f1R •139  
'. 	S.Reiluay, rsikere 'Division, 	 . 

(Retired), I Cross, Hassan Road, 	 . S.. 
UrLirie, 'i'aikere.-. 

76 0  Sri Kanakarej, 	. 	 . 
5/a  VJnthony,- flajor, 
Driver Passenger fIR 106, 	. 	 . 	. . 
S,Railay 	rsikei- tivis.!o.n, • 
.(Retired)/o R.Anthony, 
Crane Driver, .No.4, Railway Quarters, . 
Arsikere. 	• 	 . 	• 

770 SriBhéemsen,. .4 • 	 . 	 . 

S./o H.Mahadev, . 	• 
aged aqut .62 -years, • 	 - 
Driver Passeriçer rH.t.59, 
S.Railway •rsikere Divisiun, 

4 . 	 (Retired),
, 
 fIuthilamnic Temple Road. 

-- 	hCross, Road, Near W:atp.r Taflk, 

	

/ 	 thinagar, Dodd.aha1iaç'ir, . 	• 

. • . 	7$. 	Lakshminaraycna,. 	 • 	. 

dDr1ve: 'tPt'4i2 	 .. . .APPLICNTS. 



W 

• • 	 . 	.••• . .. 
: : 0 	 . 	

- 	-, 	- 12. 	. . 	 - • 

No.a.,ttimeraTemrle 5tret (I 

Cotpet 	BangnL6ta53. 
0 •  * 	--.- • 

79, 
- 0 

Sri N.Channeppe, 	:- 
S/o -Narasirnheiah, 
aged. about 66 years, 
Driver Goods MR 	57.1., 	-: 	• 
5.ailwey, 	rsikero Djjpjor, 
(retired-), 7dahalli 
.Tn'ront of Railway Stat-ri, 
Sulekree Post, A'sker 	1-lK. 

80. -bi 1(.Sukramaniyni, 
5/o Kattamari, 

• 
aged ahout 59 years, 
Shunter MR 8Q1, 
5.Railway, 	Far.tkere DJvic..cn, 
(Retired), 	III Cros, 
Uppar1iri, 	Hassari Roed.  
*rsikere.573 103. 

81., Sri JanI, 5/o A.Khadex', 	. 
aged about 62 years, 
Driver Mail MR 102, 	ReiiJEy, 
rsikere Divisiorj(Retired), 

Tholiur P.C., -Thiruthalli, 
rsikers,. 	. 	 . 	. 

82. Sri M.Velayudam, 	. 	 . 	. 
Muthan, 

. aged about 61 	years, 
Shun-€er MR 507, S.Railwvm 
Frsikere Division (Retired), 
No.2/2, Sriramapuran, 	III Cross, 
Hassan Road, 	Arsikere. 

Sri G.Indre Singh, 
S/o B.Gopal Singh, 
aged about 66 years, 
Driver flail fIR-.ini. S.Railway, 
rsikere Division, 

No.194/A, Railway Quarters, 
rsikere.. 

Sri N.Krishnaiah, 5/c .1Iuniya, 
aged about 66 years, 	- 
Driver Passenger MR 4082  
Southern Railway, 1rsike.ro  Division. 
(Retired), C/o N,K.1anohar, 
No.49/F, Railway Quarters, 

firsikere. 	. 	. 	. 

5. Sri Kempa, S/o ilunlyappa, 
aged-about 63 years, 
Shunter MR 248, S.Railway, 
Birur Division, (Retired)" 
Bellary Camp, Ner Plaque—Fmme 

0 -Birur. 	. 
Te rip Ia, 

...APPLICFNTS 
.Contd./— 



18. 

90. 

"UL  - -. 	 ..:-.. 	... 
- . 

Kenchi•, .SfoVaradei, 
Taged abOut 64.yeers,. 
:Driver P.ssge -MR 108, 
5.Rj1way, rsikere Division, 
(Retired), No.221, 9th -Cross, 
Right Side Hessen Ropd, 
Arsikere, 

-Sri P.Narayanaswaffiy, 
S/o Ponnusuamy, aged EbuLt 66 years 
Driver Passenger MR 439 0  
S..R8i1uEy, F1arihr Divi..r, 
(Retired), Hess-n cad, L1 wn 
Frsikero. 

-Sri C.Siieminethan, S/ 	hircpp, 
-,ged about 58 years, 
:5hurter:r1R $04, S.RciJ.uay 
rsikere Division (F --jre) 
Hássan Rohd, Dowr Line 
rsikere 

Sri Rarne, 5/0 Beilery Na13y3iEppa, 
aged about 66 yer, 
Driver Pessenger, Mk. 1401  
-5,Raiiw6y, Citcksjur Divis1r1, 
(Reted),::. Bellery Camp, 
Near P1agu3 Pmnta TemplE, 13jrut.. 

Sri 	Ali Baig, 
S/c •Mizai Baig,- 
aged about 66 years, 
Dtvér Passenger MR 3820  
&.Railway Shimoga Division, 
I(Ret.ired),. Tank Jiohella, 

th Cross, Shimoga Town - 577 201. 

I 

- 91,6  Sri Bheema Ne'ik, 
S/o Henump Naik, 
aged about 68 years, 
Driver Pass3nger fiR 363, 
-S.Railway, $rsikere Division, 
(Retired), C/a Rtd.' P.Bas'avanne Cowda, 
Badavana R'eragere P.C., 
Davanagere-3. 

V.Babu, S/O, 'Venkatappa, 
92. aged about 51 years, 

Shunter MR -6301  S.Rai1uy, 
-rsike-re Diyision,(R.tii.1), 
C/o Govindsaweiny, Ex.unicipi 
P esident, K.M.Road, K3di;t, 

p 	1naQaliUr District. 

1FI?Z 
( 	ageda 

f '( 

4 'Sid Jy 

-i-'  

.•..PPLICMJTS.. 
..Cant d .1- 	- 

unethan, S/o Thangavelu, 
67 years, 

ssenger MR 252, 
Bengalore City, 	- 

p No.103/3, 1st Lross, 
ans.halii, Bangalore-3. 



Sri K.Suramany, 
94• 	5/o Kurnaresuemy, 

aged abut 62 years, 
Shunter MR 779, 
S.Rsiluay, Bangalore City, 
(Retired), No.23/5, 12€h Cross, 
Flagadi Road, Bengelore-23. 

Sri J.Daniol, S/c Joseph, 
g; aged about 62 years, 

"Shunter MR 577;  S.Relwi, 
Bangaicre City (Retired), 
No.5/I, tEl StreoL 1ft.  
Nagadi Road, BangalorO-23. 

Sri Aiduj. KhaT.eel, 

96. 	Shaik Rahrn, 
aged about 68 years, 
Driver Passenger MR 216, 
S.Railuay, BanQalo!3 CIty, 
(Retired), No.19, 1t.t.rc& 	rd 
flagadi Road, Bangcloce-23, 

5r1 M.Venupl, /o 4ari. 
97,, aged about 63 years, 

Driver Passenger MR 815, 
S.Railuay. Bangalore City. 
(Retired), N0.12/r, I fl1n •!od, 
3rd Cross, Hanurnanthapüram 
Srirampuram, bang e1r-21  

- Sri. Shalk Arree!, 
98. S/a Md.Salar, 

aged about 66 years, 
Driver. Passenger MR 470, 
S.Railuay, Bangalore City, 
(Retired), No.786, 6th Crcss, 
rinepa1ya, Bangalore - 30. 

. Ganga Hanum'a, S/o Gangathudu, 
aged abut 66 years, 
Driver Nail MR 31, 
S.Railuay, Bangalore City, 
(Retired), No.4/4, III Cross, 
Dayananganagar, Srirarnpurem, 
Bangalore-22. 

Sri Basheer Fihmed, 
S/o Azeem Mohideer, 
aged about 62 years, 
Shunter MR 2211  S.Railuav, 
Bangalore City, (Retired) 
No.3, SBII Colony, 
8rindavananegar, 5th Cross, 
Methikere, P.O., Bangalore-54. 

V 
... APPLICANTS. 

. .Contd./- 
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x.1 1_.Nenjaiah, 
S/a Lingeish, 	. 
aged about 62 y.ears, 
Driver Goo.d.R 691, 
£.Reiiway,iWesuanthapur U'ivision, 
(Retired.)m C/a MJrurnei, 
No.1075/fl, K.N.Extensioñ, 5h Cross, 
Yeswnthapur, Beng3lore-22. 

_ / 

/° KriRn.rsr.rpL 
eoedehcijt 66 yesrs, 
Driver 	hR 317, 

ailway, Yeswcilh.p,i  
çRetired), -t/c P.nand, 
1.B.Export, 6th Main, istie1 
Sub-Urb Peenya, Beigcior-5b 

Sri A.D.Anto o  i/o B.D.Anto 
aged about 64 years, 
Driver Passeg.r fIR 21•7 
S.Reilway, 8eng'.lor' 1ty, 
(Retired), No.10949  Pil1flc3, 
III Cross; Yesuanthapu,, 
Bangaloro-22 

104. Sri 5yec Harneed, 
5/0 Gulam Jilani, 
aged ebcut 65 y'rs,. 
Shunter MR 759, S.Rail'ey, 
Yesuanthpui Division 
(Retired) C/a P.T.St0c, 
flpp.to  Railway Station, 
eswanthapur, Barigaiori-2. 

-. Sri A.Yeaudes, S/a A.rokyasw-a'my, 
105. 	aged about.. 65 years, 

Driver Passenger, MR 510, 
S,Railuay, Bangelore C5.ty, 

t
Retired), No.267, 4th Square, 

phy Toun/Hoysa1anagr, 
(Jisoor P.O., •Bangeiore-560 008. 

101. Sri 110\Jeera Raghevn, 
S/b tluniswamy., aged about 66 years, 
Driver' passenger  FIR 502, 
S.Railway, Bengalore City, 
(Rettred), No.l1, Brindevannagar, 
Extension, Near lOfeet R6aci; 
(viethikere P.O., Bang1ort-40. 

1Ø.S1K.Subramànyam, 
- C 	Inni, aged about 65 years, 

/ 	
c 	rvr 

?
ss.enger-11 3(i4, 

Ebr S.ar 	Benoalore City, • 
(RetirMd \ C,o Nataraj, No.79/91, 

( 	' 	-Adl 	Yesuanthapur, 
- 
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jO€ 	Sri ('l.Nagaraj, 
S/o L.Murugesh, 
aged about 62 years, 
Driver Passenger hR 4.89  
S.Reilway, Bangeloro City, 
(Retired), N.33/2 0  New No.11/2, 
9th 1ein Road, Sriramapuram, 
Bangelore-21. 

Ilic. Sri M.huniswemy, Sb 
aged akcut 62 veers, 
Driver Passengar MR 
Southern Railway, 	,n.." 
(Retired), No,9/1, I liEn, 
I Cross, Henumanthapurzn', 
Sriramapurarn, 	ng:lo-".l 

lj. Sri A.ArulnethEn, 
S/o A.Arokyaswamv, 
aged about 65 yOaLC, 
Driver Passenger ri 
S.Ia1lway, Bangaicre LiI;y, 
:(Retired), C/o 3ames, 
No.139/F-I, Railway turter, 
Yeswahthapur, Biriqelor-22. 

11, Sri T..Krishnamurthy, 
5/0 	 s'.Ja:y P5.lij, 
aged about 63 years, 
Shunter fIR 61L2, S.Railwey, 
Yeswanthapur(Retired), 
6th flat, 4th Cross, 
hohenkumarnagar, '1esuenthuur .C., 
hathikere, Darigalore. 

114,  Sri H.Honnaiah, 
/o. Ilarigowda, 

Igôd about 61 years, 
rivet' toods FIR 61011 
1iluy, Yeswanthepur 
fletired)No.2, II ain Roci, 
rd Czoss, B.K.Neger, 

Yesuanthapur, Bengalore-22. 

11 	Sr N.hrumai, 
S/o. .annarswamy, 
aged about 62 years, 
Driver Passenger FIR 682, 
S.Reiluay, Bengaloio iti. 
(Retired), No.1075/8, 
K.N.Extension, 5th Crcs, 
Yesuanthpur, I3ancelor-22. 

114. Sri N.Doraiswamy, 
S/c, V,Narasimhulu Naidu, 
aged about 75 years, 
Shunter FIR 213, 5,:ai1way, 
Bangalore Conton'rit(ietirad), 
No .52.-H/i, Lakshminaraarura, 

	

Srirernpuram, Banel6re-21. 	 ... RPPLICANTS. 
.,Cotd./— 



Sri Mathew, S,0 Krisha, 
11. aged about 63 years, 

Driver Coodg MR 61,  
S.Reilway, Yesuanthapur. 
(Retired), 'No.1111  II Nein. 
III Crosà, B.K.Nacjar, 	 • 
Yewanthapur, Bengalo:c-22 	 -• 

T.j. Sri' A.Perumnl, 
117. 5/0 S.Arumugam, 

aged about -64 years, 
8hunter MR 447, 

- S.Re1lwy, Yesuanthapu, 
(Retired), No.69/C, 
Railway Quertcrs, Yeswahpi'r.  
Bangalore-22, 

Sri Shanmugarn, 
lit. - S/o Suhramerya d 1jj2  

aged about 63 years, 
Driver Pessenger, MR 772 
Bangalore City, S..Reilwy 
(Retired), No.586/I, 5th Main, 
Basevanagar,- \Iibuthipuram ixtensiori, 
Bangalore — 37. 

Ibdul Gafl'oor, 
11' 	S/o Ballary fbdu]. Khader, 

aged about 62 years, 
Driver Passenger,' MR 387, 
S.Railuay, Shimoga Town, 
No.1051  6th'Cross, 	

pp1icants in 51.'No. Basavanagudi, Shirnoga Town — 77 2011. 67 to 119 in' 0.A.No 
298/92. Sri B..Thyagarajan, 

120 	lnentherau Pillay, 
aged about .73 years, - 
Driver Mail, S.Railway, 
Bangalore City, do S.S.A1IO'asan)ResjdjflQ at 
No.29, Old No,5, CKC eicn 
Lalbaqh Cross Road, 

560 027, 

/ 
1(•(  Wo fIadu 	- 

? years 
S.Roilways, 

. Bafu )Ciffy, C/o Phillip Moses, 
C's• NL18/B,'..?i'i!way Ouarte2s,' 

itradurgeDistrict, 	... APPLLNTS. 



129, 

1122. Rangaiah, 
SI0 Thirumalleiah, 
aged about 59 years, 
Shunter, S.RdilWay, 
Shj.rnoga Town, 
Nosehalli, Amruthutj 
Hobli, Holagunda Post, 
Kujigal Taluk, Tunkur District, 

K,Raju, 3/0 Kuppari, 
aged about 51 years, 
First Ftrernan M_ 1141, 
S.Railway, Bange]oa Lty;. 
C/o Station [laster. 
Nayandahalli Railway Sttinn, 
Bengelore-39 4  

L.A.Fleury, 3/0 J.L,Flairj, 
aged about 64 years, 
[lail Driver MR 58 2  
S.Railway, Hariher. 
No.15, Rameiah Leyo, 
S-t.Thomas Tm.ir Post, 
KhammcriahaUi, Be;iqelors-8 

125, Naga, 5/0 SiddPppEl, 
aged about 68 years, 
Shunter MR 282, S.Railuay,  
Chicjeju 	<orahsra Colony, 
Chicjejur-577 523. 

Varadaraj, S/a Kuppuswemy, 
aged abut 62 years, 
Driver: Passenger MR 4•951  

S.,Rajlue.y, Bangalore City, 
No.24/I6, 12th Cross, 
Magad. Road, Bangelore-23. 

Smt,Pparnma, 
about 51 years, 
W/ö1.ate S.Nage, 
.Driver Passenger. MR 133, 
S.flailway, Arsikere. 
Behind SE.Marrys Church, 
rsikere-573 103. 

128 K.R,Seetheramajah, 
S/o K.Ramaeuamy Shasti, 
aged about 73 years, 
Shunter MR 587, S.iailuay, 
Mysore, No.921, Asoka Easterose-35, 
Hallathkerei, Mysore. 

K.Srinivasalu, S,o V.Krih'iny, 
aged about 62 years, 
Driver Goods MR 747, S.Railwoy, 
Byapenahalli, No.8, 1st Street, 
Markham Road, Cross, 
Aahoknagar, Bangelor3..23. 



1 31. Smt.Lakshmamma, 
aqed about 42 yeas 
/o Iate K.Siddeiah, 
Driver Goods, S.Raiiwy, 
Haihar,.C/o S.Revanna, 
Pointamen Subramar.yu  Ro, 
Railway Station, Nettana Pus, 
Puthur Taluk, South Kar.nrc. 

132. Srnt.Shantharnna, 
aed about 43.ycars, 

	

- 	•gj0 late Thippasuamy, 
Frst Firernn ML 2471  

Railway, Chijjur, 
flatha Cálony, Horaccra, 

C6 icjajur...577 523. 

13. Smt.S.R.Susjja 861, 

ped about 54 'ears, 
o late S.Rema Rao, 

Diesel Acsistant W 723, 
S.Reiluay, Yesuanthapur, 
do 	No..73/3 
Reilusy Quarters, Yesuanthapur, 
Bangalore-22, 

:S,jt,harademmn, 
agedjabout 63 years, 

ate R.RamOo, 
iVr Goods fIR 4561  
Ra-iitiay, 1I'sore, 

N0.2065, Ikbar Road, 
ilendI Ilohella, Ilysore. 

Snt.Kanthamma,. 
aQed about 51 yeap, 
tt late Rajamen5.ikam, 
-Driver Goods fIR, S.RRiluey, 
Rsikere,. No.9012, 
Laoha Neik, Quarter, 

Ftrsikere. 
;-- cN 

	

1,36 	€i,/o Rangaiah, ,-  
( ( aged 'bdOt\68yars, 

nger FIR 10 N  

( _ 	 hyai]Jj. Sing6na1ij Pct, 

	

. 	Lubbi T1jIi, Tunikt.jr District, 	• • .., PPPLICANTS 
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137. h.Shiiappe fleo, 	. 
Vo H.nentha R'ao, 
aged about 63 years, 
Driver Passenger MR 47f, 

.Railway, 9.rsikere. 
No 0 496, Bunny Mantap, 
B' Layout, Shivorathri Eswaranagar, 

Mysore. 

138, Siiit.Debbie Rezoric, 

ped about 44 vcrs, 
o late PRezorio. 

Driver Passenger 	4611, 
5.Railuay, Bangalore Gity, 
No.932/3, Opp.Kiren Bufli1g, 
2nd Main, 5th Cross, 
K.N.Extenion, Yeeuonthapur, 
Bangaiore-22. 

139. 	mt.B.S.Susheelcmm, 
qed about 50 yeis, 

l/o late 3.5henkàr,  
Driver Goods MR 492, 
S.Railuay, hrsikere, 
C/o V.S.Lexmi .amana, Nc2/L, 
Railway uartcrs, Arsikere. 

140. 

	

	Spr  
aged about 58 year3, 
W10 late A.R.Srinivesa Rao, 
Driver Goods 1R 7/3 
S.Railuay, Vesuenthapur, 
8an.g.4pa. No.794iA, 9th Cro, 
KNtension, Triveni goad, 

swnthapur, Bangelore-22.s 

141.m$.Hansabai, 
ed about 55 years, 
/o late G.R.Srinivasamurthy, 

Goods Driver MR 7601  

S.Railuay, Prsikre, No,73fJ, 
New Railway Quarters, 
Yesuanthapur, Bengalore-22. 

142. Smt.P.Savithri, 
aged about 52 years, 
W/o late P.FI.Pandureriga, 
Driver Goods MR 712, 
S.Railuay; Yeswanthaçur, 
Bangelore-22. 

1430 Smt.FIesten 81, 
a0ed about 60 years, 
i7o late ilohamed Sherjfr 
Driver Passenger MR 4191  

5,Railuey, Shimoga Town, 
Near Fnjeneya Temple, Hassan Road, 
rsikere. 	 : 	 • ... RPPLICNTh 

..Contd./- 
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 Sri Presad Kiren, 	 - 
• aged about.24 years, 	 . 	. . 	V 	• 	V  

• 5/0 late. 	ouindaswan.y,  
Shunter MR 	38.6) 	s;ca.iiy,... V .  
Rrsikere, C/o Srinivasan, 	 V V  V  

• Railway Ticket Collector, 	
• 	• V• 

V 

Near Railway Under Bridge,  
V 

V  Hessenfload, 	rsiker. 

 'Smt.Rac -iej 0'11onte 	. 
aged VaboIt 58. years,  WJo  late H.R.D ilcita,  
Driver Ileil MR .2, 	 V  V  

S.Railuay, .Bengalcro, 	V V  V 	 V 	V  

N6.220. .VST Road, 	 V  V  

V  Ppp.Oanasuadi Railway 	 V 	

V 

V 	V  

V  

V  Bangelore-84. 	V 	 V  V V  

1.46. V Smt.Nishajen, 	
• V V 	

V 

aQOd about 58 yras, 	 V 	
V 	 V V 	 V  

• U7o late Sd  Ab1ul VV Ez 

Fssietant (.uerd, 	S.Ri1vy, 	 V 

V 

V 	 V  

Bangelore City,  
V c/o Syod Chouse Pasha, 	V 	 V 

V 

V 	V  No.304/I, 
 

Railway Qutcr, 	 V 
V 

V 	

V  MG.Colcny, 	Briglcsre_23', 
V 

V 	
V 

147. . 5rntFsiyann, 	 V  
aged about 60 years, 	V 	 V 

.t7o late Tajpeean V  

Passer.et' rJ'ijc.: 	M:  

V 	

V 

.R.ailwey, V ldlysore. 	NO.6, 	 V 

R.V.LV2yCJJt, V Seshacrip.!rrr:, V 

V Bengelore-20. V 	 V  

V 

V  

14Ae Smt.!nnamary, 	 V 	

V 	

V 
V V  

V aged about 43 years, VV 

%t7o late F.Chendran, 
Shurter MR 3690 	S.Railway, 	V 

V 

Bangalore Cantonment, 	 V  V  

Muthamma Garden (C}innappe V 	

V 

V Muriireddypalya, 	t3angalore. 	 V 
V 	

V 	V  

149. Smt,Zyothil akshmi, 	V  

aged. about. 50 years, 	V  

V  late Chinnavenkata Renea, 
Diesel Assistant MR 567, 	V 

S.Railway, Rr8ikore, c/o 1eyappe, 
t-Lri postmen, I V Crosa., 

Z
p WA 	• 4 jLj 	Hgssen Road, 	V 	

V 
V 

er 

r'ikere) 
himoge .)Z/) 

.__.i 
k 

S.R. V V 

yerem Tivr, 
ailway, 
ama!1e 4th Cross, 

SV APPLICANTS 
..Contd./— 
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K,Eladurai, 	 : 

5/0 .Kalu Mb'tidaliyar, 
aged about 	ye era, 

os Driver, MR 680, 
R4i'lway, Stimoga Town, 

Lolony, 1ear Railway -Statiun) 
Shjmooe Tbun577 201. 

H.S.Sathja 	ayanc 
S/a H.Srn1asaiah,-
aged aboit 63 yeors, 
ShunteMR 7979  
Bangaloè City, S.Ri1;av, 
No.17, Remakrlshnajah S1-raet, 
Seshadripüram, 
Bangaloro-560 020 

153k  Kousalya Bal, 

pod 52 years, 
late K.Keroji Rao, 

Driver : ood s  MR 63 1  
SReiJuay flysore, 

Colr,ny, 
RefIwy- tuart2r, 
Yadave94.ri Poet, 
my 80 r 

154. R.Pran4l-e bai, 

ped about 50 years, 
late J.SafhyararRyr2, 

Shunter MR 748, 
BangaLt City, .RaJluy 
No,, Baeradevaru Gudi, 
Ranühghpet, 4th Cross, 
BangaiOrp City, 

155, Khamrurrijse, 
aged abocit 43 years, 
J/o late Ysuff Sherjf'f 
Shunter MR 835, S.Railuay, 
Bangelore Cantonment, No,99, 
C/o Sajjed Sheriff, 
Jadidasnager, 3rd Cross, 
D1JiHalli, Bangalore-45, 

8i,N.Nagaraja Rao, 
S/a B.N.Moorthy Rao, 
First Fireman ML 1525, 
SRRilw8y, Mysore, No.112, 
Kanaka9iri, Municipal Farm Poad%  
Vidyaran-yaptirem, 
Mysare-70 008. 

rokya Mary, 
aged about 60 years, 
/o late M.Chinnaswamy, 

Driver Passenger MR 82, 
,S.R-ailuay, Irsikore a.. APPLICANTS 

, ,Contd,f- 
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213,  

Resid;gat 	 : 

No.152/79, Pushpegiri, 	'• 	- - 	'- 	r — 
Belvethagrama, 	 - 
Mysore-57O 015. 

158.. Uft.Se1verange.m, 	
•. . 

S/a 'J.BJppaiah Mudelier, 
aged Oout 53 years, 

.r1ver Paasengor MP 489 	 V • 	 • 

S.Railway,..BengaloreCity, 
No.63, Pillanna Cerdn, 	 •• 	

V 

III Stege Railway Laycur, 	• 
Bangaloro-560 tJ43, 

159. F.rokya 0as, 
S/a M.Francis •(iae) 	•• 	

0 	 • 

aged about 24 years, 	 •• 
Driver Pssanger MR 234, 	 V 

5.Raiiw8y, OHarihcr, I 
V 	 Oldrlaçur, Guthuor Post, 

Harihar — 577 603. 	1 

160. N,Sundare, 
aged about 55 years, 
J!/ late e.Ethirajuu NaicL, 
Driver Passenger  FiR 911 	 V 

S.Raiiwey,, BangE.icre City, 	
V 

. No.2QH:COiOflY, Phitefield Road, 
Madh.ëvapua0 PoEt, 

• 	1ore-560 .O4. 	 V  

c• $eroj, eged about 54 years, 	 V  
i/b late D.rumugam, 	 V 

rirat rireman, SReiluay, 	V 	V  
Bangalore City, No.0/41, 	 V  
Selvanagar,. Okalipuram,- 	• 
SrirempUraTfl P.0,, BangaiorE3-21 

162. Shanthamma, 
aqed about 60 yearS, 
4YOH3et0 Sunder CajI, 
Driver V 0Od MR 705, 
£.Railway, Harihar, 
No.79, (id Ar.118pur, 
Hariher. 

i• ;- 	nthoniamne 	 V 	

V 

V 	Vdbut45 years, 	
• V 	

V 

7p• late B.Sandieo, 
.S'hunterMR 805, S.Railway, 

Crii4h4, Marlan Villa, 	 V 	 V 

' 	BehinrSSt.Fierry T S Chi1roh 4  

1 64 	am4ra 	V 	 V V 

ed 05 	57 years, 

R537,.a' lut. 

	

Behind StPerxy V , 	 - 	
• V • 

V: 	H , 	rsikerc. 	• 	- 	
• 	s-:: Contd../— 
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165. Sallath fary, 
aqed about 58 years, 
W;fo lste.:Arokya .Suamy, 
Shunter 1R 219,. 
S.Railway, Harihr, 
C/o Thomas, .TXR's flffice, 
S,Reiluey, Bir.. . 

165. P.Dhanalaxmi, 
aged about 49 yeai,' 
W/o late Purisiemy, 
Driver Go'd FIR 683, 
S.Railway, H8riher, 
c/o late Sunder £q1tji.. 

No.791  Old rlapur, 
Harihar, 

167-. Kamakshiamma, 
aged about. 58 y3ars, 
/o late Chokkalinga, 

Shunter fIR 227, S,Railuay, 
Yosuanthapur, No.48 
Selvanagar, Behind Dcj Tlki, 
Srirampurarn, Bangalüro-21, 

C Fle'tcher, 
S7o R.Fletcher, 
Bged about 62 years, 
Driver Pas6engar MR 3, 
S.Railuay, flysore, 
No.58/591, Kennedy Nest, 
Pushpegiri, (I1'ore. 

Razia Khanum, 
aged about 28 years, 
D/o late Abdul Hanieed, 
Shunter fIR S.Railuay, 
rsikere, /o fld.Abbas, 

Gopal Singh Quarters, 
B.HRoad, Arsikere. 

Mazol Jan, 
aged'bout 49 years 
tJ/o late Ahmed E3aig, 
Shunter •IR 521, S.Railweye  
Banqalore City, Cfo AfrOZ6  Beig, 
No.99, 3rd Cross Road, 
ledidas -Ngar., D.J.Halli, 
Bangalorë-45. 

171, K,V.Surapa, 
S/o Venketanaryeappe, 
aged about 72 years, 
Passenger Guard E!113 87, 
&,Railway, Hassan, No.8i3, 
9th ham, 4th Block, - 

Balc're1'.. .•b A ppNTS 

.Contd,/'. 
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- 172. 	•Sinivesn;: .. ... 	.- 	- 	.. . 	. 	. 	. 
•5/ 	emesUamy, -.. 	. 	. . 

I: 	 . 	•'. 8Q0d about 64years,'' .•. •' 	. '. 	', 	... 	. 	.. 
Driver Goods Nfl 755, 
S.Railuay, Bangaiôra City, . 	. 
No.62, IliCross,  
K.N.Extension1  Y3swanthepur, 	. 

I
. 	Bangalore 22. 	. . 	. 

S.R.SarestJathi, 
aged about' 50 'years, 
W/o late S.Ra 	 ., .idg'rala Ic 
Driver Goods MR 737, 
Yesuanthapur, 	 S 

No.28, Ana'jana Niaya, 
11 Main Road, B .K.NaQar, 
Ye suenthapur, Bang a1or-22. 

Farida i3anu, 
8oad about 35 years, 
W!70 late Syod Ni3seI, 
Diasol assistant ML 14:, 
SRailuay, rsikèi..e, 
so'ke Jst Cross-20. 
MyEore. 

C.N.Sareeranga, 
5/o C.Narasimhachai, 
aged atout 59 yeerç 
Assistant Guard .EMT 726, 
S.Ra11iay 'Ar1kr. 
No.46/2, 41d.RMS Road, 
Arsikerc. ' 

E.Chandra Bal, 
aged about ,54 years, 
W:/o  late Y.Ekambarm, 
Driver Goods MR 379, 
S..R,ailway, Yesuanthapur, 
No.4371, 3rd Cross, 
13th Main, 5ubreninyanac,cr, 
Bangalore-21, 

177. Philomiia,, 
sued about 58 years, 
J/o late TJrokyasuainy 
Driver Mail MR 1$, 	' 
.S.Railway, .Bangalore City, 
No.21, Hanurnentheppe Rnd, 
'Kammanahalli, Ramsweny. Pl"a, 

At 
,saJore-33. 

jet  
( 	8 ed955vears 

.a la'4 Bangalore City, 
\o 	"No.'1592Tilk Centre, 

	

yse-37C 008. 	•.. RPPLICNtS. 

0 ' 	

.. Contd/-, 
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179 	B.Jayamme, 
eed about 57 years., 
/o late N.Be6avar., 

'Driver Passenger MR 79., 
S.Railway, Arsikere, 
tb. B,VasanthakUmar, 
No q 6/C flailusy Quarters, 
Near Childrenta Park, 
8engrpet. 

180. Zailunnia, 
aqed about 60 ye 1ra, 
j:fo Syed Yaseem (irite)., 

Driver Goods MR 40, 
SRailuay, Mysore No.25991  
5th Cross, Mouse tD1vsr Khan Incn, 
Mandi Ilchal.ia, Mysore. 

11. A.Rahimem Knari, 
5/u ImEntKhaP, 
aged aout 69 yenr3, 
Shunter MR 300, 
S.Railuay, Harihar, 
No.452, I Cross, Gdinegr, 
Harihar. 

1P2. Prapullakshi, 
eqed 8jt 1 years, 
/o lata Christopher ndrus, 

Driver toods, MR 570, 
aiLey, iIysr6 

No.94/B, Logo Colony, 
Reilua Quarters, Yaaa:! 
Mysore-20. 

Cayetri Shaninugam, 
8 ed about 38 years, 
J/o late 5,Shanmugam, 

Driver Passenger MR 205, 
5Railuay, Mysore, 
No.91, VRC Railuay Qtlartersp 
Mysore-20. 

N.Narayan.asuamy, 
S/o Narasappa, 
aged about 62 years 
Shunter MR 440, S.Railuay, 
Yeswanthapur, No.5/6/47,. 
Laxrnipurern, Near Railiay Staticn 
Hindupur0 

N,Mohiyuddifl Khafl, 
S/o t1,hdul Nchikhan, 
aged about 63 years, 
Guard Passenger EMT 461, 
S,Railuay, Mysore, No2244, 
Sawday Road, Laskhker Mohalla, 

.j Meene Bazaar, Mysore. 



187. K,K.ajarathiiarn, 
5/0KJ. Reghevan, 
retired Driver '6' Grade, 
StaffS No.P.5521, 
ttRajaneeshhl m Shoranur. 

18 • K Va lie. S/o Un ncr j 

: Retired Guard '0' Graie, 
5,:No,631,4, tevaki 5athn, 
Nedungathoor, Shrorj - 

19. K,Kesavan, S/c K'thy, 
Retired Guard 
5i.No.6066 
Sienthi 3havan, 
Veloor. 

190, P.Parerfläswarafl Nair, 
S/o Krishhan Neir, 
Retired Guard 3' Speclal trade, 
S.No,07'7, Pedinchare Chonal House, 
Shoranur-1. 

191. V.C.SankUNui Nair, 
S/o Achuthen Nair, 
Retired Guard "Afl  
Special Gusla, S.No.6172, 
Ayikkara HoUse, Kevalappara, 
Shoranur. 

P.Sundaresan, 
S/o Kunhikciran, 
Retired t)river it81 
S.No.P 6439 9  
Vanaja8, 4/71, 
Ipposite Providence High School, 
4jdhi Road, Calicut, 

;
19 

192. 

Sarny piliai, 
unchala 'illni-
Guard ttAL Grate, 
13, Gift House, 
d, Sharanur. 

ppl5cants in Sl.Nu. 
187 to 193 are 
applicants in 0.Fe.44/93. 

,,•. ?.-PPLICANTS. 
..Cotdu/— 

S 
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194, R.amer, t4ètt, 
S/a K.. Ner.èynan Nair, 
Retired Driver 'B' 5taff,  
Nm.P 2314, 
R.aviyankandth House, 
Ch.uduvalathoir, Shcranur - 1. 

195, E.K.RamankUtty Nair, 
Kannan Nair, 

Retired. Guard Special Grade, 
5.No.5096, mundenath Hsl:sf, 
heruthuruthy Post, 

Trichur District. 

R.Krishna Naidu, 
S/a Remekunhan Nsi, 
Retired Driver tpt. 

6445, 
Malltsseryperàmbii- House, 
Mudaliar 5treet, 
Shoranur - 1. 

L.ManikRm riudaly, 
/o C.LakshmanRn tudaly, 
Retired Driver ' 
5,No.P 4026, P1nickanivas, 
E.G.Rsad, Shoranur-3. 

19$. T.V.Sreemen Pillai, 
5/. T.V.*opin Pilisi, 
Retired Driver W Grade, 

1794, 
Sunil Vihar, Ganeshgiri, 
Shoranur-1 

19!!. EParamesuaran, 
5/. PiN.Sahresanama Iyer, 
Retired 'P.s Specie]. Grece Guard, 
5,ik,1495. Devi Nivas, 
Nedung.tur, Shoranur-1, 

200, T.Sankunny Nair 5/. f9,Achuthan Nair, 
Retired Guard 'i', S.N..6459, 
Padmalayam House, Paruthipra, 
Sh.ranur. 

hpplicants in Sl.No. 
194 to 201 are 
appliantS in 0..45/93. 

8*0 	PPLIC'NTS 

201. C.Balakrishnan, 
5/0 T.Sankaran Nair, 
Retired Driver 'B', 
Staff No, P 5702, 
Krishna tlihar, Vellatherl 41jagbr, 

P • 0 .Cheruthuruthy, 
Trichur District. 

V 



,- ----'- 

,,2.9 .: 

K.G.vir.an Kutty Nair, 
. 	Sir,  C.K.F%chuthan Neir, 

Retired Driver, Staft No1P.2833, 
tA Special. Grade, Vedakkeknrneñeth 
House, Chu'luvalethur,.ShOraflUr - 679 121. 

P.Remenktitty Nair, 
S/c Z.K.Sienkaren N&ir, 
Retired Guard ILfl 

Special Grade, Staff No. 
E 14671 7ullcorrii Ho'ii 
Chuduvelathui horaiur-- 

P,Narayana Pillal, 
Sb P.krishnan, Retired 
Driver 	Staff NQCO ,P S5, 
Poovathingal House, 
KizhsketFill, Pannthipra, 
Shoranur-1. 

215. S.Raman Nair, 
Retired Driver ttC;;, 
Staff .,P 7O65:, StamLicol N  
Cberinthu69rthi P.it, 
Trichur 0istrit. 

206. V.Narayanafl Ezhuthachan, 
S/a D,-\.!elu Ezhhcha';  
Retired. L.cs .Shuntei', 
S.N. p 8117, Devasarnperarnbii House, 
[lannenur.Post, vie i<aipi:a. 

207. K.Chellan,5/O T.KerpPn, 
Retired Driver ttcfl S.NsV3, 
Muthukurssi, Kunnath House, 
Geneshgiri P.st, Shoranur. 

20ff, K.P.Gopalafl, S/u K.Narayanan iambiar, 
Retired Guard ThBt* rn  S.No. 7525 2  
'Lee1a Sadan", 
Railway Booking CIie Rcd,, 
Shorenur. 

Zt11 
Lwa'd 

esavan, S/.,Perugan, 
I.F.11an 'B', 

5.N

kakulamp 

VQ 100269  
Thewaathi]. House, 

; 	Shoranur. 

21OI?1M..Sênkeran8rayan3ri, 
,-- 	S./i,Govincian Nair K., 

RetiDriVei 	Speciel, 
0, P2911, 'Rarra Nivas' 

:ng RiRd. Majake'i, 

r' C. 

' 

;L 

APPLICNTS. 

... Contd./— 
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21.1 	K,Fchuthan Nair, 
S/c Achuthan Nair, 
Retired Locr Shunter, 

.No. B 6054, Kadambet How.e, 
1undamukeni Amsom, 
Post Ganáshgiri, 
Shota nur-3 

212, C,Manimuthu, 5/0 Chambake 
('ludaliar, Retired Driver 
5,Nn,P 7492, Nambenthodi ricUe, 
No.179, Mudaliar Street, 
Shoranur-1. 

 K.P.Govindankutty, 
Since deceased by Legal Rep;Seflt2tiV8 
Smt.Sulochana Arnma, H.Nr./1,31t, 
Nainben Thodi, Mudeliar atreet t  
Shoranur-1 

E,Balasubramanie Menon, 
S/c Iladhava Reo, Retired, 
Driver "B Grade, S.No. V 6, 
?tGeetha .NivasL, PonnemEngali House, 
Shoranur. 

K,Sankaran, 5/c f1ahavan K., 
Retired, Driver 'A', S.No.'.4305, 
Kayenethuthodi House, Kallippadern P.O. 
Shoranur 2. 	 - 

V.K.Veluk'jtt.y, 5/n Kelu Nir K., 	 51.Nos. 20 to 

Retired Driver 	S• No.9730, 	 216 are applicants 

Karthika, Kanaleppara, 	 in 0.446/93. 
Shoranur. 

M,Velu, S/o \Ielu, 
Retired Driver 	Grade, 
Staff No, P 7936, 
Naikankunnethu Veedu, 
Koveippera P.O. 

P.P.Velukkutty, S/c Shenku, 
Retired Driver ttBIL 

S,No. P 7192, Padincharvettil House, 
Karakkad, P,0.Kavelappara, 

219, P.T.Ouseph, S/n Thornen, Retired., 
Guard RBfl Grade, S.No, 9431, 
')ayeppilly House, Vappelessery PO., 
Angamali, Erpakularn. 

220. P.Krishnan, 5/c Irr1bicyedi, 
Retired, Driver '' Grade 
S.Nc. P 5730, Krishneqhar,, 
Nedungathur, Shorenur-619 

	

12, 	 •.,,APPLICANTS 

,..Contd./— 

i 
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221. M.Chandukunheri, 
S/c M. Imbichikutty., 
Retired-, Driver ItAt 
Special Grade, S.Nj 28979  
Pilassery House, P.O.Veneri, 
Via Calicut. 

222, !v1.P.Kesavan Nair, 
s/o P.K.Chendu Nair, Retir€'d., 
Firem 	SNn.9461, 
Chemmanassery Padinhar 
Kottool P.O.,,  Ce1cuf 

P.K.Ramapanicker, 
S/c Chamy Panicker, 
Retired., 	 trade, 
S.Ne.8284, Navaratna, 
P .O.Kunniampur am, 
Ottapalam-4. 

K.Salakrishfla Meron, 
sf 
Retired Driver 
Specisi Grade, Sta?? N.P 14371  
Krandathil IcU8e;  srndt.hfl 
Trichur - 1 •  

(.P.Chinnan 1enrn, 
S/n P.SankumyFie rtr, 
Retired Guard 	' 
£reci''l Grade, 5.No.9333:  
langt Ushas, ?.0.PulaK.d, 
Via.Chelakara, Trichur. 

.P.Gp&.aPiSheteti, 
S/e C..P.RahaVa Pishareti, 
Retired Guard Special Grade, 
Pnima Majakkad, 
.Sbnranur-679 121. 

227, C,Chandrasekharafl, 
S/n f1.K.Mennn, 
Retired, Special Grade Guard, 
S,Ne.7618, "Gkui.", 
Ashek Nagar, Karnboni Road, 
tyyanthnle, Trichur3. 

Sl,Ni..217to 223 are 
applicants in O.A.47/93. 

228. V.IlJbdul Kadir1 
S/a VJNehemed Heji, 
Retired, Guard fA! Spfichu! 
;N,9 826, 20/1 63, "TlltipaLfift, 

C' 	thô1l, Trichur. - 

22P 	 arsn, S/c 0,5Paran, 	
Sl.Na.224 to 229 are 

ioods Guard, S• ,1,t. 19(33, 	applicants in O.F.48/93. 

!rayar1Péth House, P.O. 
.Kô*knchery, Via, Trichur, 

T1 Pifl)68./OO7. 	
,,• MPLIANTS 
.. C.ntd. I- 
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PNerayanan, 
5/o Senkaran, Retired, 
Special Grade Guprd, 
S.N.EE 861 	Ushas', 
Rayeroth Pa±amb, P.O.Paral, 
Tellicherry-670 671. 

V.{'.Sankeran Nair, 
S/o T,Narayanan Neir, 
Retired ., Guard W Sçec1, 
SNh.12746, P%stiirvad, P21- el, 
4.t3.Koo ihuparan"De, 
Vin-670 643. 

C.H.Balan Nambiar, 
S/o Kcnhikrishrin Adiodl  p,,. 
Retired Guard,tt T  
S.No.997, Usha Bhavafl. 
P.0.Kottayampoil, Via' Tel1ici"'Y. 

.1v1.Padmanabhan Ne, 
5/c Pi.V.Krishna Mer,oti, REtired, 
Driver 'Ps' Special, 	P 5?54, 
Day! Nivs, Kcttarhumpare, 
P.0.Azhlkode 0  Cannanore. 

234. -K.K.Susheele, U/. Late 
JC.Pnand9n. Retired., Diie' 
5.Nt,,2E35, 'Anand" 'Jihar, 'JJavil, 
KannUr 	670 008. 

11,Nrayan, U/a Late K.PdNareyenefl 
Nair, Retired. U31d 
S,N1903, Eadathil Hous, 
P.O1thirakkal, Cannanore— 670 011. 

i<1Kunhamboi, S/r Appu, Retired., 
Shunter 1 8 1, S.N..P.53312  
Packkadam House, 
P.0.Trikkripur, Kazharqd. 

K.f1.Vanajakshy, U/c Late C.H.Gapeian, 
Retired : uard A t  Special, 
S.No'0 9498, Chettiyam Veettil, 
Near Railuay B Cabin, Badagara. 

J 
A.,K1John, 5/. ,J.Kurian, 	 Sl.Nw.230 to 238 are 
Retired., Guard 'A', 	 applicants in 0.I.49/93. 
s.N..9eE3, Ariyathu PcamLU 
House, Pallrn.P.O., 
Kottayern - 7. 

R.Marappen, s/a Rama Goundan, 
Retired D*iver, 
Staff No.. P.2718, ED.-18 0, 
Reiluay Ciil.ny P.O., 
Erode - 638 002. 	 .•,. APPLICNTS.. 

Co ntd 



240. K.C.Nallappari, 
5/0 5.Chinnappe Geurider, 
Retired Driver A Special, 
S.Ne. 1  2946, Door IT o4, 
Parvathi Krishnan Street, 
XbllemPalayam, 
Erode - 2. 

241, P.Karuppannan, S/o Prngic 
Retired., Driver 
S.fo. P 35839  
Korakattu VaLasil, 
Door fclo.5229/A 14 Cavr)' '., 
Erode—?, 

11.Kendasa.y, S/u Marappa (cunde, 
Retired Dri1/9r C', S.Nà.P 24, 
9 çty. 	NRei', E:r.de-88 O2. 

, Muthusamy, S'o Pajatil &nL'r,dr, 
Retired Driver tCI, 
Raghavand& Nagar, Lrsd9-1. 

A.Ramasamy1 Sb Ay6áurin 
Retired. atr'( ', 5.Nc.23361  
Pudhupalyam, Door 246, 
Alampalayem P.O., Erode-8. 

S.Kandsamy, S/o Sengadan, 
Retired. Driver 'C', 
Staff No.P 4103, Ragevana.idar 
Nagar Door No. PAB lB, Cavcry R,S., 
Erode—?. 

C.Kumarasamy, 5/0 Chellappa Gounder, 
Retired., Fireman 16', S.No.P 78651  

Door' No. PPI 283, Pudupalayem, 
Allampalsyarn Post, Erodci—B. 

247; T.J,Peerakhan, S/o T.J.Jamallutheeri, 
Re -tired, Drijer B, 
S.No, J.36, D.No,94, Railway Colony. 
Post, Erode., 

248. Velappa Gounder, K, 
5/0 Kolenda Gotinder, 
Retir9d, Shunter t6T 

S.No. P 370, 
Puthupalayem, Kattoor, 

.*1 'ama1ayam Post, 

. 	
.-' 

249k P.Katup:p'annan, 
5/0 PThn'i Goundan, 

_eft 	1I, 
. 

	

	•5 . N 0 p084, Door No.197, 
Pudup1m Pkkarkam, 

AN 	' Alamp.aiayarn P.O., rod—i 
\\ '-.-'' 

-• T- 	 - 

ob APPLICA1r18w. 
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.Nallasamy,, 
5/a 	Gounder, 
Rcd,'Driver ?Be, 
S.No. PT3 10237, 
D,No,280, Puthupalayam, 
lampa1ayam P.0,, 
Erode-C. 

N,Kaliannan, 
S/a Nal1aaunder, 
'Retired. Diesel FiEs?stant 
S.TJo. P 4011, Sastrj Nag3 
D.No.55, Near tter i?flV, 
Erode 638 002. 

252, K.Ramesamy, 
S/o Kalianna Goundan 
Retired. Shunter !Bt 
S.No.P 3958, D,No82, 
tidappalli RS 
Cavery, ErPde-7. 

, P.Senqoda Lounder, 
S/o Palani 	under, 
Retired., Shunter B. 
S,Nç. P 44291  D.N569  
$dapal15. 'Jillage, 
Péppalfaleyam, Cavery R.5., 
Erode-7. 

P,futhusamy, 
S/o 	 urci, 
9etjred1  Shunter 'B', 
,Np.P 500, Pudhupelym, 

ti.No,263, graharam, 
Alampalayam P.O., Erode-8. 

V.Sengodan, 
S/o Velappa Gounder, 
Retired, Shunt.ertB', 
S.Ne,.5133, O.Nc.2/60, 
Ottapalli, Pillayer 	il StreEt. 
Cavery, Erde-7. 

K.Chinnappan, 
S/e Komera Samy Gr,under, 
Retired., Driver 'C', 
S.N','P 3531, Pvakathu, 
Cavery ?.0., Colony Road, 
E rca e- 7. 

257, P,Venkkatachiarn, 
S/e Peruma Gounder, 
Retired., Shunter 'B' 

p 4097, d i/u, A 
aruthuveli Thottam, 

Odappalli, Cavery R.S 
/rn7. iPPLICANTS. . 



251. N.Velappan, 	 Sl.Nu.239-tO 258 are  

Sb Nalla Giunder, 	 eppliantS in OJ50/93. 
Retired,, Shunter lot 

S.No, p 2647, 	' 
D,N..1/20 Odapalui, 
Cavery R.., Erode—?, 

T.P.Gvjda, 
S/o P,Kunhambu, 
Rotired Guard Special 
Grade, Stef? No.11159, 
Prasarine Wivs,' P.O., 
Chirekkel, 
Cannanore - 670 01. 

K.Sreedharan, 
S/c, B.Achthn, 
S.N. P.3180 
tThenei House 
0pp Railway Statior, 
Chirekkal. P.O., 
Cnnaporc, 

2614 1,Balakrishnan, 
5/0 Namblkutty, 
Retired., Guard 1.A, 
S.No, 15'8'l0, 
1lantjkketh House, 
Good Shd Road, 
Tellicherry, 

P,K.RamanNajr, 
S/o - P.Kur.hambu Neir, 
Retired., Driver tAl  Special 
Grado, S,Ne. 'P 6446, 
Kavinchalil, P.O., 
zhikode," Cnnanore-670 009. 

V.P1.Karthiyani .Amma, 
W/o Late K.P.ienardhanan Neir 
Retired., Special Grade Guard, 
S.No.,9650, Ashok Bhevsn, 	A. 
Thamarakuzhi, falepjiuram, 
Pin-676 505. 

'I 

K.Govinden, 
S/o K.Aruvan, Retired., 
Driver 'A', Preethe Bhavan, 
,J(a3-idethode, P.O.Mavfl., 
C6arj&o.r. / 	- - - 	- 

/ (.(j.C.KUflh 	pan, S/o Rarn2n, 
jRetired'.'Cusr'd, S.N..iE4. 

( 	Mhaiu 	il House, 
( 	O 	da'mcYr II itard ' 

A 
Et<t Pjn-670 $63. v, 

1. 

APPLICANTS. 

Contd,/— 
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N,Vasu, .5/0 Rempothy 
Retired., 'Shunter 
S.No. p 5024, 
Kottiyath House, 
P. D.Muzheppilangod, 
Pin- 670 663, Cennanore. 

P.K.Kannan Neir 
S/i Apu Na'ir, cetirad., 
Shunter TEt, S.Nc.P.7794, 
Verkulathu Vayil, 
Near Ak1yath Trrpl;, 
P,0.zhik6zie, 
Cannanore-.670 009. 

PP.Rctini, U/o Late ..K.C'ridi., 

268 	Retired Shunter 
p 7173, 

Chambakachalil House, 
'. 0.Nuzhapilanged, 
Cannenore District. 

- C.K.Chendan, 
269, 	S/oArnbadi, Retired Shunt.ertOT, 

S.N....8223,' Kqna"I 	usc 
£kkchi P.0.Peliorle, 
Via,, Trikkaripur, Kazhargod. 

- f.Naryeni till0 Late K.Krishnen, 

2 	
Retired., hunter, S.Nc.P 7490, 

70. 	Mach1piurrn House, 
P.0.Cheruvathur, Kaargod 

P .N.Hyrnavethy 

271 Ut. 
Retired 	A Special, Guard, 

£O. 
u'r-  I- Cenriariore. 

T.P.Leelevethy rnm, 
U/o Late P.V.Kesavan Nambiar, 
Retired. Driver A Special, 
5..S:.4654, Kesava Nivas, 
Near Eleyar.or Templç, 
P.0.Mundayad, Csnnanor24 

V.X.Balakrishflafl, 
5/0 V.Damnderan, Reti:ed., 
Driver W. Special, 
S.No..P 4361, 
13/9, Reshmi, 51N.Nager, 
P.0,Thottada, Cennenore-?. 

V 

Sl.No.259 to 268 are 
applicants in 0..51/3. 

kPPLICANTS. 

.Contd. 1- 



c 
S. 37 5' . 

P.f1.5reenivasan, 

	

274, 	S/o P.Govjnden, Retired 
Guard Special Grade, : 
S'.Nc,.12054, 'Smrithi', 
Post Vengeri, fethoth Peremba, 
Cal jcut. 

P. Krishnen, 
S/a K.Per'jrrjal Naidu, 
Retired., Driver 
5.?Jo.P 4360, 3.1275, 
Upp. Spares Land, .• 

Vadekkañchery, 
Trichur-680 528. 

A.Bhaskaran, Sb 	ppu, 
Retired., Diiver TC' Greds.  
S,No. P 4301 9 
yyanatu Pararnbtj Hcusi, 

Ayyappankavu Road, 
Kochi-18. 

K.Chyikutty Kahnoli, 

	

277. 	•S/o Kandan;'Retired., 
Driver tct, S,Nc. P 9430, 
Kannoli House, Kacheri Amsorn, 
Desom, P.0.Callcut-673 011. 

C.Madhavi, W /. Lat 
278. C.K.Kribhnan Retired., 

Driver IC', S....P.. 37Yi, 
Krishna Nivas, P,00layil Pareinba, 
P,01Kallayi, Cajjcut-673 iQ3. 

T.Kesavan Nair, Si.No.269 to 279 are 
in o..fi.52/93. N.Govindan Nair, 	. 	. applicants 

Retired., 	Guard •tBt, 	. 	. 

S.Ns.4956, Santha Sedan, 
ChUduvelthur, 
Sheranur-671 121, 

M.Elies Aron Raj, 
S/s S.flariadsss, 
RetiredA Special Driver, 
S.No. p 37020 ED 196 E, 
Rajlwa 	Colony P.O., 
Erode - 638 002. 

C,Rasappe Uovindari

2810 	

, 
5/0 C.Chinnappan, 	Retiru.d. 

S.No.P 	3631, • 

J?4 ftailway Co1orY P.O., 
Erode2 	 • ••. 	APPLICANTS. 

(bfb((~ Contd./- 



. 38 •. 

M.Kasirnir LIUIS, 
:282. S/o K.Maria Louis, 

Retired., GuardA Special, 
S.No.1211, Annadurai Street, 
'.NAdaódvy .!, 
Ercd63I' 002. 

K.Iluthusamy, S/. K.iandai 
283, Gounder, Ret'ired., Guará 's', 

S.Nn,120119 1 Rmamoor;ry 
Street, Ko11empalayan, 
Eroje-63c 002. 

"-V 

 

 

K1Su ndare San, 
S/o,  N.Kaiyanesundara 1uda1ar.  
Driver A Grade, S.No. r 
N6.48, Lenin Street., 
Crlde 'Railway CilonyPost, 
EroJe-2. 

K.R.Lakshmanan, 
S/o N.Rengaserny KMr:r, 
Retired., Driver 'A' 
Staf' No.,P 4467, 
'orth Eda Straet. 

Bheema Nager, 
Tiruchirappelly, 
Pin-620 001. 

K. Subrarna niam, 
S/c, S.Kris1'r!as3fly, 9e11- .tr'?d.. 
Driver 	Special Grade., 
S.NO..P 178$, 43, Lenir. Stre4, 
Railway Cniny Post, 
Erode-635 O02. 

R.ethurama, 
S/n Rathinam, Retired., 
'Driver '' Special, 
S.N. P 2888, 
ilamathi 111am, 
106, Bharathi Palayam, 
(vloIlarSpalayam P.O., 
E*de-2, 

11.Chinnappan, 
Sie C.Noiskkan, Retired., 
Diet Shunter, 
S.Nn'. P '/785, 7/8 
Rdiluy Colcny, 
Erode-2 5  

 
11..f'larappen, 
S/a 11.flathan, Retired. 
Driver 'A' Special, 
S,N - , P 37791  107, 
Kamalagam, Barathy Palayarn 
Stree, Nulapalayem P,.iO,, 
Eride-2. .. tPPLICRNTS 

I. 



V 	.- V ..44JI; - 

V 	 V  V• 	 V 	
.. 	 .• V 	 V  

.'G.Samuel, S/i Gnanamuthu, 	
V 

V 	290 	Retired., Driver 'M 
peâia., S.No.P:224, 	V 

- 	 403—c; Railiay Celony, 	
V 

Erode-2. 	V 

V A.Lingappan, S/o S.Gyyavoe, 
291 	Retired., 	Special 

Driver, S.No.P. 1714, 19, 
Kntft.jkarari Street, 
K2lempalayam, Erode-2. 

T.$.Srinivsen, 
22 0* 

51n R.Sweminathan, 
V. 	Retired, Driver 'A' Specie]. 

SN'ri 4339, 35 	V 

Railway Quertcrs, VR9jIJCy (r V ov. 
Erode-638 002. 

V 	 .Nemasivayarn, S/i 	N.9a1,'irn. 
293 	Retired., Driver 'A' pcit, 

S.N. r 5511, L 1e, 	V 

Housitg Unit, Periar f"ager, 
Erode-639 001., Tmilnau 

V 	K.M.fli'niraj, 54• K.f1unuau rr.y. 
Retired., Diesel Assistant 
S.N..PTJ 102129 V 

1anickkavsVsagar Street, 
Sastri Nagat', 
Rail" CcJ',y P.U. 

L.nthoi SWamy, 
5/. Lourdu Swamy Pillej, 
S.N.. 8 1419. 41/A 
Railwéy Col.ny, 
Erc,de-631 102. 	

V 

N.Rt.Upethy, S/u. m.P.mooke 
Gounder, Retired. Driver 
?Bt Grade, SN.. P"478, 
17/F tld Railway Colony,, 

	

V Erade-20 	 V 

J.BeIaraman, 5/. Uenkkatasuainy 
297 	Naidu, Retired., Driver tB' 

Grade, S-c. p  9420, 
V 	

Railiay C.lo,,y, Er.de-2 

V 	 P.Rangeswamy, S/o Peruma]. fJs,idu, 
29t, eI DrivFr 

 
tB1  Grade 

No.17/B 
mgslhhm Street,

a. cde2 

Ritê'E) 
V 'si 

Rei1uay' 

Swami. Nathan, 
iver 	Grade, 
, Doer 414/D, 
oi.ny r1.o., 

S1,No,280 to 299 are 
applicants in -0J.53/93. 

••V• 
APPLICNTS. 

.Cotd,/- 



40 .0, .. 

.Pangunni Menon, 

3'0 	
, T.C.K.Neir 

Retired Guard A' Special, 
S.W.. 15200, Fournami 
Nangappa Nagar; P.O. 
Olavakkot, Pin-67I 002, 

M.Krishnan Neir, 
5/• Kunchu Nair, Retired.. 

301. Dri'ier, A Special, 
S.Ne, P 1444, SrshUam, 
P. 0,0lavakkt. 

J.Sreedharen Nait, 
S/o .R.Krishne Pillal, 
Retired, Guard A Sperie1., 
S,Nt.15202, Thuruthel, 
Aymanam P.O., Kcttaya. 

P.A.Rajai, S/n P.E.I4ppu, 
Retired Guard A Spec.ic3i 
S.'4o.16144, Hous' Nm,t/5UC, 
Reshmi, Near PA.Cf]i'lI1y, 

Cochn- I. 

C.Kutty Nrayenan, 
S/n V.C.Nerayanan Nair, 
Retired, Guard A Spcial4  
S.No.7625, Chembra House, 
Shorenur - 679 121, 

P.K.Kcsy, S/o P.K.Koshy, 
Retired Gucrd, &,IJr,15206,. 
Vazhakala,'i1, Gñgadikal c'.o. 
Chengannur, Pin-689 122, 

K.L.Kurran, 
306. S/n K.P,Lonappan, 

RetiredGuard P Special, 
S.½. 1052161  Char,dir.itL, 

High Sthôol Road, 
0 P4L4Pareppur, via. Trichur 

552. 

0 	 N,RamekrIshnan Nambidi, 
07. S/p Chit'ayi.:8hattathiripad, 

Retired. Gu'1At, 
S.NQ.4O4, "Karthikatt, 
Ram3rnmpram, Trichur-.8O 631. 

IN.&eijanj, 
308. uJfo Late ARerei, Retired.;  

Drive A peial, 
S.M,.r 4367, Sree Rangm, 
Punp Eongirie  Road, 
flaj&*t- 678  102, 

1/ 
I,. APPLICANTS 

..Coritd. I- 



"f 	1;,. 

IA 

4) 

3t9. r.m.Ramenhandren, 
iS/. C.B.N&dj5 	Fet1red 
Cuar 	., 	S.N., 	152110 

• .anikkath House, 
Ks1lengde, 	Paighat - 67B 506. 

•• V.Pedhavan, 	.• 	. 	 : 

S/o .ti.uchem1, 
Driver A Special, 	 . 
S.No. 'P 2193, 
°alléth HOcse,'  

• Kuthupcaniba, 	Edchara 	.Ci.. 
• Pe].ghat, 	P.n-678 511. 

..Nos. 	300 to 311 	are 
K.M.Kunhirnohammed, 	. 	

. 	ap1icentsin 0.1. 	54/93 S/c K.'I9oideen yá, 
RetIred, Cua.dTC', 
S,No, 6633, 	ther.dathHus€., 
Ktttanassery, 	A1iaye--se3 

i2 erayenan, 	S/*, 8.Rr.rerr,. 	. 	. 

'• Ret4reu Driver Cio ia, 
S.NS,PTJ 10505, 	1'O, '. 
Jeevanar.th8m, Street,'.. 
Paonthurei;.Ré 8. ri, 	Ere1 .,2, 

C.Kurnarasamy, S/a Chinnpps 
o  Gounder, 	Retired,, 	Orive 	. 	. 	 . . 

tBt, 	5,çj0, 	P 4206, 	D.N016, 
Shoi'ap45ruv8., 	Suthar.re •Puren, 
Ersdo- 

45 	
• 

T.S.Reiar..rthy, 
S/T.K,S,idaraa1u, 	. 
ReUred., Driver tAt Special, 	. 

• S.Na,P 3540, 	15, 	Surideram' 
'Street, Erode-2. 

A.Pbdul Jerfar, 	 •: 
315. S,. Abdul Kader, Reti.•ed, 

D.rlier, 	G.ods, 	S.Nri,%J 	442  
235 Kalyanasundaram Street, ' 	

' 	 •: 
Erode— 638002, 	' 

SJngamUthu, 	, 	' 	• • ' 

316. S/u V,5it18 Naicker 
Retired., Driver -Tel

, , 
S.N., 	B 	13653, 	D,fsjo,411 	U, 	• 

Railway Colony,P.0,, 
Erode. 

ej, S/i Vellair'ni, 
, Driver *I 
S,No, P3542, 'TeiDhrJn Nagar, 
yam'P.O., Erode. 

0''• 
' APPLICANTS 

:." Contd/—. 

I' 



KChinneaiyen, 
318. S/o Isnuman, Retired., 

Shunter TB1., 
S.Nc.1- 7458, 76, L.G.G.,S. 
Colony, V.0.C. Street, 
Voliarnpelayam, Erde. 

11.KrishnanSb Munuarny, 
319 Retired., hunt2r, 

S.N.10072, PTJ, 
Railuey Colony, Erd. 

R .Thiaoarjan, 
320. S/s Ramesuamy, Rctir',, 

Guard tPtt S,No14332, 
Thangapattaiaikarr 
Popnthurai Roed, 
Erode. 

A.Chinnaiyen, s/. Arumugam, Reti.'ec1., 
Drjvei tAt S.No. ) 
N..331 A, Railuay C(r:\'. 
ErLdp.  

P.Subramn5an, S/c 	. Pr 	r.i, 

	

322 	Retired Guard 'A', 
Staff No,7489  112. 
Vinayger K-i1  
Sastri Nagar, Er.de-E38 302. 

- 	S.Kannimuthu, 
'23. Slo Subbe Thevar, Retlrd. 

Guard '' S.No.16066, 
Sundarammal 111am, 11/8 
Kill, Narjappa Le"ut, 
Sulur, Coimbat.re-641 402. 

R,Anganna Filial, 

	

324. 	Rangasuamy Filial, 
Retired. Guard, 
S.No. 15271 1  20 Nsrt.n Chirine 
f'1aniamman Koil Street, 
Karungalpalayam, Erode-31 
rerryar District. 

U.Mari, S/s \Jenkatesari, 
Retired Guard, S..No.12563, 
No.111, tThera Ii1am', 
KurikaranpeJ.ayem, 
Iluiapalayam Psst, 
Erode-2, Periyer [Jisict. 

	

Y25 	
V.Lakshmanan, S/i S 'J8d.jElL' 

Retired Guard. 5Nw.13i6; 
6harathip13ym Street, 
Kunikaran palayam, 
1u1apa1ayam Post, Erode-2. 

-' Penlyar Distnirt. 

LN.312 to 321 are 
ç:1icarts in 0.I.No.55/93 

AP?LICNTS. 
.Contd,'/- 



r 

V • K .Shuncnughasundarern, 

327 
s/0 .S.Keruppenasamy, 
Retired., SpecIal grade Guerd, 
S.N - .J/T 35, 1:94 E, 
ailuay Colony, Near Railway 
C'lony kst Office, ErOde 

V.K.Unni Nair, 
328. S/u K.Raman Nair4  

Retired., Pssxstait Cueri. 
S.No.1902, Contchery Sf 
Ehde 

R.Lakshmanan S/r: iasiv, 
329 	Retired '' pec1ml Guar 

S.Ne.7210, D.No.1%3, 
Sestri Nagar, Sadayemlyr 
Road, Erode. — 2. 

V. Sw amyappah, 
33 	Sb G.Uisuvasern, Retired. 

Guard, S.Nr. 14101., 
5 Karuppenasuarny Karl Iii StrP., 
Surampatti Road, Erode-6E CU' 
PeriyarDist:3c. 

R.Veeraraghevan, 
3310 S/o V,R'ma )yer, Retired 

Guard, 5.1c.1523, 
Tayumanavar Street, 	- 
Pundurai Reed, Erode-538 002. 

K.Ramalirigan, 
332. S/o V.Kandasamy, Retreo.,, 

Driver 'P.', S.Ne. PTJ 10052, 
Door Nr.16, East PE'ttakarr, 
Street, reé-635 002. 

- 	G.R.Samuel Rej, 
333 	S/fl G.N.Anandhem Pills!, 

Retired. Driver Tj;t  Specii, 
SN 4  p 2836, 23 A, 
Panchayet Union Street, 
Manihpe, Podanur, 
Coimbatere-2.3. 

K.Kader Au, 
334 	5:/s Kader Batcha, Petire., 

Driver 'A' Special, 
3726, 168 Iafl R.r, 

Temilndu. 

41 .N.j.22 to 332 are 
applicants in 0.h.56/93. 

.-•• -.-- -C 
/ ( N.(9arITh4 
35', Gounder, 	' 
I 

i•ôr ! 
Tarail 	Nadtr 

S/o Narijapp2 
irod,, Driver 
5/i1 Arthii]lam, 
ad, udanur-23, 

'I.. APPLICANTS. 

.. Contd .1— 



L' •" •' 

S.Veluswamy.Plllai, 
,P,Sankaraiin.qm Pi11i, 

Retired Driver '.B 
D,Ne.360, Selvapuram, . 
North Peru, Main Ruad, ' 
Coimbatare-641 p26. 

K.Rengeswaniy, 
S/c Kuppusuamy Naidu. 

a 	Retire.I,, Driver, ?% 
Speci 	S.N,P 0464 
D.w.24; [lain Road, 
PodBnur_23, Tamil Neciu. 

K,hamed $heri"f, 
338. 	It .Kader Batch, Re.rI'c( .?  

D-iver 'A' &pcciel, 
S.Nq.P 4341, [lair Rd. 
Pdanur-.23, lamil Ndu 

. Nanappa NRiu, 	 s:1.Na,333 to 339 are 
339. S/Venketesuamy Naidu, 	3pplicants in 09A.57/3. 

Retired Driver tE3', 
.Ne. r 3498, Ejariai Kcv5J 

Street, P.!danur-23. 
Tamil Naiu. 

K.P&1aniapar, 
* 	S/, Kurupperina Goun4er, 
341.. Retired.  

S.N. 	433, N...*A, 
Vilangettur, Ki.dachenali'jr. 
Eri.de 

Il.Paleniappan, 
3A1 	S/s Mareppa Gjnde, 

. Ret'ired,, I Fireman TB?, 

P 4312., 
\Iellaikattur, 
Kedachanalltft Paul, 

- Thiruehengcdu Taluk. 

h.Chellappan, . 

342 	S/c, Marappa Counder, 
Retired. Shunter, 
S. N..9454, Aiampa1arani, 
Pallipaiayani, Erade-6. 

.Pa1a;iiappan, . 	• 	. 	 . • 

343 	S/s'A.thathappa [.u-ider, 	. 
'. Retired., 	riterb' 

S,N..P. 7465, 149.3Q4 i, 	 . 
Velankatsor, 	. 	 . . . 

j
<edachenaflui Ero1e-10. 	 .•,. 

...Contd1/- 



.1 

... ,. 	. 	. 	., 	.. 	.- .. ,,.. 	. 	.. 	.... ..' 	... 

C 	
- 	

. 	 •. 	 . 	•• 	. 	
•• 	 ... 	. 	. 

••'. 	.1 	•.• 	•. 	 . 

- P.Gurusemy, 	 . 
• S/e Palaniéppa Gounder, 
4.  Retired, Drive. 

S.No, P .7160, Nme-0420  

L.G.G.S.Co1nn, 
Ki11empa1ayam, IE 1de-2. 

. . R.Kumarasamy, 
S. 	Ramasamy Gounder, 
Retired., Shunter Lcc..o, 
S.No.P 6315, 
Govindanelayan, 
Alanipalayam P.fl. 
via., Erode. 

6Sernuel.Durai Say, 

346 	Gnanadurei, 
Retired., Driver !fT, 
Spi. S.No. P 3107, 32 
Upetair 4th Crcsf Roec, 
Peramasivapurarn,. Liloucii.-5'1 €i. 

. . V.Sengodan, 
S/c •Velappa

347. 
	Gourser, 

Retired., Shunter/Lcjco, 
S.No. P 3510, Vi1ankatur, 
D.1.,54..Pulapalayam rho., 
Kadàcheriur (Village), 

C.Nachimuthu, 
34:8S/a Chelleopa [nurer, 

. Retired., Shunter, 
S.Wo.P 4384, Pnclapa1eVn Psf 
Kadachenellur, PalipalayLni, 
Erode-6. 

i.S.Aljtnoideen, 
349.5/0 T.J.Shiruddin, 

etired.., Driver 'a', 
Spi. S.No. P 3260, 
47 T.-J.Shirfuddin Street, 
Sestri Nagar, 
Near Railway C.lony, 
Erode-2. 

V.N.Ramankutty Nair, 
5/0 \f.Narayanan Nair, 
Retired., Driver 
S.No. P 2310, Pushoelay, 
-... 	7/538, C.11ege Ron6, 

Pin 678 COl. 

51: 	.'2 

I  rWI-AS; • 

j Vidya,1  
, 0ld)9ap 
Ketb 

350. 

van, 
'rayaria -lyor, 
,\tGuard V Spi., 

2 9  N.ui/780, 
i5gle Stree,- 
thy P.0., 
PalgIet - 

678 

51.No,340 to 349-are 
applicants in 0.A.561, 

0. 	PPt.IC.NTS 
Contd,/— 



4 r S. 

C,Chathu, S/aAPp4 
Retird., •DriverB'., . 

352. 	S 0 •  P 5287, 	 • 
Kurunged Hçuse, 
flaruthe. Toad., P6ighat. 

P. Krishnn, 	. 
S/a P.Arurnughan, ReUred., 

353 Driver 	'B', 	S. No . 	P.9449, 
Chngath Hnusè, 	Kvi1pad 
P.O., 	Palghat-17,p 

P.Sukirr,n 	N21r, 
354 	.. S/a P.Senkere 

Retired., 	sst. 	Gie:, 
S.Nc.15394 9 	Palekkott Hous, 
Theriur via. 	Porli, 
Paghat-67e 616. 

P.Govindar., 
• S/o 	P.Serkera flencn, 
Retired., 	Guard 	EP, 
S.N2024, 	Sriveiaarn, 
H1Nc.F'1./33, 	indira 
Kal].ep'illy, 	PalQhet-5. 

R.Nary3n, 
356. S/ 	V.Raman, Retired., 

Driver 	t:I, 	SN.. 	P 	5847, 
Ch.endrikL4 Nilayam, 
Kárathodi, 
Kek!'arkurnan, 

• Palghet-678 005. 

N.Ue1ukutty, 

357 • 
S•/ 	Narayanesuamy, 

Driver 	T3t, Retired., 
S.,N.PTJ 	10113, 

• mba1aperambu, 
• Near Madrassa, 

Kavilpad, 	Palghet-17. 

T.Velayudhan, 
S/n Theethy., Retired., 

• GuardtCt, 	S.N.. 	16223, 
• Devi eadan, 	Pottakulam, 

Kavilpad P.O., 	Pa1ghat 

V. Visuanahan, 

359 S/a Kuhhna,i, 	Retired., 
Loco.Shunter, 
S.t"o. 	P 	5184 9  
Vallankàd, 	Krt'ilpad, 
Peigh at-I?. 

V.Vesu, S/o Veleyidhan, 	= 

360. Retired., Driver 
S.Nc, 	p 3164, 	Chandrasoudhe.rn, 
.Tannissery. 	Paighat. 



. 47 ., 

V,f1Uhean, 
S7. Velayudhsn, 
Retired., Driver 'B', 
5,N.. P 24I, Rhendre 
Sadanam, Ilelepurem, 
1evekkct, pin 679 002 9  

Paighat. 

T. V. \Jelayudhan, 
S/c P.\JeEran, Reirc-c4 ., 
Guard 'B'S S.No.685, 
Thurakad Ho!Jse, P.O.  
PerunUjsttukur 55i 
Paighet. 

V.Sivaratan Nair,  
S/c K.Kesavan Neir, 
Retired., Guard 
S.No.5852, 72/P, 
Instrun'enteticm 10 	shiç 
P.O. Kanjkode Uest, 
Palqhat. 

SVeerar.ghavan, 
S/.?.Sinç8rRir, Fe7c 1  
Guerd 	S,Ne.14522, 
H N.. H-2, Housing Unit, 
Karemadai Road, 
f1ettupa ayar, 
Pin-641 301, Tarnil Nadu. 

1L,Narayanan Nair, 
Thavit.ta I,er, 

Retired., Dieqel Asst, 
S.No,P 9444, 
Mufl.akkara Hnuse, 
Puduppaiiyaram p. j,, 
Palghet-67$ 733, 

K.K.Suramania Iyer, 
' K.S.Kuihna Iyer, 

Retired., Guard 'L i, 
S.N.11491  N..3/126, 
L.N.Puram 1/illage, 
Paighat. 

P. Balakrishnan, 
5/. 5.Ukkanda Uarier, 
Retired., Mail Guard, 
5.N.14067, Harivas, 
Kellekuléngare, 

kkad.-579 009.. 

an:  
ppukuttan, 
Driver 

El House, Melepurarn, 
a k ko , 

RPL1CANTS. 
. .Cont. I- 



ho 

R.Paramasiva Merion, 

359 	S/ M.N.Raman flenon 
Retired., Driiar 1P.1 Spi., 
S.Nc. P 4684, 
Shfvesilam liadathil Ho'jsc, 
"enpakkara P.O., 
Nusrani, PalghEt-4. 

P .Thenkaraj, 
/c S.Punrian, Retired., 

Driver t ' SpL, 
S.N.. P 2760, ?6 N, 
Behird Ram Theatre, 
P. O.Suramengalam, 
Salem 	636 005. 

ARamakrishnan, 
S/o Ippu, RetireS., 

3 	GuardtA Spl, 
. S.No.6806, 

Remanchanati House, 
19/360, Uest Vakker ay  
Paighat - 678 001. 

C.Gopa1aKrshnan Na.r. 	 to 372 are 
372. S/s'V.P1adhejar Nair, 	 ppIicants in OJ.59/9 3. Retired, Driver 	' Spi. 

5Nç. P 64409  
Cherukaro irishr.& N1v33, 
P.J.Rannadi, Peighet, 
Pin - 6'? 7 1, 

S,Sitiriraj en, 

373 	5/c T.K.Sundararejalu, 
Retired., Driver 'A' 
Special, S.Nn. P 2327, 
2J3/JinayakarkoiI Street, 
Nadarmedu, Err,de-638 002. 

K. randur3ngan, 
374 	S/r, 1Kesthuri Naidu, 

Retired., Driver 'P' Spi. 
S,No.P 2902, 17/4, 
Ammamandapam Roed, 
Srirangarn-620 006. 

V.G.Veerasamy, 
375 	5/. C'ovinriaaamy Pillai I., 

Rel- ired, D'iver 'A', 
S.N.. P 1841, 48/2, 
Subbalah Street, 
Sangliendapur am, 
Tjruchj-520 001. 

V.Sithan, 
376. 	5/0 \Jaiadpri, Retireo., 

Driver 'A', S.Nc.P /775, 
D.Nr24, Jeevanda Street, 
Poondurci Rued, Erde-2. 	 ... 	PPLICf'JTS 



P.: a;3nisamy, 
377, 	S/o R.Angemuth, 

Retrs,, Driver 
S,Nc, PTJ 100271  
Vellalar Street, 
Iunicipel Colony flad, 

Erode-4. 

Nb rrokiaseniy, 
378. 	S/-o J.Arulanancam, 

-Retired., Guarr tAt 
S.Nn, 5253, 12, 
Kamarajar Street, 
Nader IvIedu, 
Vinayakar Koil, Er.de-26 

M,flenqesamy, 

379 	SIr) C,f1unie.. Retirec.. 
Driver tf%t,  pl. 
S.No. PTJ 1344q, 2, 
Golden Street, 
Thengavil a.liaSUfl.33I':7 
Dhar'ourt--636 702. 

K4Munusem' Wei.du, 
5/, C.Krishnasarny Naidu, 
Retired., Driver 
-AF'G. IBI ; 	No. r 612, 
D 5, Kallyarma Gourider Thcttam, 
'erundur-1 R,ad, Er!de. 

P.Deniel 3eyara, 
S/e Peu]. Pillay, Retired..,, 
Driver tBf, S.Nnr 6441, 
No,400 B Ralluey Coluny!  
E:ode. 

.I'1enickam, 
S/c 11.Anarnuthu Naicker, 
Retired., Driver ,tAt  Spl. 
5.-No. P 29011  22/26, 
Chinnd I4ariemrnan Koil Street, 
Karungal Palayem, Er.de—B. 

R.Pcngiannan, 	 i,-Nc.373 to 383 are 
5/0 Ramasany Geunder, 	 applicants in 0.M.60/93. 
Retired., Shuntec, 

.No.P 7464, O.N..3/691  
Wager, Cave:y 

V tO T 6 8 3 007. 

k > 3sarny

etm 

 

*n.ial,a/jgu.vas, 4/390, 
BharIh,U Wager, 

Salem. 	 ,.. APPLICANTS. 

PFA 



G.Kenni'fl, 
Sir CiojntarejalU Nidu,, 

	

385. 	Retired,, DriV3r I AI 

P 3042, 
No.420 K, Reilucy Clny, 
Erodo-2. 

R,Rengesamy, 

	

3E6. 	5/3 Rmasrny, Retired, 
Driver t C t f  
5.Ne. PTI 10238, 
Ke1ingruYar P:lym, 
Pudur 0hvani Post, 
uia Erode-638 301, 

K.G.vindan, 

	

387. 	5./c' Kndha Gounder, Ri'J.;  

Driver 	S,Nc, 
w,,102 C Type Rili 	olcr', 
£rode-2. 

C Nayansamy, 

	

38I. 	
S/u GcindErajalY 	i•j,, 
Retiie'L, Shuntirq Drl:er, 
S.N.PTJ 195001  381, 
NaderMedtJ, Pron6:3i e&ri, 
£rjde-2. 

K. Vedrar2jfl, 
S/u Kruppan, Retired., 

389. ivard 	' 
Thirumurugan Street, 
Sastri Naer, :.de 

V.Arjunan, 
390. S's \ienketacheldm, Retired., 

Gudrd 'P.' S,N..12438, 
381  Narnesivayem Stree, 
Kullempalcyam, Erode-2. 

hL 

ri 

1,Ilunisuamy, Sb Iuthu, 
31. 	Retired., Driver Special, 

S.No, P 9389 2  11/52, 
E.J.R.Periyar Nagar, 
Erude, 

N,11uthusarny, 
al1a7pa Gounder, 

Ra'ired, D:.ver ye', 
S,No,80859  1/113 
Gddppalli, Cauver/ R.S. 
Erode. 

P.VisWiflathBfl, 
S/S S.PalaivelU, Retired., 
Guard 1A', Spi. 
5.No.76209  324 iBI 

Old Riluay Culrny, 
Railuy Col.ny Pnt, 
Erode-2, 

C 

... PLICANTS. 
, . 



..51 ,. 
R.Venkataawarni., 

394 . 	S/c, R.Rarnakrihna Neidu, 
Retrpj., Driver 
Spl.S.Ni,, P 28'2 
126, 0 Railway Colony, 

.Erode-2, 

P1. 
Il

thinnappan, 
S/c' uthusamy Gounder, 3. 	Retired., Shuner, 
S.N.". P 69659  
Odappalli, I Uerci 37, 
Cauvery R,S., Ei:n.7, 

K.Chennimalai, 
396 	5/; Kuppnnan Retir. 

h'nter 'B', IN.. P. 344, 
Nethaji street, 
Kiilethpalayern, 

K.Abdul Satha', 
S/ri A.Khc,dar Sharieff, 

397 Retired. Drjvei 
S.No. P 1207, 74, 
A'mbedkar Stre3t, 
Sstri Nagar, E:ode-2. 

M.Chinna t"o'jtndan, 
Sf. Muthusamy, Retired, 391. 	Guard tAt SpI., 
S.Nc,.6720  8 451  
Hcusiñq UnIt, Sampath Naia 
Erode-i 1. 

	

: 	f'.Kannen, S/c R.A.Hammanthe Gounder, 
39 	.Retired.,Driver 1%f, 

S.No. B 1318, 26 6, 
Khedei I9ahideen Sahjb Street, 
Erode-2, 

N.Ramasarny S/u Ni1e Gouricicr, 
400 	Retired,, shunter, 

S.No. ! 42301  No.1/56, 
Puduppalayan', Kattur, 
1ampalayam Poet. 

R .K.Subramaniam, 
4C1 	J1.1Kenniah Njdu1  

R.tir'd., DrIver '1 Spi. 
1r L.;qc,P5.509 N ,- 	•-'. 

if C Va1aYai4te' .a tre
•
t, 

( 4 Eroe. 
,-••:L \ 

.. efl9oO1a 
fS Chip 

.•. RtiredJjL 
'S. 

	

's. 	'K'tiir F.o'au 
.. APPLICA1TS. 

cpa Gounder. 
iver, tpt, 

, Sukkan Thottarn, 



. 52 ,. 

P.Palenieppan, 
5/0 Pongia Gounder, 
Retired., Shunter, 
S,No.4019, 85, Govindarnpalayam, 
Alampalayam P.O., Erode. 

K.Nelletham'bi, 	 S1.No.384 to 404 are 
5/. V.Kumarasamy, Ptired,, 	applicants in flJs.61/93 
Guard, S.No.15?21, 
1 / 2  East Street, 	1erno.\EiI, 
Ercde-P. 

P..Krishnan, 
Sb Subramania Iyer, 
Retired., Guard lr:t, 
S.No.11723, 1/500, 
Chathapijram P.O., 
Kalpathy, Palghat.-678 05, 

A.raghavan 5/. t.Appr, 
Retired., 6river Ct. 

.No4105, Alar1goie 
Olevakkct, Palghat-.ti?fl 002.. 

vdney ?r) t 

/. H.V.D.tfleil., 
Retired., Driver tol 

PT1 10361, 
Careviri- Rabinsnri Had, 
Palghat-678 014, 

V. Ptrumu gh an, 
5/. Ayyapoan, Retiri. 
Driver S.N..2136, 
Prasantht, Sree Sathya Saj 
Naar, Kallekulanqara P.O., 
Palqhat-678 009. 

R . Palaniappan, 
43 • 	S/a Rengasuarny, Retired Guard 

'C' S.N.,17912 . 

Shaini Nivas House Ns.36/664/1 
lengsdé, Olevakkot, 

°alghet..678 002. 

P.Krishnankutty, 
410. 	S/o Cheriathu, Retired., 

Guard 'C', S.Nc.60931  

Peoinjakkbra House, 
P.O. A'a1ur, vie..Lakkdi 

- 679 302. 

I 
1  K.VeRamanethan, 

411. 	5/. K,\J.Viswanathe . Iyer, 
Retired., Guard '.4'n'i 
S.Nr.135G2, .2/1371  

Now Kalpathy P.O., 
. ,,.Ka1pathv, Peigha1.-6?8 003. 

.. APPLICANT S 

.. .Contd./- 
I' 



11. Krishnan, 

412. 	S/c, Me1'and, Retired,, 
Driver  
S.No. P 1871,. 	 . .. .... . 

'Sal NiV-a' ThekkepE.raTnbu.  
. 	 Puduppeñiyanm P.O., 

Pight-678 733.- 	 - 

- 	•T,P.Be1akrjhnan Nair, 	 - 	 - -: 

413. 	5/. C.Sekharan 'Nair, 
Retired, Guard 'k 
•S.No.1052.5, 1oothet.  

. 

	

	- - 1ankurissl P.O., - via.- 	 . 	 - 

Iierkarai, Peighat.-67C673..  

- 	 K.PI.Kunchu, 	 - 	 - 

	

414 	S/a Manickan, Retired., 
Driver 'e', 	-. 	 - 	 - - 

	

- 	..N.. • 446'1,  
- Kailingal House,  

Paruthiç5u11. P.O..,  
Peigbat-678 573, - 	 - 

P.Regh.iv.erkutt
,

y, 	
- 	 - 

- S/c, V.Pedrna,ahh'r1 fsir,. 	 - 

'Retired., Driver "I'I 	pi. 
S.No. p 6977, 
Sarayl,Pudussery p•o., 
Pa1ghit-..679 007, 

5/o K,Sankaran Nair 	 . 

Retired., )river 
- 	 .Nu.P 7791, Arupuzhe - 

	

- 	Cheruva€hur House, Peril 00. 	- 	 -: 

Peighat-678 612. 	 0 

K*P.Krishnan, 	 • ' ' 	 • 	 • . 0 
	 • 	 , • 

	

417 	Sankaren Nair, Retired,, 	 0 •0 ' 

-. 	Guard t8',S.No.6766, 
Venkatesuara Ii) pi 	 - 

P.D.Pampedi., Via 
, 

Tiru.viiacaia, 
- Trjchur Djstrjct-690 

597 0 • 

K.Vasu, S/c Kunjunny, 	 , 

41.. Rtired,, I.r$hunte 8",  
5,N., p 5301, Venkalathodi, - 	

0 

Ilelepuréni, O1evkkot P.O., 	 - 

Pe1ghat-673 002. 	 • 

_XaDDS/c Rariisn, 
Drivpr tit41 - 

K~;ISS
IN, N
ek'karr<pnath Housa,, 

NS.S.Eog, 
( 	

. 	 $e?1Qh.at-57A 008. -PPLICANTS. 
...Contd./- 

- 



'' 54 S. 

K.Belakrishnan Nair, 
S/c' T.Govindan Nair, Driv3r 

S.No,P 7469, 
Thekkumcherod P.O., 
Vadakkurn riangalem, 
via. nttappelem, Paighat Djt. 

P.K.Ramachandran S/u Kannar, 
Retired,, Guard tAt 
S.Wr, 7192 0  Alagod HOUS.. 
Olavakkot, Pelghat-..67 0i 

K.Balati, S/o Kanrien, 
Retiied., Guard 'A 
s.r..6121, Sri Narayenji. 
Nilaysin, Alangod, 
Olavakkot P.O., Paighef - 

678 002. 

C ,, Krishnan, S/O Chupr, 
423 	Retired Asst, Guard. 

S,No,6333, Kalathj1Ho;jo 
Aldngodé, Olavakkot P.O., 
Palghat...578 002. 

R.Krishnari, .Nu.675I 
? 	

, 
sst. Guard., rarno1an, 

Krishna Nlvas, Alangod, 
Olavakkot P.O., PIh+, 

C.J.Coelho, S/c F.Coelho, 
Retjrs 	Gerd t! Spi 

J. I 

S,Nr.14493, Chinnmma1 Strtet, 
Noorabad, Fodarlur_641 023, 
Cojrnbetore Djst, 

K.Dhanaahu, 
S/0 K.M.K.Gangaiya, Retired 

426. Driver 'A' S,No,P 68040  
147/A Anthonipuram P.O. 
Suramangolam_635 005 
Salem. 

K.Mayan; S/c Kandu, 	 51.No.405 to 427 are 
427 	Retired...,  Guard(B), 	 applicants in O.!.62/93, 

S.No,12189 Kozhan.gottfl. HoLse, 
Atnirkad, P,O,1andhisova Sadn, 
Perui', Pelc*hat, 

R.Laxmaan, S/o ErCRnq s y 
a1du, Retired., Shunter 

42P. !iesel, S.Nc.9514 
No.51 Kerjkera Stret 
Erode...1, 	

•• APPL:ICANTS V 	
..Contd./_ 



- 	-' 	 : 	'-:- .---- 	 .:.- 	 : -"-• 	 .-,: 	 - 

-. 	 .. 55 .. 

NSengodan, 
429. Sb. Nenjappá Gounder, 

Retired. Shunter, 
Loc&, S.No. F 5250, 
East Thoti ipalaysm, 
Door No.431,Kadachanur Uillagr3 
Pallipalayam-. 

V.PerurnelI, 

430 	Venkatesamy Nidu, 
Retired, Goods Driver s  
S,Nt. V 12. DNo.91 f, 
Leighbezeer, Surrnangein 
ham Road, Salem-s. 

V.Kumarasamy, S/c Velappe  

431. 	Gounder, Retired, Shunt3r t3f, 
5.No. P 4433, NO.119. 
Alampalayem Post, Ero'Je.-Ge 

S.'tlelappan, 5,10 Sp.cda 

432 	Gounder, Retired, Shria/ 
Locc, S.N,. P4292 9  

Pu1iamarthu House, 
G.vir.danpaieyem, 
lampalaysm P.C., .rod-0. 

P,Kolandai G,dunder, 
5/0 Palani fctiridr Reti'cd433. 	 ., 
Firemen ?, 3.No.P 5E52, 

Nadáiwdu, t-rode--2. 

.Sengoda Gounder, 
434. 	S/a hlariniuthu sounder, 

Retired., Firemen A. 
&No.P 5041, Alempa.ayam, 
Pudupelayam, Pariakdu, 
Pallipaleyam, Erode-6. 

S.\Jeradharaj8 Mudaiiár, 
435, 	S/o Sunder hludaliar, 

Retired..., Assistant/Diesel, 
SNo. •PTJ 10158 9  104/0 
Railway Colony, Erode-2.• 

K.bengoda Gounder, 
Karuppane Gounder, 

76 0 	L 
Driver 1CT, 

No.Z1 
ny, Ezo!e-2. 

7 ç1vNo. 1:5 
Erode 

 

... APPLICANTS 
. . .Cnntd./- 

, S/c Remean' 1du 
sst. Guard, 
35, Rejji's £tet, 



.. 56 •. 

P.N.Balekrjshnan Nair, 

	

438 	
Sb Rmr Pilla, Retired., 
Guard, 31No.6966, 
l'laflQaleth House, 
Nedungottor, Shoranur, 
Pj-579 121. 

K. Nar eyanan, 

	

439 	S/o K.Unnaman, Retired., 
0river' 1 , S.No.925, 
Karamanna H.jse, 
Vadanankurussi, P.O.,  
Vedenam turussi, via., 
Shoranur-1, 

M,Chjnnan, S/o Reman, 

	

440 	Retired.,.Asst, Guard, 
S.No.7040, Menichithàdl HOLeE. 
Nedungotur, Sh.rapur—i. 

T.Velukutty, Sb T.Nryanan, 
Retired., Drivar'B', 
S,N.,P S771, Thuvvakkettli. 
House, Nèdurgottcr,  
Shoranur-1, Paighet Citric.. 

K.V.Gopinetheri, S/o Kumaran, 	51L.No.428 to 442 are 
Retired., bust. Guarc', 	 applicants in O..63/93, 
$.Nn,15447, Kallozhi Vattat.hdi 
House, Pa'uthipr, Sho,'t'r - 

679 121. 

R.Balaramen, 
5/o K.Rejamannar Naldu, 
Retired,, Driver IT Special, 
SNo.P 4660, Sastri Nagar, 
Railway Colony P.O., 
Erode, 

V.Achuthan, 
S/o Venketararnan, Retired. 
Driver W. S.No,8221, 
Railway Cnlony, Erode, 

C.T.Hewett, S/c A.ft.-4euett, 

	

445 	Retired., Driver 'A' Special, 

	

0 	S.No, p 2942, 278—H—Tpe, 
Railway Colony, Ernde- 

636 002. 

rl.Chellappan, 
44. 	5/0 1uthusamv Gounder, 

Retired, Driver'B' 
S.Na.P 5774, 31, 
Thiruchengandu Road, 
Pallipalayam, Erode. 



. 57 .e 

D.D,Rozarin, 
5/0 P.D,Rozario, 

4470 	Retired., Drjvr tAt 
Specie., S,Na.P 30291  

30 A, Sastrj Naget', 
Erode, 

K.Merimuthu, 
Sjo Karuppanna Gounder, 
Retired, Oriver P. , 
S.No. P 53331  No.36, 
Kesi-palayarn, 
Annadurel Str€t, Erocit. 

K,Pelaniappan, 
S/o Karuppannen, Retired., 
ssistent Guard, S,No.551  

9 Sadayan Palcyam Road;  
Sasthri .Nagar, Erode. 

V,Rarnasamy, 
Sb Velappe Gurdr, 
Retired., Loco Shunter,  
S.No.4919, Pallipalayant, 
Alampalaam,P.O., 

	

-. 	P.Kandasmy, 

451 	5/D Paramasi'va Gounder, 
Retirea., Shunt3r, 
S.No.P 94051  Nc.4227  
ianipalyarn, •Pe1lipa1.eyer, 
Erode. 

C.Palaniappan, 
452. 	S/o Chinnathembi, Retired., 

Shunter, S.No.4379, 
East Thollipalsyam, 
S.P.B.I1il1 Colony, 
Erode. 

M.Dakshinamoorthy, 

453, 	S./o Ilanickem, Reti2€d., 
Driver 	S.o. p 95111  

Kumaramanpalem P.O., 
Thuthiputtu Pj,-635 811, 
Ambur (N.A,A.Dist). 

N.Balakrishnan, 

	

454. 	S/c M.Narasimhan, Retired., 
Guard 	S,No.12E19, 
54/1 TNHB Fist, 
Kamarej Nagar, South ven'je 

,vanrniyur, Madres..600 041 p 

ppan, 
çaien. Retired.,. 
.urd; S.No.14673, 
n Street, 

F)gar, Railua,' Co3.ori' P.O. 
••• APPLTCNT5 
., .Cofltd.j 
r 
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P.S.5anjeeva Rac, 

456 	P.N.Sarvothrne Rae, 
RetiredT, Guard 'A' Speci1, 
S.No.12522, 6.300  
Housing Unit, Periyar Nagar, 
Erode-638 001. 

A.S.Fbdul Jabber, 
457. Since deceased by Legal Repr9sentetive, 

Smt.Heerajan, 67, 
Kovelath Street, Teachers Cr'.y. 
ERODE - 11. 

R.Narasjrnhap 
458 	S/o N.Rengasamy Nz'ldu, 

Retired., Driver 	Sp. 
S.No, P6978, Shastri Naqar,  
Kamaraj Street, Erode. 

R.Thangavelu, 
S/o P.Rengcsarny, Retiii,, 
Guard 'i', S•No.10918 
498, Pgrahara Street;  
Erode-638 601, 

K. Palniaopan, 
S/c Kandappa Gounder, 
Retired., DrivEr 'B', 
S.No. PTJ 10070, Dr.No.10/f'1. 
KR-PD Rod, Kprunkarn Macli;, 
Pallipalayem, Eroue-.638 G6. 

.JarnE5, S/3 J 1 rn! asuE' °illci, 
46% Retired., Driver 'I' Spl.. 

SNc, P 2819 9  8/130  Joe' 	t1cr, 
Rangarñ Palayern Post, 
Erode-638 009. 

A. Karuppannan, 
S/o Appji Gounder, Retired., 
Shunter, S.No. p 5121, 
0dapplli, Pailipelsyam, 
Erode-6. 

N.Sengodan, S/o Nails Gounder, 
Retired., Shunter, S.No. P 5295, 
East Tholliye Pelsyam, 
Kadachanallur Post, 
Erode-6. 

Sl,Nos.443 to 463 are 
applicants in 0..64/93 

... PPLICANT5 

. . .Ccntd./— 



11,Veemban, 
465. S/ 	M,Nakelafl, Re€ired., 

Lito Shunter,. 	532, 
1u11athodY House, 
Karianon1e,1P.Q 	'Kott.y1 
PalekkEid Djstrist. 

C,Canadharafl Nair, 
466., S/o K.Kunhen Nembiar, 

Retired., 	AsSiStall 	Guari, 
S.No184, 	LakshmiN1'J3S, 
P.O.PthiperiYm, 
Peighat, 	Pin-67. 733. 

C , P ar asur em an 
467. 5/0 P.Gopai Pillei, 

Rétied., 	Driver 	'B',' 
S.No.P 3067 S 	esMth , 
Reyappen Street, 	P..J. 
ThaherneflQB1em, •Pa1ghat 

678 102. 

C,Narayeflefl, 
&/o A,Chenu, Retired., 

468 S Driver 	tA, •S,N.P 	7479, 
tLèela Nivps' 	P.O. 
Pudupp8iyerem, 
Palghat-678 733. 

K,Raghavafl, 
/o (1,Krishnafl, 

469. Retired., Driver 	' 

SpL SNo. p 2400, 
ui1arithodi House, 
KarimgOde, 	P.O. 
(Kottayl, 	Pà1ghat67 	572). 	

• 

P.K.Sivasenkarafl, 	 •. 

47fe 5/0 P.C.Krishnen, Rct.ired., 
Guard, 	5.No.14108, 
Puthukulangara, 
OM 	Naràyafla House, •P.O, 
1ennur-676 642. 

V (4R S 	RGti 

4)( 	MMI~RoT~~-- 3~ 

damberani, 
abapaty Pills5., 

Guard S.No.14.117, 
4ur Road, Lalapet. 

Dist., Temil NOdL, 
;9 lOS. ... APPLICANTS 

....Cofltd./' 



( 	
0O 

T.R.Unnikrishflafl Nambia'T, 
472. S/a Reman Nembier, Retired., 

Guerd 1 81m 5.Ns,97919  
Abhilsh, Ravipuram , 
Kochi-1. 

K.V.Saràsuathi Amme, 
473, U/a Late K.Balakrishna Menon, 

Retired.., Driver, 
S,No,P 3512, Kallazhi House, 
Pudussery, Cheruthuruth',.. 

A.Kunhikrishnen 	
1No,464 to 474 	re 

S 	
ip1ant in 0..65/93. 

/a P.K.S8nkeren  
Retired., 'A 	 d Grad3 ui, 
S.N..96t5, Krishna. Vi!iar PlOI)  
Paruthipijili, Palghat1 

A,P'larimuthu, 
Sf. t"LPr'.gamuthu Noick, 
Retired, P' Spi., 
5,No,. p 3574, 10, 
Dhanalakshmi I1181, 
Kumaran Street, 
Kavungal Paieyam, Edo-3. 

M.Natesafl, 
S/o 1uthusamy Gaunder, 
Retired, Drive' TAT  

S.N.. P 43691  P.C. 1612, 
I.C.Poltce Quarters, 
Dhanzdndhiri 
Pondicherry. 

G.K.Pbdul Sathat, 
5/c G,Khader Badsha Sehib, 
Retired Guard 'P Spi. 
S.Ni. 11786, 17 &yed 
Jalal Khan Street, Fort, 
Salem, pin 636 001. 

R.Ramasamy, 
S/.Chinrtake seven, Retired., 
Driver tpi.t S.No. J/M 1297, 
176, Mend,eps Veethi, 
Erode—I. 

479m M.Ibrahim Khan,
Mohamed Khan 

I Retir'd., DrIver
249, S.N.. P 3028, 	
Perear Near, 	

APPLiCANTS 
Shamehad MenZ&i 	

•0 	
Cotd./— 

Er.de—I. 

wi 



(( 
S. 

1 

amanickam, 
ite K.P.Anthonysamy, 
d., Driver 'B', 
R. 31051  D,N0.61  
'i Nagar, Pillayar Kofl. 
tJ Erode. 

r 

S. 

00. L.11arudappan 
S/c Lkshmenri, Retired., 
Die'el hunter tc.V85, 
93, ThrU V1K.Street, 
Kollampalyam, rode-2 

481, C.David, 	D.Gabriel, 
Retired., Driver 1A' grade, 
S.No. P 229, 223, 
Sasthri Nagar, Sadan 
Palayem Road, Erode .2. 

C.ubrananian, 
S/c P Ctiinrreppen 
Retired., Guard 
Spi., S.No, 12327, Plot 31. 
16th Avenue, Ban6 Nagr, 
Ambethur, Madra-600 033. 

C.Arokiasarny, 
S/c P.Chinnappari, Petird.)  
Drjvr 'A' 5,Nc. P 215, 
D.No.77, New Street, 
Eroe-1,\ 

K.Palen1appa, 
S/a Kappa 1uder, 
Retired., Driver 'A', 
S.Nr. P '682, 
Alave Gounder Kdu, 
Manienr, Salem.-10. 

45, C.Rengasamy, 
5/. R.Chinnasamy Nai, 
Retired.., Driver A' Sp],. 
S.N. p 2831, 329  
Ghotisethottem, Udumalpet, 
Pjn-642 126, 

S.Pbbdul Kareem, 
S/c Shaik Jerneludeen, 
Retired., Driver lAt Spi. 
S.No. p 2825, 30 Burrah 
Sahile'Street, Mount Road, 
iladras-2. 

R.N,Govindarejalu, 	 1,No.475 to 487 are 
S/c R.Narayenasam Naidu, 	applicants in 0.t.66/93. 

Driver A' Spl.1 Retired.,  
S.No. P 4661, 51 North S4i;et, 
Thi±ubuvanarn, Kurnb&kor.am, 
Piri-612 103. 

APPLICNTS. 
r' c,,n -d /... 
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/39 	Kann'nl, 
Wr 	je KSinoodan, 
Retired., Driver 'P.s 5p1. 
S.No, P 6826, 
Meliyai Natesan Stores, 
Nsdar f1edu, Poonthurai Road, 
Erode. 

A.pyalakshmi, 
SJ/o Late P.ngamuthU, 
Retired., Drive IT4t 

S.No.P 204, Nc'.27. 
Pilliyar Koil StreFt, 
Sangliandapuram, 
Tiruchireppalli. 

G.hilaiidm, 
W/o Late T.GoVjfld0, 
Driver '' Spi., S.No,P 46E5 
No 174, Vandikater.thottRfls  
Kol) ampalayam, Eoe-.2. 

R..Jaya, tJ/o Late V. 
'Ramalin'jarn, Retired., 
Driver 'M' api., 
5,N4. P 3789, ED 2E 
'H' Type, Railway Colony, 
Erode. 

Dhaalakshifli, 
J/n Late S,K.S&vaprkEt?', 
Retired,, Driver tP, 
Spi. S.No,P 2895, 
ED 352 B. Railway Colony P.C., 
Erode,: 

494.4  Parvathi Sakthivel, 
W/n Late M. Sakthivel, Retired., 
Diesel Assistontp 
S.No. i/ci 648 9  422 H 
Railway Colony, Erode, 

495 Nallammal, 
W/n Late C,Tholasiappefl, 
Retired., Driver 'C', 
S.No. p 65791  29, 
Kumaran Street, 
Kbllampalayarfl, Erode. 

496 	K,Lak8hrni, 
W./c Late K.Raja, Retired, 
Driver 'C',S.No. 'J 22, 
212 F Railway Colony,... 
Erode. 

.... APPLICPNT5. 
Co ntd .1- 



497, Sampoornam, 
W/o Late Prumugh,r, 
Retired,, Driver tAt, 

JIM 818, 
ED 194 D. R8iltiey Colony, 
Erode. 

498. S.Geeja Ba! 
i'/c -ate M.1anesan, 
Driver tAI Spi., 
S.Wc. P 2894, D.N.16, 
Lenin Street Church Ne.'_, 
Reiluay Colony P.O., 
Erode1  

499, Papp, 
W/. Late K.Krjshnan, 
Retired., Drivar 'C, 
S,No, p 
Mooppaner Street, 
Old ?üramangalt.tn, 
&lem-636 005. 

500. P.M.A.okiaamy, 
S/c R.Muthu, Retii-cd., 
Driver I-At Spi., 
5,Nc, p 1718, ND,752, 
5th Main, 8th Cross, 
M.C.Layoui, Vijayanaar, 
Bangelnre-40, 

lNc488 to 499 are 
3ppic&rIt in 0.A.67/93. 

N.flarappa Dasary, 
S/c Naroyent,  Dasary,  
fletired., Driver '5' 

- S.Nd,P 110839  J3/48, 
Peria lJecaqampatti, 
Vie., Danishpet 
Oma.ur T.K., Salem District. 

Pushpavelli, 
J/c Late V.R.Ve1umv; Retired., 

Diesel Assistant, 
5.No, J/M 1242, D.No.649  
Siavooce Street, 
Kollampalayem, Erode--2. 

503. M.Kannian, 
S/c K.S.Nadha1eimuhu, 
Ret5rec1., Driver tat, 
5.No.V 50, D.No.i5 F/3 

—service man Colony. 
apuram T±rippur, ,  

:/ 04. F'$ 

906 
 

(I 
N,F 

tony, 
V.Pau, Re+iired., 
'li' Spi., S,Fio. 15212 7  
ED - Colony, 

irlands, 
636 016. ...APPLICANTS 

. ,.Con'td. I-. 
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5 0.5 	A.Krishneawamy Neidu, 
S/u N.Arunanatha Nidu 
Retired., pl, Grade Guard, 
S,No.14310, Kandampathy Ptt, 
Salem.-636 005. 

506. P.K.SU1eChBS, 
W/o K. Paamswaran, 
Retired., Driver 
S,No.P 4800, ED 397 B, 
Railway Colony P.O., 
Erode-2, 

507, P...Raman, 
S/rn A.Paththcrana Iy9r, 
Retired., Guard tBt, 
S,Nt.15243, Dhsnalakshrni,  
Upstairs, Near Temple 
aubramania Ne9or, Falen-S, 

 K•.S.GeorgP, 
S/o 	K,Simpsor,, 	Ret.rd 
Pa.csenger Guard, 
S.No.13413, 	Pint 	No.42. 
c1OU&8, 	Ni.157 A, 

:Th 4 ruakev&r:danur, 
Selem-.636 005. 

 R,Venkatewrarr, 
510 N.Ramnirthari,, 	Reirud, 
Guard 	!A', 	S,No, 	1.5850. 
5/137, AwJhkr  
Jagir'Pmmapalayam P.O., 
Salem-5, 

511. C.Iongia Gownder, 
5/0 Chinriappa Gounder, 
Retired., 	L-rncc Shunter, 
S,N.u. 	P 4374, 	Pane [lottur, 
JagirAmmapalayam P.O., 
Selem-2. 

511. K.S.Sornasundaram, 
S/o K.K.Subha Rathinam Iyer, 
Retired Cuard 	'' 	Spi, 
S.N..6711, 	No.75, 
Vinayakan Koil 3rd 	reet, 
Moolapalayem, Erods-2. 

Julia, W/o Late 
Retired. Driver 
S.Tu..P 3261 9  3/1 
Coimbatore, 

S. Baggye8amy, 
AT Sr I 
South UI<kEdm)  

K. Kandesamy, Sb 	Ka1L'ppar4ner, 
Retired., Pssistant Guard, 
S,No,1610, Odsikirthuputhur, 
Ramadevam P.O, Rarnadevan iii1age 
via,Kandanpalayarn, Naniakkal Taluk, 
Salem District. 

512. 

513 
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S.Kcjsslei Chandre, 
u/o T.S,Swaminethen (ite), 
Retired., Guard tAt  Spi., 
S.No.7619, ED 353 A, 
Railuày Colony P.O., 
Erode-2, 

P.Alamelu, 
J/n Late M.Palaniappan, 
Retired., Driver '' 
Spi. S.No.P 28939  B 1P 
JeevaNcçr, RenQompaatr 
Erode—J. 

C.V.Nerayanan, 
5/o C.V.Krishnan, Retired., 
Guard tA' S.No.3283, 
Mythri, South Sazar, 
Payyanrur. 

Sint. R.K.Parvthi, 
W/o Late K.S.Ranasei:';, 
Retired., Guard 'A' p1 
S,No, 1A 1124, Elayo 	, 
Subremanici Nger, Saleni 

51. J.Regupathy, 
S/c S,Vajiravel, Retired., 
Driver 	Spi,, C..14 
Kannan 1eger, \J.0.C.Nagcr 
Post, Thnjav'r-613 007. 

R.11ahaboo$khan. 
S/c A,Rehimankhan, Recired., 
Driver 'A Spi., 
S.No.P 3053, No.82, 
Rengatagar, Surarnangalani, 
S ale in— 5, 

ul,Chinnu, S/o M.11echery, 
Retired., Driver 'At, 
S.No, P 2815, D,.No.2, 
.6th Dharrna Wager, 
.Suremengalam, 51em-5. 

fi.Abdul t1ahab, 
5/0 S.11.Abdul Azeez, 
Retired., Driver A' Spi., 
S.No.P 3691, No.101, 
Kennedy Negar, 
Hi huays Na ar Road 

1522. 
 

¼ 

} 

:i.No.E00 to 517 are 
pp1icentS in 0.A.68/93 

... S APPLICAIS'TS 
.Acontd./— 

? Au, 
iader 1iohiden, Retired., 

'A', S.No.P 215, 
hru Street, Old 
angalam, Seleni-66 JOS, 



11.Ramasarny, 
5/o 11unusemy, Retired., 
Shunter(Loco5, S.,Nu.PTJ 111196, 
D.to.122, Peryar Stfaet- Old 
Suramangalani, Salem-5. 

K,Pelani, S/n Kolendai, 
Retired., Loco Shunter, 
5,NoP 5256, 5/89 
Anna Nagar, Jagir Amrnapeleyam1  
P.O., Salem-636 302. 

K.Govindasany, 
Sb  Kendasamy Naicker, 
Retired., Loco Shunter, 

S,No,P 9477, 
D,N.,21, Dharmaner 
3rd Street, $aiom-. 

K.Ram8kriEhnan, S/c P.Kuppai, 
Retired., Drier tAt Sp., 
S%N,P 2164, I, /e5, 
Lekshumi 111am, J3gir 
mniapalayam P.O., 	lfl-2. 

M.Annama1i, 1° A 11'jthu, 

527 	Retired., Driver IW 

S.No. P 5192,  
Pariyer Street Old 
Suremancjelarri. 

Perlannan S., 

528 	S/0 Sr:eraryan, 	trEt. 
First Fireman, 5.No,P 745, 
15, 11.ar±Iamn:an £tr:ct, 
Solam P2llam, Salem-5. 

P,Subrarnani, 
S/o Peleni Gounder, Retired., 

529. Lob.SThunter T B' 
StJO, P 74551, ruler Street, 
Solampallam, Salem-5. 

N.Arumugam S/a Marappa Gondet, 

530 	Retired., 1hunter 'B', 
' S.No. p 8078, A/65 KeelStroet, 

Arijagoundr Patti, 
Surenianqalarn P.O., a1en-5. 

1.0 hellakannu, 
531. S/o Munusemy, Retired., 

Loco Shunter SB', 
S.No,P 7946, 8 39;  back cf 
the Rani Theote, 
SuramCnqalaIri, 
Salem-5. I.. APPLICAISTS 

,C'ontd./— 



. MAW 

67 .. 
.Jegenathan, 	 --:. 

532 	R.D.Ponniye, Retired 
Driver 'A', S.Nn,5551-, 
D.No.50, Jluniáppen 5tra3t, 
Kichipel.eyem P.O., 
Selem-5. 

A.Perumal, 
533 	5/0 B,Hanumar Retired. 

Loco Shunter 
S,NS, p 8079, 131 A, 
R3iJ.uy Colony, 3-31 

Salem-S. 

R.A.mrrasi, 
&/o K.Raman, Reti130.1  

Driver 'A' 6pl. 
PTJ 10057, £i.No.81, 

A Ilasque Street, 
0ldSuramanqalaT1, Saler: 
Pin.636 C05. 

V. Kandasuarny, 
535 	5/c Vellalys Gouner 

Reti"ed., Asstt. LUErI. 
5.'io.7246, Thir'jmaga! 
D.No.139, E3cdinaick3n PRtU, 
Salem-5. 

Ye sod a, 
536. 	W/. Lacc TS.Sripiveser, 

Retired. Driver $t 

S.N-o, P ie46, 10 Nehru St'eet. 
Old Suraffiangiiiini, Saicm-. 

Janakl Thailammel,, 	 jNr.5-18 to 537 are 
537, 	U/a Late A Arjunan, Retired., 	applicants in 0.. 

Driver 'B',S,No.P 3080, 	 No.69/93. 
4/248 A, Bharathi Nagar, 
agir Ammapalaysm P.O., 
Salem-2, 

P.-V .Pachamuthu, 
538. 	5/0 P.Uelusamy)  Ritired,, 

Guard 'A' Spi., S.Ns.1223, 
386, Sakthy Vinayagar Koil 
Street, Puonthural Road, 

Erjde-2, 

Retired, R.S.Gilhooly,  
r '10 Spi., 

Retired.. 2 



R.Thi-rumelei, 

541 	Reoresented by Lokansyaki 
as Guardian, 
S/o R.Rengasamy Naidu

A' S
, 

Retired., Driver 'pi. 
S.Ne. p 2864, 2 A North 
Vellalsi street, 
P'andamergalam, WorivFJr, 
T.ruchy-620 003. 

f1.Arthony, 
542, 	S/m L.fvIthajaiitPutj  

Retired., Driver IAI 
Spi. 5.No.3030 9  Nu 510, 
Neteji Road, Ilarapelarn, 
Erode-2. 

- 	Savarinayeqain X, 
543 	S/ô Arokiem.,Recited.0 

kssistant Guard, 
S.Nn. 7122, West 
Marianathapurarn, 
DjrldjQal-6. 

.'o.3S to 543 are applicants 
n U_h.Nu.70/93, 

V,Achuthar, Nair, 
S/,..P.I'Jaraycnan fiair, 

	

544. 	Retired Guard 'A Special, 
S.No.7628. 5/1584 'Anugr9h', 
Asokapuram, Cli0it-673 C1, 

T,Kunhrrpn. 
S/rn Narayenan Nambiar, 

	

5450 	Retired., Guard 'B 
S,N.6302, Kuttiyil House, 
P.O,f1e1adj..673 522. 

M.Visuanathari, 
546. . S/c K.Belakrishnan Nair, 

Retired., Guard 'A' Spi. 
6,No.151641  H,No.1/4599, 
"Aswethill Et Nadakavu, 
Cal icut-6. 

T.P.Padnianabhan Nair, 

	

47. 	S/c T.V.Appu Nair, Retired., 
Guard 	S.Nc..19377  
Usha Mañdir, P.O.Mankavu, 
Ca1jct-573 007. 

K.Krishnankutty Nair, 
548. S/o Unnichathan Nair, 

Retired,, Guard 18 1, 
S,N..1502 9  Vadakkeyil Htu, 
P.O. M.I.EaKunr1emanqaLrn, 
Calicut. 

V. 
a.. iPPLICMiTS 
.. .ContcL/— 
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V.Rehevan Nair, 

549. 	
S/c. Gv1nderi Nair, 
Retired., Brekesmen, 
S.Nc,3024, Ragheve Nives, 
Chiremarigelarn, P.O.Nez1..1ve, 
Pareppanangedi, Maisbar, 

U. K. Bheskaran, 
S/n U.K.'Jelu, Recired., 
Guard 'Ps' Spi,, S.NO.'62", 
Urpekendy House, P.C.Tu- 

-6'6 302. 

K.C.G"VjfldE1 Nair, 
551, 	5/:C.Ramfl Nair, RetrEc.. 

Driver 'B', 5N•, 
Edavath House, 
P.O,Thalklathur, - 
Cal i.cut - 673 317, 

K. r.hendukutty, 
Sb K.Chekku Retrcd,,. 552. 	Asst.Guarcf, 
Koyirnekandy Hcuec, 
P.0,E1athur, Cel1Lu,- 

3u:0 

.Suhrrreri.an, 

553 	S/o P,tudan, F'et1rei., 
Guard 'A' S,N., GP E8B, 
Nenikarr Ecuce, 
Near Water lenk, 
P.0.Puftiyra, 

673 C04. 

K.K.Pararnesuaran Nair, 
554. 	5/0 P. K. E3waran NeLr, 

Retirea., Brekesman, 
5.Nn.1466, Kulenga'a, 
P.O.Lakkidi, Pelgh. 

A..Athuthan, 

555 	S/c N,Koudan Nair. 
Retired Guard 
S.Nc. V 144, Srevelsac, 
tvlankera P.O., Peghet - 

67$ 613. 

S1,No,544 to 555 are 
applicants in D.F%.71/93. 

arrimel, 
te C,Solsrncn, Racireri., 
, S.No,P E819. 

5.K.C.R•ed, 
cllthi Nell Fce, 
-/38 009. ••1 APPLICANTS. 

.Contd./— 



..?O.. 

' K.theppen, 
S/c Kelieppe Counder, 

7• 	Retired Shunter 'Bl. 

S.N.P 453, D,No,110 
rupru Melee near, 
8iBSS Road, 

Poe ndürai Road, 

M.Zulekhebi,. 

558 	
U/s LeteS.K.5yd 
Retired.. rJriver I:8 
S,No.PiJ 1012Ev, L.288, 
Per iyér Nagar, Hc inr J0.1 
Eroce-636 0(11, 

S.Prunacialem, 
550. 	S/c A .Subie Pllei, 

Retired., Guard tk', 
Spi. S.No.8995, 
New Street LBfle, 
Trchirepelly, 	 0Ci:. 

N.P.VaIivelu, 	* 

560 	S/'sP.SrEnLISPITV. Reti:., 
Driver SB', .Nc.V/Y? 
Nrtchipe1ayem, L.Puthur(P.0:s 
Erode-636 002. 

 

 

56.3. 

564 

C. 7asup ethy, 
5/0 T.ChinneBamy Desiker, 
Retired., Guari 
S.No.12152, 73, Kosemads Stre3t., 
Tiruvennamalal 
Tirüvannamelei, NJ.District, 
Pjn-606 601. 

ri.H.Abdulrahimen, 
5/ri Mahamrned Hussein, 
Retired., Driver 
S.No,P 2294, F'lannarkulzn, 	S 

Neer Ihd1n OvEisba& Bank, 
Tiruchirappelly-620 • 020... 

K,Nptchimuthu, 	• • 

	 S 

5/0 Keruppen, Retired., 
F;ssistent Guard, 
5.No.7118, Periesmy Houee,• 
Palernepuram, Five Reoá, 
Karur, Tiruchy D1st. 

11.V.Peulrej, 
5/o M.Vedhereyeje.m, 
Guard 1 81 , (Retired), 

.S.No,13856, Arul 111am,, 
117, Cauvery Naçar; 
Kulitelei,, Tiruchy.'53104. 

r 
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K.P1,Devanethar, 
Sb P.Meenakshisundereim, 

565. 	Retired., Guard 'A' Spi,, 
S.No.10438, No.222, 
Lenin Street, Railway Colony 
P.O., Erodo-2, 

.John 
S/o.A.Leminathe Pillai, 5 
retired., 	uuard Spi., 
S.No.14326, 	No.25, 
5th Cross, 	Par3mesipr 
LaJ.gudi, Tichy Distit 

piri-621 	61)'. 

- V.Srinivasen, 

61 5/o R.Venkatarama 	lyci. 
• Retired Guarc 	'Al 	Spi. 

S.No.9456, 	No.18, 
Dr.Ambedkar Road, 
Shuvanesuari Nacr, 
Csimbatorc'. 

J.fierimuthu, 
568. S/o Uenkatt.ionelam T. 7  

Retired., 	Dfivor 	rEt, 
S.Nn,P 	Kalilkadu, 
Omelur Pest, 	Salem District. 

E.Periesamy, 	S/o Ellppan. 

565 • Retired,. 	As-st. 	Guard. 
S.No.?545, 	Avinshi, 
Cojmbatore District, 

K.Ragothama Ra., 
570. 	S/o 1K.Kuppu Rae, Retired., 

Guerd 'A', S.No.10694, 
P1st N0.809  Flat Nc.33, 
Kelyan Nager, Sanjivafleddy 
Nagar P.O., Hyderebad-.500 038. 

K.U.flohari, 
571. 	S/o P.K.VaretharejalU, 

Retired,, Driver TAT  Spi. 
S.No.PTJ 10372, T9/8, 
Mariemmankàil Street, 
Salem, Pjn-636 005. 

fAt 

tç.ripnickern, Rei.ad, 
Assistant, 

-i \eriammankoil Si net, 
A'O.W)636 005, 

4 

Sl.No.556 to 570 are 
applicants in OJ.2/53, 

A Rj 	am IT. a I 't  

" 	: 



r t 
. (L •i 

K.H.Rahirna, 
U/u Late C,Nagasundarei, 

574. 	Retited Diesel Assistant 
S,NoJ/1 497, 30, Nehru trcet, 
Old Sjramanalam, Salem-5, 

K'-ishnernmel, 
575 	W/i Late Korthen, 

Ratired,., &ssistant u3rd, 
5,No.605, D.No5, f1eieeh 
Stree€, Old SuranncleTh, 
5alem—j. 

Ceteerene, 
W/ô Late D.K.PoteT: 
Retired., Driver , 
Speôial, S1NoP 1796, 
130 I FnthoniepurEim, 
Suremanalarn, Salcm. 

Ni.palascmy, 
5/. tJsreyr.asemy REjU1 

57' 	Retired., GuRrdf  
5.No.13Ofl, HG 338 
Hnisin6 Unit, An.118. aqEr, 
Trlchy-620 01. 

N. Kupp 
5/C Narcyana Naiker, 

578, 	Retired,, Firemen, 
S.No. 9429, 2/i62, 
Sivethpuram P.O., 
Salem, Pin.636 3C7. 

5vindemrTa1, 
W/o Late Kjrumugam, 

5796 	Retired., II Firernrn, 
S.No PTJ 17449 9  

mmape1ayam, Salem. 

Sl.N.,'571 to 579 are 
applicants in 0..73/93 

	

- 	 Fmmel, 

	

580. 	
U/0  Late R.Thangarnuthu, 
Retired., Driver tBt Grade, 
S,No, p 9437 60 Z, 33f, 
S.K.C.RU'Bci, Erode-638 C09, 

KouselIe 

581 	W/r Late C 9 Ponnusemy, 

	

' 	Retired,, Guard 	, 
Spi. S,No,15313 9  30, 

. J E LIC Ngar, 11.oiepe1aym 
Erode-2. 

• 	PPLICNT$. 

.. 



. .73., 

I .52, 

583. 

5. 

586. 

5 

£,Ramen, S/o E.Sam.j 
Retired.,'Diver 'Ci, 
5.No.'P- 4242, Edethottethil 
House, P.O,Kadalendj NHgsrarn. 
Maleppurem Distiict, 
Pin-676 312, Këral-a. 

K.Raman, S/. Chsnu, 
Retired,, •First Virornan, 
S.Nio, P 7147, Vakeeri 
1eethel House, P.0-, 
Pal.eth, (vie-)Kakkodi, 
Pin - 63 6:11, 

f1rs.8Sarojini,6/0 L8 	C,K.S;athcchciarn, 
23 Middle Street, 
Cid Nidarnangeia, 	 Zi.No,580 to 584 are 
Nidemangalarrn po. 	zipp1icnt in O.A.74/93. 

L,Vasudevei Nair, 
Sf. N.Gopelan Nir, Rptjji, 
Gjard 1h', 5.Nn,7519, 
5ohe18yam, C,'c Statlirn 

Naster, Ventyamla1i P.111 , 
hal qrem District, 
Pin - 679 339-. 

N. Kutty Malu, 
Sb Lrte I'i.R,&enkaran, 
Retired., Drivo.c, 
S.No.5707, hledathil House, 
Errn.,11dji \icyal, P.O. 
rakIinar, Kozhikode, 

Pin 	028 (St.ff 	1'73 

M.ohuthan Nair, 
.5/. M,Krishnan Nair, 
Retired., Guard Pi', 	- 
Kariyetkuni House,' 
Narakode, P.O.Keezhariyuor, 
Kozhikode - 673 324. 

K.N..ankunni Menon, 	 Sl,No.585 to 588 are 
S/o V.Madhava Merion 	 appLicants in O..75/93. - 
Retired., Driver 1h1 , 
S,Np. 6966, RohinI'Jihar, • 
P.O.Chettipadi, Pin-676 310 )  
Parappananoadi, Nalapuram 

DIstrict. 

pen, 
man, Retired., 

5,Nn.P 5177, 
th House, 
11ur, 

,•,, PPLICANTS. 
.. .Contd./—. 



5i.o91 & 592 are applicants 
in OJ77/93•  

- 	T 	 - - 

74 

590 	W/oLate'i.M.Thenan, 	
S,Fo.58 & 590 are eppliCafltB 

Retired., Loca Shunter, 	
in:. .16/93. 

S.NtP 813, 
tdhikarirnanamei. House 
P.O.riyallur —6734. 

. t.K,Velayudhan, 

591 	Retired., Shunt.er/GHT.,. 
!uzhithottu Pararnbi 
East. of Cemethari Vwed, 
Cochin - 1. . 

P,M.Kumaran, 
Retired., Driver, 
Southèrn Railway, 
Puzhakkel House, 
Mudeppalore, (Via) 
lathure, Paighat Dial-riot.. 

M,Mose's, 
Rtireri ('t Gra.

5913 
 

Methai College, 
mamrneth Vayel, 
Patteth3tlecn,. QijileiLt. 

V,Prjirnan, 
Retiro,, Driver 'R'/OLN. 

594, . Karcnaleyem, 
Pattathënam, Quilon. 

P.flercita 
J/o Late hri Dominic Sebstien, 

5954 	Retired., Drjvei 
Pathen Parambe, 
NeerTr3nspnrt Office, 
QuilonQ 

N. K. Gene safl, 
5/8 M.N.Krishnemocithy, 
29, Ramanuam Stret, 
Kall'ikuzhi, Tricy• 20, 
Retired Guer/Specie1 Gra(, 
Southern Railway. 

N,.Th'angefre9asem, 
5/0 flichel, 2 I 1  4—B, 
First Street, 
Armai Nager flaIligeipuram 
Trichy-1., etired. Drieir F' 
Grade, Southern Railway. 

Sl.No.593 to 595 are 
applicants in 0.F.78/53. 

59 p•  

t;I,Vincent, 
S/o F.JJimbrwse, 
27, Ponnt.hottam, 
Kemç"s Town, TrS.chy, 
Retired Cuard,Special b Grade, 

ySuthern Railway. 1PPLICANTS. 
.Contd. /- 



V.Subranianian 

	

5904 	S/a E."enkatraman, 
21, Thondaman Colony,. 
Iletr Factory Road, 
K.K.Nagar Post, 
.Trichy-21. Retired 
Passenger Guard, 
.Railway. 

.ntony, 

	

600, 	S/a Sovrirnuthu Pilia., 
411 Ml15.yepur8n1, 
iein Rsad, Tr5.chy—. 
Retired., Shunter 16' C:ce, 
Southern Railway. 

R,Gopal an, 

oi 	5/ö D.Renacharidran 
125, fkriemmn Koi). Street., 
Ponmalipatty, 1n.ldan Roe', 
Trichy-4. Rettrod. 
Pdssenger Guard, Southern 
Railway. 

1.K.Srinivasan, 

	

62 	/o T.U.(rishnsarny, 
131, East Chittra Street, 
r1rangem P.O., Tr5.chy, 

Retjreo Gua:d/iieciei 
Crede, Southern Railway.. 

R.1agarsaniy 

	

63 	Rengssamv Naldu, 
* 	328/6, Railway Coio1iy, 

Trichy-20, Retired Leco 
Shunter 'B' Grade, 
Southern Railway 
(Trichy Division). 

I'fl,Issae Chelliah, 
604. 	S/a S.flanuel (late), 
- 	 Reti"ed 'A' Gi.edb Guard, 

Southern Railway, 199 
Keela Kssa Street, 
Beemanagar, Trichy-1. 

4 

S..(v1.K8sim, 

605 	5/a Sheik 1asthan, 
39/6/17—E, .Innamthar 
hoppu Tennur Pct, 

/O~TpAL .4,0, 

 

)' 
... APPLICANTS 
. .Cantd./— 

,raram, S/a Nage Piflai. 
£neral. bazaar 
mu Post, •Tricty-17, 

Jd Driver/B Q:ede, 
Wern Railway. 



I-- 
1 (t .. 

E.Abdul Rezek, 
S/a ôhmed Esuf?, 
55, Moolakollel Street, 
Tenn'jr Pact, Trichy-17, 
Retired Shunter/B Grade, 
Southern Railway, 

I. Inriesimuthu, 
5/a  Inr,asimuthu, 
Kalkothen'ir Villtge. 
Purothavkudj Post..521 3'J 
Ilnga KLchi, Tr'chy )t:ic 
Retired Drjve./ B f,redr, 
Southern Ra11iay, 

S.Ruben Gregory, 
6D. 	S/'0 D.T.A.Sundaiar Pl1 

5/A, Conv3nt Fiad, 
Contonement, Trichv-i 
Retired Cuard/Spec 	Crace 
Southern Railway s  

11,Kareem r3aig, 

610. 	V,unveer BE'Iq, 
Np.13, 1-'erisi3ne 	tit, 
Kjapet, Trlchy-1, 
Retired Guerd/ Grade, 
Zouthern Railway. 

cLAritonisarny, 
S/a S.Darajsarnl PUlp!, 

'7-B•, 1st Street, 

THchy-1. ketired Driver, 
B Gree, Southern Railway. 

T.R.Ethirajari, 
612. 	5/. Thiruvengadathan, 

53, North ChithreStree, 
Srirangam, Trichy-3, 
Retired Passenger GUard, 
Southern Rej1ua. 

K..Raghavasinihan, 
5/0 C.Ansnthacharier,. 
1, South Devi Street, 
Renganegar, Srirangem, 
Trichy-6, Retired Guard! 
A Grade, Southern Railway, 

- 	
S,Nurugesan, 

614. 	5/0 K.Subremar.ian, 
Plot No.5, Thaimaneva Stet, 
Tyyappa Nager, Trichy-21. 
Retired Passenger Guard, 
S..jthern Railway, 

y 
, APP1°1CANT5. 

1Cotd. /- 



( 	 .177.. 

R.Vlswanathan, 
.S/'e N.R.Redhekrishnen, 

615 	Sastha Street, 
BalejiNivas, Ayyeppe 
Tricy-21., Retired Guard! 
Specia, Grade, Southern 
Railway, 

Gerald Edwerd Rodriq:jes, 
61p. 	Sle Geield tdwprd, 

24,/A Ardhi Bhegwcr! StrecL, 
Tendrel Nager, 
K.K.Necii Iost, 
Trichy-21. 

R,Rengesamy, 

617. 	S/o Ramasemy Kavander, 
62, Railway C1ony, 
Bells Ground, 
Trichy-1., Retired, 
Shunter B Grade, 
Southern Raiiuey. 

P,Raman, S/a Pitch8i, 

6l1. 	118, P6rii Melç.Jperai, 
Trichy-1. Retired., 
Fireman/A Grade, 
Southern Railway. 

C.Sethuraman, 
61.. 5/a Gopalsamy Naidu, 

Craufc'd Rilwey C"iny1  
Trichy-20, Retired 
Driver/h' Grade, Sou+herr 
Railway. 

S .Thangaraj, 
S/sM.Sebastian,. 

62 	5/24, Thirunaqar, 
P.cunalai,• Trichy-4. 
Retired, h.unter/d Graae, 
Southern Railway. 

D,Devadoss lfred, 
621. 	S/o P.P.Devasirvatham Pillai, 

137, Muthuraja Street, 
tiudaliar Chatram, Trichy—s, 
Retired Guard/Passenger, 
Southern Railway. 	- 

S,Pntenisamy, 
6 	/o Sanjoevi N!du, 

/1,Thanan'ant Cuiny, 

cfr 	 arnypuram, Trichv-1. 
d Driver, Southcrr 

APPLICANTS 
,Contd./— 
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S. Krishnen, 
S/o T.E,Sarangapefli Naidu, 

623 	51 tgr.vethi mmn Koil Street 9  

Sriranqam, Trichy-6, 
Retired Guard/Pa apecial Grade, 
Southern Railway. 

T .V . Naganathn, 

24 	
136, North Chihirai 
St:eet Sriangam, 
T'ichy-6 Retired, 
Guard/P' 'pecial Grade 
Southern Railway. 

R.NarayanaSamy, 

625. 	
187., Chitrai Street, 
Sr.rangam, Trichy-5 
Retired Guard/R Grade, 
Southern !ailiay. 

KN.Subramaniefl, 

526. 	
North Chjthftai S4:rea 
Srirangarn, Trichy—F 
Retired Gu.a"d/P Gtade. 
Southern Railway. 

LM.Rangenahan, 

627; 	SJO T.Lachumanat ;  
719  Kandi Street, 
Srirangaii, rich"-
1etired uard/B Grade, 
Sruth9rn Railway. 

S.R.Yemunachari, 

6.2 3 	Sjr T.Rengesuamy {haLci- 
, Uest Uttra Sti:'eet, 

Srirangam, Trichy-6, 
Retired-Guard/A grade, 
.Souti,dvil Railway. 

S, Veer app an, 
R2 	S/oG.Soundar8ra Pillel, 

143, Main Road, 
Sangiliandapurari, 
Trichy-1. Retired Drivar/ 
A Special, Southern Railway. 

A.M.Joseph, .S/D A.Aibrcse, 

630. 	 Pattakara S€reet, 
Palakkarai, .Trichy-1. 
Retired Guard/A 
Southern Railway. 

631, 
5.P .Pdaikalasamy, 
S/o S,Irul Piilei, 
26, 5ekkadi5teet,' 
Palakkerai, Trichy-1. 
Retired Guard/B, 
Southern Railway. 400 

APPLICANTS. 
.Contd,/— 



C .1 fltnyeamy, 

• 
S/s P.,chjnnj5h lJdayar, 
IS Sugados3 11and Street, 
BaL Road, Trlchy...2, 

D.Syeá Jaff'er, 
$J. Sycd Aht-mod,. 634. 	6, North Swai-ikara 3trect, 
Near Bahu Ro*d, 
Trichy-8, Ret1rcd rier/ 
A,, Southern Railway. 

V,Periyaseniy, 
S/c G.Vejthjaljg 
32, Kazapettal Lrie, 
Bla Zaar Street, 
Trichy—I, et1rei uer; 
A, Southern Railway. 

V.AlagirisLiamv, 
63 	Sb N.SaVeerawa., 4a id!,1  

8, Doctor Isaac Lane, 
Sangiliardepuram, 
Trichy-1, Retirsc Cc•ds 
Guard, Southern Railt.ay. 

S.Abdj. Subhan, 
637• 	S/c Sheik Bahi, 

38, Sathyamoorthy Street, 
Sentherneerpurem, 
Trichy-4. Retired Guard 
A Grde, Southern Railway. 

H.Arnrner Basha, 
S/r f1d.Hasse1r,, 23-1k, 
Varathamasemet Street, 
Sangiliandapuram, 
Trichy._1, Retired Driver/ 
A., Southern Railway. 

DeDhanapal, 
639. 	S/c, R.Durairaju Chettiar, 

151  Kajapett8j lain Road, 
9richy...1. Retired Guarr/, 

NV Railway. 

Al  
' 4 Tr,x 

RJ 
-, (• 

am 

I

1.K. Colon',, 
Housa Read, 
'll Gate, 

20, Retired Driven 
herr, Railway. -. . . . APPLICPNTS 

s.s 



I. 

A.Rarnu, 

641 	S,o Appa 	Karukachi, 
69, New Street, 
r1kakeai, Contonement, 
Trichy-1. Retired Driver,/ 
B, Southern Railway 

R. Kaliamnor thy,. 
642 	K.Rarnasamy, 1, 

Kannagi Street, 
Suram61do'Dur am, 
Trichy-20,, Retired 
Shuntina Driver, 
Southern Railway. 

F1.Dsraisemy, 
643 	S/3 V,Ilarutharnuthu. 

23-C, Anna Naar, 
Subramniapuram, 
Trichy-20. Retired
Driver/i-., outh€rn 21w0;. 

R,Mazharul Heq, 
644 	S/c S.!htu1 Rzck, 23 

Syada Ilohained Rowt ' tc . 
Bemcnaar, Tiohy-.1•,, 
Retired Guard-A, Southern 
Railway. 

A.Pnthory LouIs, 
645 S/ ,Prck1osrj 

91, Keels .Padayachi Striet, 
Near Ed8  Street, 
Palakkarai, Trichy-1 
Retired Guarl/A, Southern 
Railway. 

P.Venkatesan, 
646. 	S/o C.Perumal Naldt., 

65, Highways Cclony, 
Subramaniapurpni, Trichy-20, 
Retired Driver/A Spi. 
Southern Railway. 

K.Meenakshisundaram, 
6474 	5/0 i1.Kurnarasamy Pillal, 

5$, Annamalal Street; 
Erode, Retired Guard-A, 
Southern Ri1wey, 

P.Arputham, S/s A.Petei', 

648. 	47-6, nnen lilEifli, 
Pza Nagar, 
Suramngalani Post 

I 	Selem-31  Retired 
, Southern Railway 	 • ...APPLICANTS 

,,,Contd.f 
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I 
. bi •. 

- K.Perièsemy, 
S/ E.Kolandan, 23, 

649. 	VOC Street, 
Kollernpalayam, 
Eride-638 002. 
Periyar District, 
Retired Guerd/#., 
Southern Railway. 

U. Pelenisamy, 
S/s NJelu Paknadl, 

650, 	1 0/92._C, NanjudpLren h(JC 

Poderui', C-oirniatcre Disi:L;t;  
Retired Gua'v:'d/A 
Southern Railway, 

R.Venkatachalam, 
S/s'K.Ramasamy 'idcysr. 651. 	
1174111  Old Panu-r, 
RarnjeeNegar Post, 
Trichy.-9 Retired ShLJntur-. 
riJer, Southerr. Rlliy. 

S .Solseimery, 

652 	G.Sevariiuthu, 
o 	5/218 2  lvluthukLllam  

N.KE'ttupBttl Post, 
Via. Rmiee Nagar, 
Trichy-9, Ret:'roJ Li-.-je:./ 
P,- Southern Railway, 

A 	.R am anath an, 

653. 	3A, P3chaippps Iludel5 Strk, 
Kumbak.narn, Thanjavur Diitrict 
-Retired Guard/A. Southern 
Railway... 

Kbdul 
S/o Khader Shaw Routher 

654, 	32, Periyar Street, 
- ubramniapuram, 

Trichy-20, Retired hunter/ 
B. Se-uthern Railway. 

-S..Gspalan, 
655. 	5/6 R.*rinivasan, 

647C, Railway Quarters., 
Kubakcnam-.-612 001., 
Retired Guard, Southern 
Railway. 

ncor 

. 	 • gakurichi, 
Tri*i 	istrict, Retired 

/6, Southern 
PPPLICANTS. 



6 

.. 12 ,. 

Jac3nnath8n, 

57, S,'..i 	.A.r3kiyem, 	11/., 
SavariarkOil Street. 
Woraiy'ir 	Post, 
Trichy-3 	Retired 
Fireman/A, Southern RailWeY, 

S.PbdtJl Kereem S8h.h, 
S/w Sheik Ahmed, 	73. 
CentaI bazar, Tennur 
Trichy-17, 	Retired,, 

D*o/ h Special 
Snutnern R8ilu.• 

R, Sound at arajulu, 
S/o G,Rajamanfler Nadu, 
25, General Sazzer  

Tennijr Pest, 	Tric'iy-Y7  
Retired Guerd/P'  
Sutherr. RailLoy, 

R,Vairaperumflal, 

660. s/o Rariasarny 	PiJici, 
28, 	KrshnapUra1r, 
fiddle 	street, 	Ton-i';  
ThafljaVuL Road, 	Trichy—I, 
Retired Drivei/C, 
Scutharn Riiwey. 

Pu1.ivasubramaniBfl, 
661.4 s/o 	. nic*Kc; Pii.-, 

House Ns.2U/C-1, 
flfl8 tJ3gar, 

SubramniaPUr8m, 
Trichy-20, Retired Shunter! 
B, Southern RailUey. 

it,Paàmanathen, 

	

662 0 	S,'o K.Part.hasarethi, 
21/3, Poonnaiy 	clbny, 
Oevaraya Nager, 
Trichy-219 Retired ti8il 

Guarc/.SPl. Southern. 
Railway. 

S,fld,Mahboob Au Khmfl, 

	

663. 	/o A Sher I'li Khan, 
16/5, Fourth Stree€, 
Renganagat', Trichy-21 
Retired Pssenqer Jr ;  
'Southern Rai1aY; 

S,Dakshinamoorthy, 

	

664 	5 /a  K.omasUfld8TE 2fllai. 
17 9  E.B.olmy, KhajLalai: 
Trichy-23 fletired Guardi' 
Southern railUay. 	- 

659. 

S 

.. 
APPLICANTS 

.,contcUr/- 



I. 'J'-. •4 

( 	V.Krishnamurthy, 
S/s C.Venugopel Raju, 
14, Kumaren Street, 
Melakaikandarkottai, 
Trichy-11 Retired 
Guard/A, outhern'Raiivay. 

R.Arnalanethen, 
• S/n Reyappa Asariyar, 

666, 	70, Krishnarnoor.thy Ngar, 
Meter ractory Road, 
Trichy-21 , Retired  
A. Southern rai1ugv. 

T.K.Rajagopalan, 
S/c T.U.Krishnasaniy ijc?.1qar, 

667. 	2, First Street, KiIukuh, 
Illupur Road, TrIchy20 
Retired Passenger Guard, 
Southern Railway. 

K. Karumbairam, 

66 	
S/i S.Kurnbalingam Piiia•i, 

46-6, R.amakrishna Nagar,  
Kalthkuzhi, TricThv-20, 
Retired Dri,er, Scutherr 
Railwaj. 

'J..Nu,596 to 668 are 
9ppiC3ns Pn  O,I.79/93. 

G ,1uppusny 
S/c Govinda Asarv, 
6/A, Semynathen Stret 
Melekelkandharkottai Post., 
Trichy—li., Retired Dri.'jer/ 
A, Scuthern Ra.1uay. 

TU.Ar.unacha1er,. 
5/6  T.A.Vènkataha1am Piilai, 
564, Mudalier treet,, 
wr.vur tost, richy-3., 

'Retired Gurd/, 
Southern Railus!. 

.Kristmnasamy, 
i/o A,R.aniasamy yyangar, 
3 :Srjnjvasa PL1al Stree€ 
Near Sètyanereyaia Temie, 
Let Mambalem, Madras - GOt) 033 

etired Passenge: Guard, 
jiwa'. 

adu 

 

 

 

my 1'iicer, 
uma1ai \aicker, 

i1tt St:eet, 
ptti ViLage, 
1qjur, TriDr.y ist'icc., 

FIreman. SoUthern 
av. APPLICANTS. 

Cotd./— 
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673.. 
K,M.Abdl fjeeth, 
5/o 	K..Tharigamecra Mohidten, 
8.249, 	8.HSE,L. 	Township, 
Rafli1et..632 .406, 	North f:cct 

• Oistri-t, 	Retired: Shunter, 
. S0Llthern.9èi1way 

• N.Krishnasainy, 	. 

674 
.5/. 	Nerayenasarny Pillal, 
27/3- Sakthi Vinéyear 
Crawford, Trichy_12. 
Retired Dr5ver/, 	Sjthj..rj 
Railway. 

G.Amirthalingam, 

675, • 

S/c Il.Ganap Ei thy, 
Perlyar Strect, 
Kelakalkanderkctta ,. . 
Trichy.1 1• 	Rtiad Driver/A, 
Southern fleliway. 

675, 

5.ndrew, Sb 	SS n , 
Guru 	Illem1 	3r'd SLre1 
E4E.Dolr1y, 	Mahajjpjrer, 

• Viljupurai, 	Spth Prot 
• Ds:rict,, 

Driver, 	Southern •RaiJu- 

677( 
T,R-roRa,m , 
5/. 	.Thariave1u Psari, 
25, 	Sjndaram -  Plllaj Thot.tan, 
Edain:àpti: 
Trich,_12,:, 	Retired Shurtef, 
çut.h:i Railway, 

'1.GIvindaraju, 
• S/o ilUtrukrishna Naidu, 67 

• Natharsa1livasa 
• safil"Yasi Thoppu, .Rcuse 	No.37, 

TriLhy8, Retired, Shunter, 
Southern RaIlway. 

A,Pibdu1 Reisman 
679, 5/o G.fbdu 	Kareem,: 

61-8, 	JalIa: 	Pakkjrj.Strt, 
-fiaduraj Ro.d, 	Trichy8, 

:- Retired Dr:mr/Specj..i Grade, 
Southern Railway, 

I. K.Raagope, 
I S/a ?.Krisr.nasary NaiLiu;  

• 919 	IiC0olo 
• Edarre1a1pat 	Puthur. 

Sund-er 	Pi:1e10tteri 

• • 

Trichy.-12, 	Petited ShutE,r, 
Soufher 	Ra...Iway. 

.11' 



I, ., 65 .. 
- 	

GoKuppusarny Neicker, 
5/0 M.Gengethare Naicker, 

61. 	69, IllarQao Street, 
Pinmalaipatty, Trlchy-4., 
Retired Shunter/B 
Southern Rilway. 

C.Adi,S,'i Chirnaiyan, 
612. 	N,Kuttappettu, 

Ramjee Naga.r Post, 
Pnbedkar Nagar, Trichy-J, 
Retired Shurter, ' 
Southern Ra tly, 

A..8kil1, 5/0 E.Zili;  
683 	124, Crawford Colony, 

Crawford, Trichy-12., 
Retired Shunter, 
Southern Rei1.iy, 

S,Ibdul Karèem )  

64 	Sb Shdik Ibrah!n., 
53/P.4, SingaratFsrppu 
Trichy-, RetirAc tunLcr 
Driver/B, SoE'the:n R.j1luy, 

J.Isssc, S/s ,Jseph Ply 
6E. 	36, Raghavechary Street, 

Sembith Post, Pereibur, 
Madras-600 011,. Retiied 
Driver/Spi. Scutiern RjL 

R.Gopalakrishnan, 
Sb S.athaiishn, 2 
Sethurme Pillel colony, 
Trichy-20, 'Retire' Shunter, 

-Southern Railway. 

- 
•N.3eyararnan, 

607. 	S/cf N.KL.Narese Ayyar, 
9!-D, arasimma Achery Coin rij,', 
Nanjikotta!Road Thanjavur 
613 001., Retired Pass.. Cuerd, 
Southern Railway. 

R,Joseph,S/o D.A.8ou 
6ee. 	C-rettiar, $-, •Vecar13yam 

iCi5Streét, Vth Line, 
'4a,t'ina-6110C1, 

Retjreiver/A' Spi. 
/ 	 the•1eilwa)' 

OR 

- 
( 	(•-..'• 	-IV 
,(• 

k 	/u K 	Sdaye tL'dalia:, 
c 	,/Jari!1yar Colony, 

76otfthern Reilusy. .• APPLICANTS. 
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A.Velayutham, 
S/a R.Annamelai, 

690. 12/VI 2364, Pookkera 
Vastha NeuStreet, 
Thenjaiur - • 613 001, 
Retired Driver/p 
Southern Railway, 

R.Murugaiyen, 
S/a Remasamy Konar, 

691, 	Nehin Nager, 
Udayamarthnndapuram PcL., 
- 614 706, Thirubh'rcoc"1., 
Taluk, Retired Guard/C.. 
Southern Railway.. 

R,Gopdakrishnar,, 
SI. K.Ramanularn Npidu, 

692 0 	Plot No.19, br&iarn 1! IIdiLh2r  
Nagar, Via. SivaJi Nar 
Thanjavur - 1., Retj-e 
Driver/A, Southern P.'iiLu-, 

P,S'rinijasan, 
63 	/O Pschaiyarpa r1udeiiyr, 

112, 8/ 4 , t1udsi1ysr Str't, 
1'udalir Cheh.traiii, 
Trichy-1,Retired Guard/a, 
Southern Railway, 

6, Kalyanasundaram, 
694. S/O .Ccvjndg,auj il1.e, 

Ilooppanar Street, 
mniafipetei,'Jedicpu:en 7c 

Pin,- 613 2fl5, Thanjavur 
District, Retired Guard/A, 
Southern Railway. 

K.Sanniyasi, 
S/c Kesava Padeyachi, 
.18 9  Kamper Street, 
Sentieneerpuram, Trichy_à 
Retired Driver/C, 
Southern Railway... 

K.5enkaran6rayanan , 
S/ô •V.Lnanathan, 

North East Extension, 
7th Cros, Thilli Nagar, 
Trichy-IB, Retired Guerd/Sp!, 
Scuthern RaIlway, 

S.,Priyasamy, 5/0 Sanyili, 
Dncr No.59/9, lludaliyar 
Chetram, ('Iuneearan <oil 
Street, Tilchy-1., RetirGd 
Drtvr, Southern Railuay. •1• APPLICANTS 

. .. .ontd,/- 



•. 
•17  

K, Nendagopal, Sb 
i'..Krishr.asemy, 6B. 	431  Brindaven Street, 

Indire'Nagar, LIC Colony, 
Trichy-21. 0  Driv6r/,Spj. 
Retired, Southern Railwa y. 

i.R.Balesubrameni.an, 
699. 	Sb Rathinam, 16, 

North Streot, 
Tiruvaiyaru 613 204 
Retired Or.ver/P 
Southern Rai1ay, 

5, Meath an, 
S/o R1  Babu Sahib

'  
700, 	

Retired Passengert)rj.e, 
Southern Railway, 
Meflkaia Street, Ternur, 
Trichy-17. 

P,Gowrjsupdaram 
S,0 S.Periesacny,, 106—A. 
Manickapucem Naciu'Street, 
Melapuaur, T!inhy-1.. 
Retired Guard/A, 
Southern Railway. 

TRarnat,.' 

702 .ih6ngevelu, 5,- 
Bhaâthv Dasen Stre; 
Kflperumpakia, 
Villupurarn. - 605 602,: 	.. 
Retired Driver/B, 
Suthern Ra1iway 	- 

Gnesan, 
703S/o.:Pàckrj :Thevar, 

' 2/27,Te1uk:ofrjce Road, 
thiruthUraipoondj 614 7137  
Retired Driver/h, 

- outhern:Reiiuy, 
0 	

Yrt.imugem, S/ô Veiyapuri, 
. 	 'andai)a Roil Street, 704. 	ItithkolethUt, Trichy •Ditf1ct, - 	

shunter, Southern 
Railway. 

Ob, 

• 0 

3. 

QSo%heyI iway. 

0 	• 

9•9 APPLICANTS 
. .Contd,/-. 
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'.PPLIC1'NTS 

... Ccntd./- 

V1.Velu, 

706 	'I°  Vaiyepuri, 
'. rrethiyur, Iniyenur'Road9  

House No 0 33, Trichy-9,' 
Retired Shunter,, 
Southern Ri1way. 

S.Ilarimuthu, 

707 	5/8 [9.Singara Paayachi, 

	

. 	?i/c,?'Rai1uayCo1o.ny, 
-, 	K1'1ukuzhi,Trichy-20, 

Retired Shunter,  
•outhern Reilucy, 

P,Plamundy, 

708 	Peleniyandi, 4•7..p4 
udukkupatt1, 

' 	t'udukotte1 Rad, 
Trichy-20, R3tjred Shun'r, 
Sc'u°thern Raiiuy. 

Tinnasimuthu, 
5/c 'S.Thomas, 139  

709.' 	ILiest iriyenathaiurari 
Dindigul, Retired &hnt;  
Southern Re1luv. , 	.• 

V,.Sa'i'erirnuth, 
710, S/c ru1eppen 9/5, 

• 	N.T1.CnIny6th CrosS, 
• 	Tribhy+0, Reti•ied hur,tci. 

•,5butherrRei1way, 

P Puthusamy, 	• 
711t 	S/n P.Thnar<avirier 3l 

Pi8.S.Co1iny, Puriukottai 
'Red, Trichy-20, Retired 
ShUPter,.'Soithern Railway. 

• '. '-S.P'alen,iyandi, 
712. 	510 aa't:aiyan,' 31/3, 

P.1eñi.yaidavar Koil Street, 
' 	 Ihnemkal.thur,' Trictiy District' 

Retired :Shunter, Southern 
Railway. 

• 	K.'lVI,rumugham, 
71. 	/o Kuthian'eliaE 	]ayndi. 

• • 	4/93, 'Palenlyandevar Koil 
Street,lnnamkolathur, 
Ttichy,•Ref.ired Shtintet, 
!Sou'therm Railway.'"' 

S Ks fld a SBIfl 

	

74"L 	5'/oSUbbarja Gpvnrier, 
KadechenellUr Pcst, 
42, 'East Thottlp?leyarn, 

bd6,RetirOd ShUnting'.. 
riiiei, Soi.jthern Railway. 

•. 



154  V.Te&fl, 
S/U Ven1<etchpiem. 
1369  R.fl.S.C1ony, 
Nreekbtthi ROFd, 
trichy - 6, Retired Drivtr/. 
.Spe11, Southern Ri1uy. 

716. 	.G.Rouse, 5/0 Smüei Roso, 
35, I<endi Street, 
Si.ibremeniepurarn, 
Trihy - O,Retired Shunterj 
Southern R211uy. 

717, R.V.PonnEiyen, 
S/a R,Vdjje]ij, 14—E', 
Sint 1rItony'3 lhbrch i.r.h 0  
Nqpettinm 	11 001 
Retired Driver/s, 
Southern Reiiwy. 

im 

718, N.Rejmenickdm, 
5/0 Nereynsmy 
18, Nethejl Street, 
KemrejepurFm, 
Reje.ki1pekkemP3t, 
11dr's - 600 073 
RotiredDriver, 
SoOtharo Rfiwy,  

S.No54 669 to 718 e'è 
epp11cents in 0,-., 80/93 

By ACVC.cPte Shr .i(.Subb R;.rj, ,.t 	 95 to 403/910  
57/900 416/90, 320/92, 290/92 and 377/92, 

By dvocrteShri R.Bh'sk?rEn ih.0..Nos, 44/93 to 76/93 9  

By iiuVacete .Shri 	 PlAiall  irt U..No. 77/93 & 78/931  

By S-dvucte Shri Vii'!.:: 	.ir, U.i1No, 79/93 & 80/93 

Versus 

Chejrmn, 
R'I1wy Boerd, 
Rpjl 6hevn, 
New DelhI. 

The Union of Indje 
prjtedby thn 

I1w ys, 

Responder-1t - I in 0J46Nos. 
395 to 403/911, 79/93 	80/93 

Reorii€it - 2 in Uj.Nos, 57/90, 
416/0,320/92,298/9,377/92 fd 
44 to 76/93. 

Retdet - I In 	 57/90 
41ti/90,320/92,.298/92,377/92 end 
44 to 76/93 
endespondcnt - 4 in 
395 fa 403/916  

Respondents. 

Contd./— 

el 



 

 

S. 

6. 

.7, 

 

 

.'.go.. - 
Union of Indie Respondent - 1 	in 0J.s 
through 	the Gonerl 77/93 end 78/93 

2 	0..Nos. Merjeqer,Southern Reilurys, Respondent - 	in 
Perk 'own, 	hdres • — 3 395 to 403/91,79/93 & 80/93. 

Respondent 	3 	in O.D-.Nos. 
57/900  41 6/90, 32 0/9, 298/92, 
377/92 P.nd 44/93 "to 76/93. 

The Chief Personnel 	Off'icer,Respondent - 2 	in OJ.Nos., 
southern Reilwey, 77/93 and 78/93 
Perk Town, 	Iledres - 	3' 

Divisionel Reilucy Resrondent 	3 	in 0..'Nos. 
MenPger,oL'thern ReiiuEy., 3' 	ti 103h1,. 
'Ilysore. Rpric"dent - 	4 	in 	0.4.'Nos. 

Senior  

D 

i 
v i s io nel 

p tonl
R

Office 
r 
,

rn eilwey, 
Pelght 

The Djvisionel Per sonr 1 
Officer,Southern Relu;ny 
1durei Division, 
ledurci. 	

11 

.  
, 

The Divisionel 
Supeiinterdent, 

Southern Reilwey, 
Divisione) Off.ce,P'lgh' t. 
The Divisionel Reilwey 

'e nager, 
Scuthern Reilwey 
B-e.ngiore 

 

(-By Idvocete Shri K.R.D.Kerent. for •Shri I..N.Venugope18 
Gowde, Rrilwey dvocete' for rspondent.s in all the 
epplicetions). 

V 	 - 

... Contd/.-,' 

-- 
7  I

I  9 - 
4 1 6 /I9 U,

- 
 U /

I  
9, 	fZ 

3 1 d 377/92 

Rep'idrnt - 3 in0..Nq.77/93 

:c.onnt - 3 in 0..No. 78/93 

por.cient - 4 in O..Nos. 
44'9i to 76/93  

Rsondent - 5 in Oj..Nos, 
320/92,298/92 and 377/92. 

Respondents. 
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CPDER OF THE FULL BENCH 

Shri Justice V.S. Malirtath, thairman: 

These cases have been plabed before the Full. Bench as per 

the directions made by the thairman by his order dated 23.10 ..1 992 

in exercise of the powers conferred by Section 5[4][d] of the 

Administrative Tribinals Act, 1985, after transferring the cases 

of the Madras and Ernakulam Bénces and -clubbing than with the 

cases of the Bangalore Bench. The reason for the reference is 

the conflicting views taken by differen r benches, one view having 

been -taken by the Ernakulani Bench in its order made in application 

K-269/88 dated 20.4.1 990 and a contrary view taken by the  Pincj-

pal Bench and the Ahnedabad Bench in O.A. No.1572/88 and O.A. 

Nos.351 to 423/88 respectively. We shall now proceed to state 

brief ly  the relevant facts as follows: 

2 • 	The applicants in all these cases are employees of the Indian 

Railways serving in different Divisions as Drivers, Guards, Shun-

ters, etc. who belong to the category called the running staff. 

The applicants retired from service between 1976 and 4.1 2.1988. 

They have in these cases prayed for directions to the respondents 

to grant than pension and other retirement benefits by taking 

into accunt running allowance not exceeding 75% of their pay. 

The respondents oppose the applications contending that running 

allowances not exceeding 45% of their pay can be taken into acc- 

ount for computing retirement benefits to those who have retired 

.4.1979 and riot exceeding 55% of the running allowance. 

retiring after 1.4.1979.  To appreciate the rival con-

is necessary to advert to the relevant provisions 

applicants conditiom of service in regard to pension 

retirement benefits. 
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3. In pursuance of the reocLmlendati'ons of the Third Pay Caiuni-

ssion the pay scales of the employees of the Ir1ian Railways 

including those of the running staff were revised with effect 

from 1 .1 .1 973 by the rules called 'Railway Servants Revision 

of Pay Rules, 1973' [hereinafter referred to as the 'Revision 

of Pay Scale Rules'] made by the President in exercise of the 

powers conferred by the proviso to Article 309 of the Constitution 

of India. It is enough to state that there was considerable 

increase in the substantive pay of all the members of the running 

staff. So far as the grant and quantum of pension is concerned 

the sane is regulated by statutory provisions made under the 

proviso to Article 309 of the Constitution. Pension and other 

retirement tenef its depend upon the average emoluments that the 

retiring employee was drawing before his retirement. Statutory 

rules govern xx determination of average emolument for grant 

of pension and other retirement benefits. The relevant statutory 

rules that were in force when the revision of pay scale rules 

came into force on 1.1.1973 are extracted as follows: 

"2544. [C.S .R. 486] 	flrolunents and Average ioluments: The 
term "Enolurrients", used in these Rules, means the emoluments 
which the Officer was receiving iniediately before his retirement 
and includes:- 

[a] Pay other than that drawn in tenure post; 

[b) Personal allowance, which is granted [i] in lieu of 
loss of substantive pay in respect of a permanent post 'other 
than a tenure post, or (ii] with the specific sanction of the 
Government of India, for any other personal considerations. - 

Note: personal pay granted in lieu of loss of substantive pay 
in respect of a permanent post other than a tenure post shall 
be treated as personal allowance for the purpose of this article. 
personal pay granted on any other personal. considerations shall 
not be treated as personal allowance unless otherwise directed 
by the President. 
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[C) fees or commission if they are the authorized emoluments 
of an appointment, and are in addition to pay • In this case 
"Eourrents" means the average earnings for the last six months 
of service; 

[dl acting allowance of an Officer wIthout a substantive 
appointment if the acting service counts under Rule 2409 [C.S.R. 
3711, and allowances drawn by an Officer appointed provisionally 
substantively or ,  appointed substantively pro tempore or in an 
officiating capacity to an office which is substantively vacant 
and on which no Officer has a, lien or to an Office teriporarily 
vacant in consequence of the absence of the permanent incumbent 
on leave without allowances or on transfer to foreign service; 

[e] deputation [duty] allowances; 

(f) duty allowances [special pay]; and 

[g][i) For the purpose of calculation of average emoluments: 
Actual amount of running allowances drawn by the Railway servant 
during the month limited to a maximum of 75% of the other emolu-
ments reckoned in terms of [a] to [f] above. 

[ii) For the purpose of gratuity and/or death-cum-retirement 
gratuity: The monthly average of running allowances drawn during 
the three, hundred and sixty five days of running duty irrnediately 
preceding the date of quitting service limited to 7% of the 
monthly average of the other emoluments reckoned in terms of 
items [a) to [f] above drawn during the same period. 

Note: In the case of an Officer with a substantive appointment 
who officiates in another appointment or holds a temporary 
appointment, "Emoluments" means: 

the emoluments which would be taken into account under 
this Rule in respect of the appointment in which he officiates 
or of the terrporary appointments, as the case may be, or 

the emoluments which would have been taken into account 
under this Rule had he remained in this substantive appointment 
whichever are more favourable to him. 

2544-A, [C.S.R. 486-A]: Same as otherwise provided in Rule 2544-B 
[C.S.R. 86-B]. In respect of Officers retiring from service 
on or after the 1st November, 1959,   the term '!emoluments"  means 
the emoluments . which the officer was receiving immediately befOre 

- 	etirement and includes:- 

- "4. 	substantive pay in respect of a nermanent post, other 
I 	 than  a tenure post, held in a substantive capacity; 

A 

	

( 	. 	[] 	sonal allowance which is granted in 'lieu of loss 
, f substantive pay in respect of a perrrenent post, 

	

z 	 ther than a tenure post; 

special pay attached to a post other than a tenure 
post, when the special pay has been sanctioned perma-
nently and the post is a held in a substantive capacity; 
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[d][1)For the pi 	of calculation of av 	emoluments: 
With effect from 1st eptemrer, 1962, save as 	se provided 
in Rule 2544-B (C.S.R. 486-B) one-half of: 

the difference between the total emoluments referred to 
in items [a],  [b] and (c) above and the pay actually drawn 
in higher officiating or temporary appointmants; 

Special pay other than that referred to in clause [c] above. 

pay drawn in temporary or officiating appointments; 

personal allowance other than that referred to in clause 
[b] above; 

V. the difference between the substantive pay and the pay actu-
ally drawn in higher tenure appointment [ s], whether held 
in substantive or officiating capacity, provided that ser-
vice in the tenure appointment Es], does not qualify for 
the grant of a special additional pension. 

[2) For the purpose of emoluments for [ordinary] gratuity and/or 
death-cum-retireinent gratuity. The difference between the average 
ernolunents in respect of items [a] to [d][  1] above calculated 
upon the last one year of service and the last substantive emolu-
ments as per items [a) to (c) above. 

e ]'[ 11 For the purpose of calculation of 

limited to a maximum of 75% of other einolunents 
of [a) to (c) and [d][1] above. 

rage emoluments: 
during the month 

reckoned in terms 

[2) For the purpose of emoluments of [ordinary] gratuity/death--
curn-retirenEnt gratuity:-  The monthly average of running allowance 
drawn during the 365 days of running dut' immediately preceding 
the date of quitting service limited to 75% of the monthly average 
of other emoluments reckoned in terms of [a] to [ci and (d)[2] 
above drawn,during' the same period. 

Note[1 1: If immediately before his retirement or death, an officer 
has been absent from duty on leave with allowance CE his emolu-
ments for the purpose of calculating ordinary gratuity and or 
death-cum-retirenent gratuity should be taken at what they would 
have been had he not been absent f ran duty. 

Provided that the amount of gratuity is not increased on 
accamt of increase in pay not actually drawn and that benefit 
of higher officiating or temporary pay is given only 'if' .it is 
certified that he would have ntinued to hold the higher of fiOia-
ting or. temporary appointment but for his proceeding on leave. 

Note [2]: In case where a temporary officer ..who•.,uits service 
after completing three ear' service is appointed 'ubstantively 
to a permanent post any time during the last three years of his 
service the emoluments drawn by him after completion of three 
years' service during the period he was not holding a. permanent I post shall be treated as if drawn in a permanent ipost held in 
substantive capacity. 



2544-B [C.S.R. 486-B].[11: If an officer holding a permanent 
post in substantive capacity:- 

officiates in a higher permanent post [other than a tenure 
post] or holds a higher temporary post [other than a tenure 
post] borne on a cadre which includes permanent post on 
the sane time scale as the temporary post, continuously 
for not less than three years, and retires or dies while 
so officiating or holding the higher post; or 

is confirmed in such higher permanent post at any time during 
the last three years of his service after having officiated 
in that post continuously for three years or more. 

his emoluments for pension in respect of the higher post for 
any period beyond three years continuous service in that post 
shall be determined under Rule 2544-A (C.S.R. 486-A) as if he 
held in substantive capacity a permanent post on a time scale 
identical with that of the higher post. 

[2] For computing the length of continous service in respect 
of the higher post under clause [1), all kinds of leave all 
periods during which an Officer,  officiated in a permanent post 
or held a temporary post on identical or higher time scale and 
the time spent on deputation and foreign service shall be inclu-
ded, provided that it is certified that but for his proceeding 
on leave or serving in other post or going on deputation or 
foreign service as the case may be, the Officer concerned would 
have officiated in or held the higher post. 

[This will take effect from 1st september 19621. 

2544-C [C.S.R. 486-C] - In respect of Railway servants quitting 
service on or after. the 15th June, 1968,   "emoluments' shall mean 
the "pay"  as defined in Rule 2003 [21), which the Railway servant 
was receiving• immediately before quitting service. Provided 
that the benefit of higher officiating pay for [ordinary] gra-
tuity/tath-cum-retirement gratuity will be given only if such 
pay was/would have been drawn continuously for a period of not 
less than 22 days. "Average emoluments" shall mean the averac 
of the emoluments as defined above calculated upon the last three 
years of service. 

In the case of running staff emoluments for [ordinary] /Gra-
tuity 1ath-cum-retirement gratuity will also include the monthly 
average of running allowance drawn during the 365 days of running 
duty imediately preceding the date of quitting service limited 
to 75% of the emoluments as defined above. For the purpose of 

.1 	 , ,,,.ri4-a +--h 	.-H , 1 	rrv-i irI-  rF +hA ri ,rni rw 
AL 

/ 	 cc drawn during the month limited to a maxinuin of 75% 
" c' 	 emoluments as defined above shall also be taken into c' 

"A 

e[1])ff a Railway servant, innediately before his retirement 
: 	or deptth etc., has been absent from duty or on leave with allo- 

I, 

If• 
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wances (inluding leave preparatory to retirement) or on foreign 
service or having been suspded but reinstated without forfeiture 
of qualifying service, his emoluments should be taken at what 
they would have been had he not been on such leave or foreign 
service or suspension. 

Provided that the emoluments shall not be increased on acc- 
ount of increase in pay, not actually drawn and that benefit 
of higler officiating or temporary pay is given only if it is 
certified that he would have continued to hold the higher of ficia-
ting or temporary appointment but for his proceeding on leave. 

[2] Pay drawn in tenure appointments will count for persons 
governed by the Railway Pension Rules, 1950. 

It is clear from Rule 2544(g) that on of the caitpornts that 

constitutes average emoluments is the actual anount of running 

allowance drawn by the Railways servant during the month, limited 

to a naxinium of 75% of the other emoluments reckoned in terms 
sub-clauses 

of/[a) to [f] of the said rules. The expression 'emoluments' 

used in the rules includes pay and some other allowances. When 

the revision of pay scale rules were pranulgated and brought 

into force with effect fran 1 .1 .1973 in the light of the recorrnien-

dations of the Third Pay Corrrnission ,no steps 'ere simultaneously 

taken to amend the statutory rules regulating grant of pension. 

Persons retiring after 1 .1 .1973 who had received the benefit 

of increase in pay in accordance with the revision of pay scale 

rules were entitled to claim canputation of their pension taking 

into account the revised pay aM the actual amount of running 
previous 

allowance drawn during the /m3nth limited to a maximum of 75% 

of the eiroluments which included the enhanced revised pay. On 

21.1.1974 the Railway Board by their letter No. PC 111/73/RA 

directed as follows: 

"The question of revision of rules for the regulation of 
various allowance consequent upon the introduction of Revised 
Pay Scales under Railway Services [Revised Pay] Rules, 1973 is 
under consideration of the Board. Pending final decisiOn, there-
.on, the Board have decided as under:- 
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I i] Treatment of Running Allowance for various purposes in case 
of Running Staff: 

The existing quantum of Running allowance based on the pre-
vailing percentages laid down for various purposes with 
reference to the pay of the Running Staff in Authorised 
Scales of Pay may be allowed to continue. 

[ii] Payment of Incentive Bonus: 

The payment of Incentive Bonus to various categories of 
Railway employees at present eligible for the same, may 
be allowed to be paid at the existing hourly rates laid 
down for each category based on their Authorised Pay Scales. 

2. The payments as abeve will be provisional subject to adjust-
ment on the basis of final orders.'• 

It is clear from this order that pending decision 'to revise the 

rules regulating grant of pensio4. the existing quantum of running 

allowance based on the prevailing percentage laid down for various 

purposes with reference to the pay of the running staff in various 

scales of pay was allowed to continue. Thus the limit of 75% 

prescribed by Rule 2544[g][i]  was directed to be continued. 

The expression 'authorised scales of pay' in the context of the 

revised pay scale rules which came into force on 1 .1 .1973 has 

to be understood as pay authorised by the statutory rules that 

were in force on the date of the order, 21.1.1974. The order 

dated 21 .1 .1974 did not, therefore, in any manner affet the statu-

tory prescription regulating computation of enDluments and average 

emoluments contained in Rule 2544 for the purpose of grant of 

retirement benefits. Any decision to rrdify the same 'wuld have 

when the relevant statutory rules are amerx3ed in 
/-,*-' 

accor c'dw1 law. But what the Railway Board did was to 

, 	 the statutory rules by an executive order made 

No.PC 11/75/RAIl paragraphs 1 to5 of which 



am 

'The question of revision of rules regarding treatment of 
Running Allowance as pay for certain purposes consequent upon 
the introduction of revised pay scales under Railway Services 
[Revised Pay] Rules, 1973 has been under consideration of this 
Ministry. It has now been decided that the existing rules in 
this respect may be modified as follows in the case, of Running 
staff drawing pay in revised pay scales:: 

Pay for the p.irposes of passes and vms shall be pay plus 
40o of, pay. 

Pay for the purpose of Leave salary, Medical attendance 
and treatment, Educational Assistance and retirement benefits 
shall be pay plus actual arrount of running allowance drawn 
subject to a maxinmrn of 45% of pay. 

Pay for the purpose of fixation of pay in stationary posts, 
Compensatory [City'] Allowance, House Rent Allowance and 
rent for Railway quarers shall be pay plus 30% of pay. 

These orders take effect from, 1.4.1976. 

The payments already allowed on provisional basis in terms 
of para 2 of Railway Ministry's letter No. PC 111/73/RA dated 
21.1.1974 for the period from 1.1.1973 to 31.3.1976 shall be 
treated as final. 

The atove has the sanction of the President. 

Hindi version of this letter will follows" 

The limit of 75% of the actual amount of running' allowance drawn 

in the preceding nonth for the purpose of computation of errolu-. 

ments for quantifying pension was reduced f ran 75% to 45%. The 

statutory rules prescribing the maximum limit of 75% were, however 

not amended, 

4. But as the authorities threatened to give effect to the 

Railway Board's order dated 22.3.1976 in, preference to the statu-

tory rules Shri Dev Dutt Sharma and other aggrieved persons chalL-

enged the Railway Board.'sorder dated 22.3.1976 in the High Court 

of Delhi in C.W.P. No.915/78. Consequent upon the establishment 

of the Oantral Administrative Tribunal with effect frOrn1.11.1985 

the said case stood transferred to the Principal Bench of the 
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Tribunal where it was renumbered as T No.410/85. The said appli-

cation was allcied by the Principal Bench by its order dated 

6 • 8.1986 and the impugned orderof the Railway Board dated 22 • 3.76 

was quashed. The respondents were directed to continue to make 

payment beyond 31 .3.1 976 all retirement berEf its in accordance 

with the Railway Board's letter dated 21.1.1974 till such time 

as the relevant rules in this regard are amended in accordance 

with law. The Railway Board's letter dated 21.1.1974, as already 

stated, did  not affect the statutory rights regulating pension. 

On a proper consideration of the order we have noticed that it 

in terms states that the limit prescribed by the rules shall 

continue until nodified in accordance with law. 

We should advert, at this stage, to another order made by 

the Railway Board by which the statutory limit which was reduced 

to 45% by the Railway Board's order dated 22.3.1976 was enhanced 

to 55% with effect fran 1 .4.1979. This order also suffered from 

the same infirmity from. which the earlier order dated 22.3.1976 

suffered it being in conflict with the statutory rules. It could 

not, therefore, have the legal effect of reducing the statutory 

limit of 75% fixed with relation to the running allowance by 

Rule 2544[g]. 

Shri M.C. Srinivasan and 23 others filed an application 

on 4.5.1988 before the Ernakularn Bench of the Tribunal in O.A. 

No.K-269/88 for a direction to grant them pension by adding runn- 

.SPLi4i 	rice upto a maxintirn of 75% of their pay f or computation 

o 	 ion in accordance with the judgment of the Principal 

No.410/85. During the pendency of the said application 

l the 	ory rule 2544 was amended by the President in exercise 

4 
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of the power conferred by Article 309 of the Constitution. By 

the said airer3ment said rule g(i) and g[ii] of Rule 2544 were 

amended firstly with effect from 1.1.1973 reducing the limit 

of running allowance for the purpcse of calculating the average 

errolurnents from 75% to 45%. On the same day, a further amerdinent 

was made with effect from, 1 .4.1979 increasing the nuximurn from 

45% to 55%. Whereas the first aireridment was given retrospective 

effect f ran 1 .1 .1 973 the second ameandment was given retrospective 

effect fran 1.4.1979. For the sake of convenience we shall 

extract the amendments as follows: 

"Subject: Anierdment to Indian Railway Establishment Code- 
Volume I & II. 

In exercise of the powers conferred by proviso to Article 
309 of the Constitution of India, the President is pleased to 
direct that Rule 1302, 1309, 1502 and 2544 of Indian Railway 
Establishment Code, Voli.iie I & II [First reprint and Fifth reprint 
respectively 1 be amended as in the Advance Correction Slips 
b.428, 429 & 430 R.I. and 405 R.II enciced as Annexures W. I3, 'C' and W. 

The amendment will be effective from 1.1 .1973. 

This issues with the concurrence of the Finance Directorate 
of the Ministry of Railways. 

Hirdj version is attached. 

DA :As abcve 

No.E[P&AJII-86 /1 s-1 5 

Sd/-[K.Venkatesan] 
Director, Establishment [P&A] 

Railway Board. 

New Delhi, dated 17.12.1987" 

"ANNEXUPE 'D' 

ADVAiNCf WRRECTIQN SLIP NO. 405 R • II 

RULE 2544 

Sub-rule g(i) and g[ii] may be substituted by the followin 
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g[i) 	"For the purpose of calculaticri of average errolurients:- 
actual arrount of running allowance drawn by the railway 
servant during the nonth limited to a maximum of 45% 
of pay, in the revised scales of pay". 

g[ii) 	'For the purpose of gratuity and/or death-curn-retirernent 
gratuity: the rrcnthly average of running allowances  
drawn during the 365 days of running duty irrrnediately 
preceding the date of quitting service limited to 45% 
of average pay drawn during the same period, in the 
revised scales of pay." 

[Authority: Ministry of Railway's letters No.PC 111/75/RAI1 
dated 22.3.1976 as amended by letter of even number dated 
23.6.19761. 

E)LANATICth The Rule 2544 of Indian Railway Establishment Code, 
Volume II [5th reprint] has been rrodified through ac3ininistrative 
instructions issued with the President 's approval effective from 
1.1.1973. These instructions were necessitated by the introduc-
tion of the revised scales of pay recormended by the Third Central 
Pay CbnlrLission. The purpose of this amendment is to give statu-
tory force to the administrative instructions with effect from 
the same date on which the instructions were issued. It is certi-
fied that retrospective effect given to these rules will not 
adversely effect any employee to whom these rules apply. 

sd/-[K.V'TcsANJ 
Director, Establishment[P&A] 

Railway Board." 

"Subject: Mendment to Indian Railway Etab1ishinent Code-Vol.I&II. 

In exercise of the powers conferred by Proviso to Article 
309 of the Constitution of India, the President is pleased to 
direct that Rules 1302, 1309, 1502 and 2544 of Indian Railway 
Establishment Cede, Volume I & II [First reprint and Fifth reprint 
respectively] be amended as in the Advance Correction slip No.437, 
438, 439 P.1 and 407 P.11, enclosed as Annexures 'A', 'B', 'C' 
and 'D' respectively. 

The amendment will be effective from 1.4.1979. 

This issues with the concurrence of the Finance Directorate 
of the Ministry of Railways. 

Hindi version is attached. 

Sd/-[K. VENKATESAN) 
Director, Establishient [P&RJ 

Railway Board. 
0•' 	 311-86/PS/i 5 

	
New Delhi, dated 17.12.87" 
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"ANNEXURE 

ADV7NCE OJRREL'rION SLIP NO.407 R.II 

RULE 2544 

Sub-Rule gEl) and g[ii] nay be substituted by the follaiing: 

g[i] 	"For the purpose of calculation of avera9e e'roluments:- 
55% of basic average pay, in the revised scales of 
pay, drawn during the period;" 

g [ii) 	"For the purpose of gratuity and/or death- um-retjreinent 
gratuity: 55% of basic average pay, in the revised 
scales of pay, drawn during the period.: 

AfrHORIr:[Ministry of Railway's letter No.E[P&A3II-.80/_ 
RS-10 dated 17.7.1981) 

EXptANTION: 

The Rule 2544 of Indian Railway Establishment Cbe, Volume 
II [5th reprint] has been modified through administrative instruc-
tions issued with President's approval effective from 1.4.1979 . 
These instructions were necessitated by the Government's decisiai 
on the recQ-aj- fldations of 'Running Allance Ozxrnittee [1980]1 . 
The purpose of this arrendment is to give statutory force to the 
administrative instructions with effect from the same date on 
which the instructions were issued. It is certified that retros-
pective effect given to these rules will not adversely affect 
any employee, to whaii these rules apply. 

Sd!- [ 
Director, Establjshjrent IP&A) 

Railway Board." 

The amendment to the statutory rules having been effected during 

the pendency of the (14 the applicants amended their application 

on 20.9.1989 challenging the two amendments in so far as they 

were given retrospective effect from 1.1 .1973 and 1.4.1979 respec-

tively. Their princial contention wis that they, as pensioners, 

have acquired vested rights to receive pension in acoDrdance 

with the rules in force on the dates on which they retired and 

that those rights of theirs cannot be taken away by the subsequent 

amendments made to rules on 5.12.1988 by giving retrospective 

effect to the sane. This according to them is unjust, manifestly 

unreasonable and arbitrary and thus violative of Article 14 of 

the Caistitution of India. The Ernakulam Bench consisting of 
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Vice thairnan S.P. Mukerji and Judicial rmber A.V. Haridasan 

by their order dated 20.4.1990 allowed the said application, 

quashed the notification dated 15.12.1988 to the extent the amend-

ment to the rules were given retrospective effect and issid 

a consequantial direction to the respondents to grant or ref ix 

pension and other retirement benefits to the applicants as if 

the a-mendment to Rule 2544 had not been effected till 5.12.1988. 
as void 

The clear effect of the decision is to declare/only that portion 

of the amendment which gave retrospective effect, preserving 

the prospective effect to the amendment with effect from 5.12.1 988. 

Therefore, those who retired before 5.12.1988 were entitled to 

count the running allowance subject to a rraximum of 75% of their 

pay and allowances for the purpose of computing their pension. 

The aforesaid decision of the Enakulam Bench in O.A. No.K-

269/88 was challenged by the Union of India and others in Review 

Application No.72/90. That Review ?pplication was rejected by 

a speaking order wade on 25.7.1990. 

Shri C.L. Mallick and others in O.A. No.1572/88 and connected 

applications challenged the Railway Board's order dated 22.3.1976 

and the amendments to Rule 2544 before the Principal Bench of 

the CT at New Delhi. They also prayed for a direction to compute 

retiral and other benefits in terms of the order of the Railway 

Brd dated 21.1.1974. That application was opposed by the res- 

rein viz., Union of India represented through the 

'\ 
ChaL. '-i ,f5ai way Bcard anq the General Manager, Northern Railway. 

14 	 that these respondents did not bring to the 

9\.. rice o4i-4'  Principal Bench that the validity of the amendment 



-104- 

to Rule 2544 was challenged before the Ernakulani Bench and that 

a decision has been rendered on 20.4.1 990 striking down the artend-

ment to the extent they gave retrospective effect. On the date 

on which the apolicants presented their applications before the 

Principal Bench, the Ernakulain Bench had not yet rendered its 

decision. But the Ernakulam Bench had rendered its decision 

long before the Principal Bench decided th€ cases on 23.10.1991. 

The applicants ware obviously unware of the decision. That may 

be tha reason for their not bringing the decision of the Ernakulam 

Bench to the notice of the Principal Bench. But the conduct 

of the respondents is inexcusable as the Union of India was a 

party to the proceedings before the Ernakulain Bench. Thus the 

Principal Bench did not have the benefit of the decision of the 

Ernakulain Bench when the O.A. No.1572/88 and other connected 

cases were heard and disposed of on 23.10.1991. All these appli-

cations were disriissed repelling the challenge to the amendment 

to the rules. The Principal Bench took the view that the vested 

rights of the pensioners were not affected by the amendment of 

the rules on the ground that the total arrunt of pension and 

retirement benefits they would have received before the amendment 

w'e not reduced by the amended rules. Following this decision 

of the Principal Bench apolication No.351 	to 	423/88 filed by 

similarly situated persons before the Abmedahad Bench were dis-

rtiissed on 28.2.1992. It is surprising that the Union of India 

which was one of the rspondents before the Ahrnedabed Bench did 

not bring to the notice of the said Bench the decision of the 

Ernakularn Bench in O.A. K-269/88 to which it was a pty. 
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It is for the first tiime after all these cases were referred 

to th3 Full Bench, transferred and clubbed together that the 

Union of India and other contesting respondents in these cases 

brought to the notice of this Full Bench the fact that Union 

of India has challenged  the decision of the Ernakulani Bench in 

SLP No.10373/90 filed on 24.7.1990. The counsel for the respon-

dents also inforrred us that the Special Leave Petition and the 

application for stay are pending and that the Suprem. Court has 

not granted any interim order staying the operation of the order 

of the Ernakulam Bench. 

It was contended by the learned counsel appearing for the 

Union of India and other contesting respondents in this betch 

of cases that we should defer consideration of all these cases 

and await the authoritative prorouncerrent of the Supreme Court 

where they had challenged the decision of the Ernakulam Bench. 

In this connection reliance was placed on the decision of the 

Supreme Court reported in AIR 1986 SC 1323 D.K. TRIVEDI AND SONS 

V. AMB7\LZL 1-, 7½NIR7U PATEL AND (YrI-IERs. That was a case in which 

the Gujarath High Court had dismissed the writ petitions challen- 

ging the validity of certain statutory provisions and directed 

the petitioners to apprch the Supreme Court as similar matters 

were pending there. It is in these circnstances that the Suoreme 

Court observed that the course adopted by the High Court was 

not correct and that if the High Court thought that the point 

the aoellants was the same as was pending in the Sup- 

r• 	it ought to have stayed the hearing of the writ peti-.. 

I
the Supreme Court disposed of the other matters. 

I. 
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These observations, it is obvious, were 	made having regard 

to the context and the circumstances of the case. What binds 

the Tribunal under Article 141 of the Constitution of India is 

the principle of law laid down by the Supreme Court. It is not 

possible to understand the decision of the Supreme Court as laying 

down the principle that if an aopeal  is pending before the Sup- 

reme Court in which the validity of a particular statutory provi- 

sion is challenged, that the High Courts where the sane provisions 

are challenged in other cases, should defer consideration until 

the Supreme Court tenders the decision. 	The question whether 

the hearing of the case before the I ugh Court should be stayed 

awaiting the decision of the Sureme Court depends upon the facts 

and circumstances of each case. In the present batch of cases 

we are concerned with the valuable rights of the applicants who 

have retired between 1976 and 1988. These cases relate to re-

tirement benefits and any delay in disposal of these cases would 

cause great hardship and prejudice to the old and retired pension- 

ers. The SLP is pending before the Supreme Court fran 24.7.1990 

and the oeration of the order of the Ernakulam Bench has not 

been stayed. 	Even then the applicants herein have not been given 

the benefit of the decision of the 	nakulam Bench in regard 

to carputation of their retirement benefits. Having regard to 

all these circumstances we do not consider it just and proper 

to stay the hearing of these cases and to await the decision 

of the Supreme Court. 

11. On behalf of the applicants it is contended that we should 
'., 	ti-ie. 

dispose of these cases in the light of the deciibiof/ Ernakulam 

Bern which has struck down the amennent to Rule 2544 to. tñe 

extent retrospective effect has been given affecting the rights 

of the applicants. On behalf of the respondentsç however, it 

is maintained that the Principal Bench and the Ahmedabad Bench 

I 
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having taken a contrary view and upheld the validity of the 

amendments we should dismiss •these applications following the 

said decisions. They further contend that on merits the decision 

of Ernakulani Bench is wrong and that the view taken by the 

Principal Bench and the Ahmedabad Bench is sound. 

12. 	At the outset we must observe that the respondents are 

taking advantage of their own lapse in not placing the decision 

of the Ernakulam Bench when the Principal Bench and the Ahmedabad 

Bench decided the two sets of cases where the same statutory 

provisions were challenged. It is well settled that a Division 

Bench is bound by judicial discipline to follow the earlier 

decision of another Bench vide: AIR 1989 SC 1933 UNiON OF liiiiA 

AND ANOTHER v. RAGthJBIR SINthi AND OTHERS wherein it is observeu: 

'We are of the opinion that a pronouncement of law by a 
Division Bench of this Court is binding on a Division Bench 
of the same or a smaller number of Judges and in oruer 
that such decision be binding, it is not necessary that 
it should be a decision rendered by the Full Court or a 
Constitution bench of the Court."  

if only the respondents had fairly placed the decision of the 

Ernakulam Bench before the Principal Bench and the Ahitzedabau 

Bench, those Benches would not have examined the validity of 

the impugned statutory provisions, the same having already been 

struck down by the Ernakulain Bench which had the competence 

to do so. Tue respondents are now trying to take advantage 

of the failure on their part of performing their duty of placing 

the decision of the Ernakulam Bench when similar cases came 

up for consideration before the Principal Bench and Ahiedaba(l 

respondents had acted fairly and diligently, 

ions would have been avoided. 

now examine the contention of the respondents 

)f the Principal Bench and the Ahmedabad Bench 
that 

f declaring/the impugned amendment to the iules 

to the extent that they give retrospective effect are valid. 



At the outset we would like to say that the applications filed 

by the aggrieved parties kving been dismissed by the Principal 

Bench and the Ahmedabad Bench, 	those orders cannot be under- 

stood as declaring that the impugned provisions of the rules 

are valid. The decision of the Ernakulam Bench which struck 

down the amendment to tne rules in so far as they gave retrospec-

tive effect is not an order in personem. The Ernakulam Bench 

has held that under the proviso to Article 309 of the Constitu-

tion the President has power to promulgate rules with retrospec-

tive effect. It, however, struck dowii the amendment of the 

rules to tne extent they gave retrospective effect on the ground 

that it is arbitrary and violative of Article 14 of the Constitu-

don to deprive the pensioners of the rights which vested in 

them as on the dates on which they retired ,by amending the rules 

subsequently with retrospective effect. As the impugned provi-

sions were struck down as violative of Article 14 of the Consti-

tution the legal effect is that the impugned amendments were 

void ab initio vide DEEP Cl-lAND v. STATE OF U1TAP. Pi<AUESH reported 

in AIR 1959 SC 648. Once a competent court declares a statutory 

provision as void as offending the fundamental rignts conferred 

by Article 14 of the Constitution that decision binds every 

one and not merely the parties to the proceedings. The effect 

of the decision of the Ernakulam Bench is that the amendments 

giving retrospective effect was not in existence from its incep-

tion. In Black's Law Dictionary, 5th Edition, it is stated 

that Judgment in Rein is;- 

"An adjunication pronounced upon the status of some parti-
cular thing or subject matter, ny a tribunal having compe-
tent authority." 

In flalsnury's Law of England, 4th Edition, Vol.16 the meaning 

of "Judgment in Rem" is given at para 1522 as below:- 

"1522. 	Meaning of "Judgment in rem". A judgment in rem 
may be defined as the judgment of a Court of toumpetent 



jurisdiction determining the status of a person or thing, 
or the disposition of a thing, as distinct from the parti-
cular interest, in. it of a party to the litigation.. Apart 
from the application of the term to persons, it must affect 
the "res t' in the way of,  condemnation, forfeiture, declàra-
tion of status or title, or order for sale or transferTM. 
(Emphasise supplied) 

As the decision of the Ernakulam Bench declares the status of 

the impugned statutory provision, it is a Judgment in rem. 

14. 	As on the date on which the Principal Bench and the 

Ahmedabad Bench disposed of the applications before them the 

amendment giving retrospective effect to the rule having already 

been declared void by the Ernakulam Bench, the 	tribunal 

cannot be asked to strike downthe statutory provision which has 

already been struck down or declared as void by a court of compe-

tent jurisdiction. The orders of the Principal Bench and the 

Ahmedabad Bench dismissing the applications cannot in tne circum-

stances have the effect of putting, life into the rules which 

have already been declared void by the Ernakulam Bench. when 

a statutory provision is declared as void or struck down, the 

same c a n 	be revived by getting the said decision reversed 

by way of review or on appeal to the higher court. The only 

other way to resurrect such a provision is by resorting to appro-

priate amendment of the Constitution or modif'ing the statutory 

provision as to render it intra vires. The Supreme Court has 

held in AIR 1989 SC 1933 UNION OF INDIA v. RAGI'IUBIR S1NGII AND 

OThERS  

TMWhere  a statute is declared invalid in India it cannot 
bereinstated unless constitutional sanction is obtained 

by a constitutional amendment or an appropriately 
1' ( 	 Tl 	version of the statute is enacted which accords 

wi titutional prescription'T. 

is not disputed that the Ernakula1n Bench of the 

ibunaly4 	oinpetent to declare the impugned statutory provi- 

\ ' 
_ 
v,od as offending Article 14 of the Constitution. The 

.stiuory provisions declared void have not been shown to have 
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been resurrected either by an appropriate amendment to the Cons-

titution or by suitable modification of the statutory provision 

to bring it within the:constitutional prescription. The applica-

tion for review challenging the decision of the Ernakulam Bench 

has been dismissed. Though an appeal has been filed against 

the decision of the Ernakulam Bench to the Supreme Court no 

decision has as yet been rendered by it reversing the decision 

of. the Ernakulam Bench. lt is admitted that the Supreme Court 

has not so far stayed the operation of the said decision. Hence, 

we have no hesitation in holding that the order of the Principal 

Bench and the Ahmedabad Bench do not have the legal effect of 

resurrecting the impugned statutory provisions which have been 

already declared void by the earlier decision of the Ernakulam 

Bench. In the light of our above findin,s it follows that there 

is only one decision which holds the field viz., that of Erna-

kulam Bench which has declared the impugned provisions as void. 

As the decisions of the Principal Bench and Ancnedabad Bench 

do not have the effect of declaring the impugned provisions 

as valid, it follows that there are no conflicting decisions 

requiring resolution of the conflict. 

15. 	Assuming that there are two inconsistent decisions, 

we shall examine as to which decision can be regarded as a prece-

dent binding in subsequent cases. It is obvious that the Prin-

cipal Bench and the Ahmedabad Bench have rendered their decisions 

without noticing the earlier decision of the Ernakulam Bench. 

In such a situation it is well settled that the later decision 

rendered in ignorance of the earlier decision has to be regarded 

as per incuriani and not binding on the court in a susbsequent 

case. This principle has been succinctly stated in Salmond 

on Jurisprudence, 12th Edition, page 151 at para (5) as 

follows:- 



"(5) Inconsistency between earlier decisions of the 
same rank. A court is not bound by its own previous deci-
sions that are in conflict with one another. This rule 
has been laid down in the Court of Appeal [Young's case 
(1944) K.B. at 726, 729],  Court of Criminal Appeal [R. 
v. Power (1919) 1 K.B.572 (CCA)J and Divisional Court [R. 
v. De Gray (1900) 1 Q.B.521)], and it obviously applies 
also to the House of Lords. There may at first sight seem 
to be a difficulty here; how can a situation of conflict 
occur, if the court is bound by its own decisions? At 
least two answers may be given. First, the conflicting 
decisions may come from a time before the binding force 
of precedent was recognised. Secondly, and more commonly, 
the conflict may have arisen through inadvertence, because 
the earlier case was not cited in the later. Owing to 
the vast number of precedents, and the heterogeneous ways 
in waich they are reported - or are not reported * it is 
only too easy for, counsel to miss a relevant authority. 
Whenever a relevant prior decision is not cited before 
the court, or mentioned in the judgments, it must be assumed 
that the court acts in ignorance or,  forgetfulness of it. 
If the new decision is in conflict with the old, it is 
given per incuriam and is not binding on a later court." 
(emphasise supplied) 

In Raghubir Singh's case it has been laid down that a decision 

of a Bench of two judges is binding on the Division bench consis-

ting of the same number of judges and that, therefore, the prin-

ciple laid down by a Bench of two judges does not get reversed 

or superseded by a subsequent decision of a Bench of the same 

number of judges. Applying this principle it has to be held 

that what holds the field as a binding precedent is the decision 

of the Ernakulam Bench and that the subsequent, decision of the 

Principal Bench and the Ahmedabad Bench have to be regarded as 

per incuriam and not binding in subsequent cases. This being 

the legal position the decisions of the- Principal Bench and 

the Ahmedabad Bench have to be ignored and the Ernakulam. Bench 

decision alone should be regarded as holding the field as a 

to the validity of tne impugned rule in 

I 	 •'- s tar as at 	v'o retrospective effect. 
10 

?( iut s ttie-Fll Bench is not bound by either of the deci-

examine as to which of the decisions lays 

correctly. The Ernakulam Bench has rightly proceed-

ed on the tJdsiS that the President has under the proviso to 
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Article 309 of the Constitution power to promulgate rules with 

retrospective effect. This, however, is subject to the condition 

that the rules do not offenu any of the fundamental rights con-

ferred by Part III of the Constitution. Wnat the Ernakulam 

Bench has done is to examine as to whether retrospective effect 

given to the amendiiient violates Article 14 of the Constitution. 

It has held that it does, on the ground that the vested rights 

of the applicants in the matter of receiving pension and other 

retiral benefits have been affected by the retrospective opera-

tion of the amended rule. It is well settled that pension is 

a valuable right which a Government servant earns. It is neither 

charity nor bounty. Governhlent servant ac4uires right to pension 

and other retirement benefits on the date he retires from ser-

vice. Deprivation of sucn a valuable vested right after retire-

ment, in our opinion, is manifestly unreasonable, arbitrary 

and therefore violative of Article 14 of the Constitution. 

That is precisely what the Ernakularn Bench nas said in its deci-

sion. The Principal Bench and Ahmedabad Bench have not taken 

the view that such vested rights can be taken away by a subse-

querit amenUment to the rules by giving retrospective effect 

to tne same. Wnat they nave said is that the vested rights 

of the applicants before them have not in any manner been cur-

tailed by the impugned amendments to tne rules. By the revision 

of Pay Scale Rules the pay scales of tJ:e members of the running 

staff were enhanced with effect from 1--l-1973. Under Rule 2544 

the memoers of the Running staff were entitled to computation 

of their pay and retirement benefits taking into account tne 

running allowances wnich they were receiving subject to a maximum 

of 75% of their pay and other allowances. Rule 2544 was aniended 

by notifications dated 5-12-1988 prescribing the maximum at 

I 
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45% from 1-1-1973 to 1-4-1979 and 55% from 1-4-1979 onwards. 

Those who retired from 1-1-1973 to 4-12-1988 were, in accordance 

with Rule 2544 as it then stood, entitled to take into account 

running allowance in the matter of computation of pension and 

retirement benefits upto the maximum of 75% of their pay and 

other allowances. As their pay was revised with effect from 

1-1-1973 the limit of 75% had to be worked out with reference 

to the enhanced pay and other allowances that they became 

entitled to receive in accordance with revision of Pay Scales 

Rules which caine into effect from 1-1-1973. vinen the maximum 

is reduced from 75% to 45% upto 1-4-1979 or at the rate of 55% 

from 1-4-1979 it requires no argument to convince that the vested 

rights of all those who retired between 1-1-1973 and 4-12-1988 

in tne matter of receiving pension and retirehient benefits were 

advetsely affected. The Principal Bench wnose decision has 

been followed by the Annedabad Bench has, however, held that 

the amendment with retrospective effect has not adversely 

affected the quantum of pension etc. What the Principal Bench 

has done is to compare the pension one would get taking into 

account the pre revised scale of pay immediately before 1.1.1973 

and the running allowance limited to a maximum of 75% of pay 

and allowances, with the pension which he would get after 

1-1-1973 taking into account tne higher revised scale of pay 

and tne running allowance subject to a maximum of 45% or 55% 

as the case may. We are toncerned with persons who retired 

1-1973 and 4-12-1988 thereby earning a right to coinpu- 
r~ 	
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in accordance with the statutory rules then 

the time they retired, revision of pay had come 

is the revised pay and the running allowance 

maximum of 75% of the revised pay and allowances 

-. 	 required to be taken into account. This r(ght which 



accrued in their favour on their retirement between 1-1-1973 

ii 	
and 4-12-1988 was sought to be affected by amending the rules 

on 5-12-1988 with retrospective effect reducing the maximum 

limit of running allowance that qualifies for pension. When 

the maximum limit of running allowance is reduced from 752 to 

45% or to 55% it automatically reduces the pension and retirement 

benefits that stood vested on the date of retirement. It is 

impossible, therefore, to agree with the view taken by the Prin-

cipal Bench followed by the Ahniedabad Bench that the vested 

right of the pensioners who retired between 1-1-1973 and 

4-12-1988 in regard to pension and other retirement benefits 

have not been adversely affected by giving retrospective effect 

to the amended rules. We have, therefore, no hesitation in 

nolding that the decisions of the Principal Bench and the Ahmeda-

oad Bench with great respect are wrong and that the decision 

of the Ernakula;n Bench is right. The Ernakulam Bench has, in 

our opinion, rightly declared the amended provisions to the 

extent they have been given retrospective effect as void as 

offending Article 14 of the Constitution. 

As the decision of the Ernakulam Bench is in appeal before 

the Supreme Court we would like, in tne interest of justice 

and to avoid multiplicity of proceedings, to direct that the 

present applicants shall be bound by the directions of the 

Supreme Court and that the payments made in pursuance of our 

directions in all these cases shall be liable to be suitably 

adjusted. 

For the reasons stated above, all these applications 

are allowed with the following directions: 	- 

The respondents shall recompute the pension and 

other retiral benefits of the applicants or tneir 	 L. 

L.Rs in accordance with Rule 2544 as was in force 

before it was amended uy iotification* dated 

5-12-1988. 



The arrears due to the .applicants/L.Rs on the 

basis of the recomputation as aforesaid shall 

be calculated and paid. 

These directions shall be carried out within 

a period of three months from the date of receipt 

of the copy of this order. 

If the amounts due to the applicants/L.Rs are 

not paid within the prescribed time,  the amounts 

due shall be paid with interest at 12% per annum 

from the date of this order till the date of 

payment. 

The applicants shall be entitled to costs at 

the rate of Rs.500/- in respect of each applica-

tion. 

The payment of pension and retirement benefits 

as per the aforesaid directions shall stand regu-

ed/adjusted in accordance with the orders 

ctions as may be issued by the Supreme court 

( 	
i 	P No.10373/90 against the decision of, the 

( 	Y 	 ulam Bench of the Tribunal in Application 

-269/68. 
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